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nnovation in product development has been a 'felt

need' in the Indian insurance domain for long. For

one thing, the concentration areas for the insurers
have been elsewhere as they have been intent on
garnering huge growths of business; as also on
undoing the negative impact of an indiscreet act either
in distribution or claims settlement. Although a part of
such preoccupation may be justified in an emerging
market, it has to be borne in mind that there is need for
looking at the long-term perspective and weigh the
options rationally so that strong reputations can be
built. There is need for having a strong research and
development wing in the area of product development
so0 that the pulse of the average buyer can be gauged;
and productsintroduced in the marketaccordingly.

While it may be ambitious to take it for granted that all
the products that are popular in more developed
markets could easily be replicated in the Indian market,
there is certainly need for identifying areas that are
reasonably feasible; and adapt the products to suit the
Indian market. In order that this can be accomplished,
the understanding levels of the insuring public have
necessarily to be raised to a level where people and
organizations volunteer to buy insurance. It is also
necessary that there is a high level of confidence
among the general public about the benefits of
insurance. Resorting to 'sell' a product at any cost, and
then to find logical reasons for a possible repudiation of

a claim whenever it arises, would only lead to a total
loss of reputation for the players as well as the industry.

Where price cannot be a differentiating factor, it is the
value addition that a product brings that matters for its
success. It is possible that in the immediate future, a
few less important aspects might bring immediate
success. However, true value addition to the buyer in
the long runis what spells sustained success; and itis in
this area that Indian insurance industry could show a
vast amount of improvement. Further, identifying
fertile areas for a possible expansion in the domain of
product development would also provide the thrust for
asustained growthin the long run.

'Products in Insurance' is once again the focus of this
issue of the Journal. Apart from the efficacy of the
product, the other major factor for the success of a
product is its price, especially in a domain that is
particularly price-elastic. 'Pricing in Insurance' will be
the focus of the nextissue of the Journal.

J. Hari Narayan




issue focus

16
1€

24
2l

The Need for Simplicity

Joydeep Roy

Who Will Bell the Cat?

Dr. George E Thomas

Limitations in Product
Development

K Ramachandran

Towards Cover for a Rainy Day

Devarakonda V. S. Ramesh

thinking cap

3

The Concept of IBNR

S. K Dattagupta

&

Statistics - Life Insurance

% |

~Inthe Air

15

~ Vantage Point

U. Jawaharlal

42

e aiged § YA A 4 g
ELER I

45

Vg e @ fataiue § e g gEn
ELER I

48

Statistics - Non-Life Insurance

@ |

Statistical Supplement (Monthly)



t has been said time and again that

one of the biggest reasons for

opening up of the insurance industry
was to ensure that the richness of the
flavour of global products would gain a
natural entry into the domestic market.
More than a decade down the line,
whether we have achieved that quality
needs no major debate. There are several
reasons, as one would admit, for the great
limitation in the domain of innovation as
far as product designing is concerned.
However, even with limited resources and
the absence of a totally updated and fool-
proof database, it is gratifying to note that
we have made a very positive beginning.
A vast improvement in the awareness
levels of the insuring public would be the
next logical step that would automatically
usher in an introduction of hitherto
untried productsin the Indian domain.

The scope for a great deal of innovation in
life insurance is limited - for obvious
reasons. Several riders that were
introduced in the more recent times
would eventually go towards creating
different combinations of products. It is
however important for the players to
ensure that such combination products
would sustain themselvesin the long run;
otherwise it might lead to a possible
withdrawal of the products or a frequent
tweaking of the features which could have
a great impact on the psyche of the

- Insurance Products

policyholder community. The most
important factor - whether in life or in
non-life - in the domain of product
designing is simplicity and as wide a
usage asispossible.

The products in non-life have specific
features that make them uniquely
different from those of life. It is this
unigueness that is of special significance
as far as their designing is concerned.
Especially in the personal lines, insurers
have to be meticulous in specifying
exclusions and other restrictive features.
Unless the applicant is enabled to
understand these nuances, there is
danger of possible misinterpretation of
the insurers' intentions. Apart from
exclusions, special emphasis must be laid
on such aspects as clauses of cancellation,
renewability etc.

Products in Insurance' is the focus of this
issue of the Journal. Mr.Joydeep Roy, in his
opening story, mentions that while every
little foray is significantin a domain thatis
low inits penetration; itis the simplicity of
product that eventually stands out as a
major contributor of growth in the long
run. Globally, catastrophes have been
playing havoc with lives and properties,
year after year. Dr. George E Thomas takes
up the case of the possibility of exclusive
catastrophe covers and how they have to
be aligned in a domain where there is a

high incidence of the needy; and a
significantly low supply of proper
protection.

Continuing with the debate on natural
disasters and the possibility of insurance
products, Mr. K. Ramachandran says that
India, with its vast coastline and
vulnerability to earthquakes, presents a
perfect case for viable insurance products
against natural catastrophes. In the last
article of the issue focus, Mr. Devarakonda
VS. Ramesh takes up the case of life
insurance products; and emphasizes that
while distributing a product, the
obsession with promoting the other
features which are incidental to life
insurance must eventually take the back
seat. In the end, we have the second
part of the research article on IBNR by
Mr. SK. Dattagupta - with a detailed
statistical analysis.

Price of a product has a great bearing on
the eventual success of a product - all
other things being equal. In a competitive
market, this would be of added
significance as the buyer would tend
towards a low-priced product, thereby
driving pricing efficiency. Pricing in
Insurance will be the focus of the next
issue of the Journal.

U. Jawaharlal
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The Chairman/CEQ s of All Life Insurance Companies

Ref: IRDA/F&I/CIR/EMT/085/04/2012

Sub: Expenses of Management (EOM)
under section 40B of the Insurance Act,
1938 read with Rule 17D of the
Insurance Rules, 1939

1. Introduction:

As per Section 40B of the Insurance Act,
1938, every insurer transacting life
insurance business in India is required to
furnish to the Authority, the statement of
Expenses of Management (EoM), in the
prescribed form with in the prescribed
time. The detailed computation of EoM
under Section 40B of the Insurance Act,
1938 read with Rule 17D of the Insurance
Rules, 1939 are to be filed on an annual
basis.

2. DivergentPractices Observed:

On detailed review of the statements filed
by the insurers, it is observed that
divergent practices are being followed in
interpretation of some of the applicable
provisions. These divergences are mainly
observed in the interpretation of the
terms 'charges' and 'expenses capitalised'
under Section 40B.

3. (larifications:

With a view to facilitate a uniform
approach by all companies the following
clarifications are provided:

i) For the purposes of explanation (b) of
Section40B

a) 'Charges”: Includes all charges levied
directly or indirectly in respect of the
insurance business but excludes taxes
which are a charge against profits e.g.,
income tax, wealth tax. However, taxes like
Service Tax borne by the insurer and
Fringe Benefit Tax, which are not charged
against profits, shall be included.

The share of head office expenses in
respect of life insurance business
transacted by the insurer outside India
shall, however, be excluded.

b) 'Expenses Capitalised": Shall be such
expenses like administration and other
general overhead expenses, which are
otherwise considered as revenue
expenses, are added to the cost of fixed
assets where they are attributable to the
construction/acquisition of fixed assets or
bringing it to its working condition.
Depreciation on such capitalised expenses
should be excluded for the purposes of
these computations in the subsequent
yearsto avoid double count.

ii) For the purposes of computation of
expenses of managementunder Rule 17D
the following shall be considered:

a) Income/expenditure accounted on
accrual basis;

b) Pension business shall be treated as
immediate/deferred annuity business, as
applicable;

¢) GroupInsurance:

Regular Premium plans with limited
premium payment term and/or pre-
determined policy term shall be treated as
regular business with due classification
into first year premium and renewal
premium.

Plans other than those quoted above
shall be treated as Single Premium plans.

iii) Insurers are advised to strictly adhere
to the following:

a) Apply the percentages of allowable
expenses as specified under Rule 17D on:

Date: 12.04.2012

'‘Premium net of reinsurance' in case of
first year premium and renewal premium
under life insurance business; and

'‘Premium received' in case of annuity
business and single premium business.

b) Ensure that computations are in
accordance with IRDA (Preparation of
Finandial Statements and Auditor's Report
of Insurance Companies) Regulations,
2002, espedially in terms of classification
of business lines and segments.

4. In the event of differences in the data
furnished in the Statement under Rule
17D with that of the Financial Statements,
reconciliation between the two shall be
filed as part of the statement under this
Circular.

5. The statement of expenses of
management as prescribed in the format
annexed to this Circular shall be placed
along with the Financial Statements
prepared under IRDA (Preparation of
Finandial Statements and Auditor sReport
of Insurance Companies) Regulations,
2002 for consideration by the Audit
Committee prior to being placed for
approval by the Board of the Company.

6. The statement of expenses of
management and the Financial
Statements, along with the Auditors
Report, duly adopted by the Board, shall
be filed with the Authority as directed vide
IRDA Circular Ref: IRDA/F&A/013/2005-06
dated 9th June 2005.

7. This Circular is effective from the
financial year2011-12.

Sd/-
(R.K. Nair)
Member (F&I)



Ref: IRDA/Life/Ord/Misc/086/04/2012

Final Orderin the matter of

M/s Birla Sun Life Insurance Company
Limited

Based on Insurer's Reply dated 30/8/2011
to the Show Cause Notice dated 27th July,
2011 and Submissions made in Personal
Hearing on 1st February, 2012 at 03:00PM
at the office of Insurance Regulatory and
Development Authority, 3rd Floor,
Parishrama Bhavanam, Basheerbagh,
Hyderabad

Chaired by Sri J. Hari Narayan,
Chairman,IRDA

The Insurance Regulatory and
Development Authority (hereinafter
referred to as "the Authority") carried out
an onsite inspection of M/s. Birla Sun Life
Insurance Company Limited (hereinafter
referred to as "the Insurer") between 20th
September, 2010 to 24th September,
2010. The Authority forwarded the copy of
the Inspection Report to the Insurer under
the cover of letter dated 22nd November,
2010 and sought the comments of the
Insurer to the same. Upon examining the
submissions made by the Insurer vide
letter dated 20th December, 2010, the
Authority has issued a Show Cause Notice
on 27th July, 2011 which was responded
to by the Insurer vide replies dated 30th
August, 2011. As requested therein, a
personal hearing was given to the
Insurer by Chairman of the Authority on
01st February, 2012. Mr. Jayanth Dua, CEO
& Managing Director, Mr. Mayank Bathwal,
(FO & Head Institutional Sales, Mr. Lalit
Vermani, Sr. Vice President & Head
Compliance, Legal, Internal Audit & Risk,
Mrs. Priscilla Sinha Appointed Actuary,
Mr. Shashi Krishnan CFO, Mrs. Keerthi Gupta
Associate Vice President-Investment &
Risk Compliance and Mr. Ram Subhag
Singh Thakur, Associate Vice President-

Order

Compliance of the insurer were presentin
the hearing. On behalf of the Authority,
Mr. Sriram Taranikanti, FA, Mr. Kunnel
Prem, (SO (Life), Mr. Suresh Mathur,
Sr. D (Intermediaries), Mr. Randip Singh
Jagpal,]D (Non-Life), Mr. SN Jayasimhan, JD
(Investments), Mrs. J. Meena Kumari, JD
(Actuarial), Mr. V. Jayanth Kumar, JD (Life),
Mr. Satish Hegde, OSD and Mr. K. Sridhar
Rao Asst. Director, were present in the
personal hearing.

The submissions made by the Insurer in
theirwritten reply to Show Cause Notice as
also those made during the course of the
personal hearing were taken into account.

The findings on the explanations offered
by the Life Insurer to the issues raised in
the Show Cause Notice dated 27th July,
2011 areasfollows.

Violation of Section 5 of IRDA
(Investment Regulations, Fourth
Amendment), 2008

Inspection observation 1(a): Insurer has
not adhered to the Exposure/Prudential
norms at "Investee Company" level, at
segregated fund level in respect of ULIP
funds.

Inspection observation 1(b): Insurer has
not adhered to the ceilings prescribed for
investments in different industrial sectors
in respect of ULIPs at segregated fund
level

Inspection observation 1(d): Insurer has
breached the prescribed limit of 5% of
fund size while investing in Mutual Funds
and categorizing them as "Approved
Investments".

Inspection observation 1(f): The
operating guidelines of the company
dont contain restriction on exposure

Date: 13.04.2012

norms for long term debt in respect to
investee company, Group and Sector level
for Platinum plus Fund.

Decision: The Insurer has submitted that
he has acted as per the directions of the
Authority issued vide Regulation 3
(Investments) point 3, Investment
Regulation 5 and The Asset Liability and
Solvency Margin of Insurers Regulations,
2000, Schedule IIA 1(c). Insurer has also
confirmed thatin view of the IRDA Circular
IRDA/F&I/CIR/INV/173/08/2011 dated
20th July, 2011, realigned its portfolio to
come in compliance with the issued
circular effective 1st October, 2011. Taking
into account the submissions made by
the Insurer, the Charges are not pressed.

Violation of Regulation 9(2), 9(2)(i) and
9(2)(iii) of Investment Regulations,

Inspection Observation 4: Fund wise
Investment Policy for ULIPs not available,
Investment policy totally silent about
exposure & prudential norms and
investment do not have clear norms for
investing in 'other investment' there by
violating Investment Regulations.

Decision: The Insurer has submitted that
theirinvestment policy point 2.1 & point 6
clearly mandate requirement of fund wise
investment norms. And that the operating
guidelines and PPP norms therein provide
details of the exposure and prudential
norms applicable to individual schemes.
And that further the authority matrix
contained therein defines approval limits
for all types of investments including
"other investments". The submissions of
the Insurer are accepted and charges not
pressed.

Violation of Part III of Disclosure
Norms1.2.3 of ULIP Guidelines, 2005
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Inspection Observation 1(c): Company
has not published the correctinformation
of the securities held under various funds
in its magazine thus violated the above
point.

Decision: Insurer has submitted that
there was a typographical error and the
revised fact sheet was uploaded on the
website soon after the error was
discovered and also incorporated
additional controls to avoid this in future
thus ensured transparency and policy
holders' protection. The submissions
made are taken into account and the
Charges are not pressed.

Operating Guidelines of the Insurer
contradict provisions of Investment
Regulations

Inspection Observation 1(e): The
operating guidelines of the Insurer state
that prudential & exposure norms laid
down and approved by its Investment
Committee would need to be considered
only at the time of making investment
and not subsequently which in
contravention to the provisions of
Investment Regulations.

Decision: Insurer has submitted that all
[imits are being monitored on a real time
basis through automated integrated
investment managements system. The
system does not permit any transaction if
it does not meet the internal and
regulatory norms. If the exposure exceeds
the stipulated limits due to non
controllable events like market
movement, unit capital movement or any
other factor, the system restricts any
additional purchase of the said security.
The excess exposure is corrected within
next 30 days. The submissions made are
taken into account and the Charges are
not pressed.

Violation of note 4 to Requlation 5 of
IRDA (Investment Regulations, 4th
Amendment) 2008

Inspection Observation 1(g): Company

has taken blanket approval for raising the
[imit up to 15% in respect of
industry/group exposure.

Decision: The Insurer has submitted that
the Investment Committee, as per the
authority given to it by the Board of
Directors, reviewed the exposure norms at
group and industry level in its 41st
meeting held on 28/01/2011 and has
restricted the increased exposure to
limited sectors only. The submissions of
the Insurer are taken into account.
However the delegation of authority,
given to it by the board, by investment
committee of the insurer is not proper
and the insurer is advised to strictly
follow henceforth the prescription of
Note 4 to Regulation 5 of IRDA
Investment Regulations.

Violation of Regulation 2(CC) of IRDA
(Investment Regqulations, 4th
Amendment) 2008

Inspection Observation 2: Insurer has
categorized the investments in mutual
funds as "Money Market Instruments for
the purpose of publicinformation.

(Product Brochure of Titanium plus Plan)

Decision: Insurer states that BSLI invests
in liquid mutual funds and they have
included the Mutual Fund in the 'Money
Market and Cash' segment in the product
brochure to represent investments in
short term investment. Insurer also
submitted that now an alteration was
made in the product brochures to show
Mutual Fund separately. Taking into
account the corrective actions taken by
the Insurer the Charges are not pressed.

Inspection Observation 4(4):
Investment policy has prescribed that the
company may invest in foreign currency
assets or foreign jurisdiction after
approval of Investment Committee -
violation of the above.

Decision: The Insurer states that as a
policy of the Company they match closely

the currency of its assets with those of its
liabilities. For investments in foreign
currency assets or foreign jurisdictions
insurer shall require prior approval of the
Investment Committee. And it will be in
line with the Investment Plan submitted
to the Board. Currently the policy does not
authorize investment in foreign currency
assets and insurer has confirmed that
they have never made any investments
outside India orinforeign currency.

Taking into account the submissions
made that they never made any
investments outside India or in foreign
currency, the Charges are not pressed.
However the Insurer is advised to
remove the said provision from
Investment policy.

Violation of Section 2(h) of IRDA
(Registration of Indian Insurance
Companies) Regulations

Inspection Observation 6(b) & 6(c):
Investments in PTCs of India structured
asset Trust-series XII where the
underlying assets are locomotive and PTCs
of Corporate Debt Trust, Class Al Series 16 -
categorized as "Approved Investments"
thusviolated the above.

Decision: Insurer has submitted that they
have taken guidance from Regulation 2(h)
and Regulation 3 of IRDA (Registration of
Indian Insurance Companies) Regulations
while deciding on the sector classification
of the investments in PTC and classified
the investment as approved. Taking into
account the submissions made by the
Insurer the Charges are not pressed.

Violation of Guidelines given in
Investment Guidelines, 2008, Annexure
11, A, General (1)

Inspection Observation 7: Investment
Guidelines stipulate that all the multiple
data entry systems should be seamlessly
integrated without manual intervention.
However, itis observed that the corporate
action entry is fed into M-fund manually
by theInsurer.



Decision: Insurer submitted that all
processes except the corporate action of
equity of asset class are automated and
integrated in the current investment
management system (M-Fund) and this is
an industry level issue. Equity corporate
action accounting is partially manual.
Bilav is the common vendor for providing
this service to the insurance industry. BSLI
and other industry players are in
conversation with the vendors to provide
a direct upload interface/file to avoid
manual intervention. They have further
submitted that they would endeavour to
go live on this enhancement of corporate
action upload by 31st March 2012. After
examining the submissions made by the
insurer the Charges are not pressed.

Violation of Proviso No0.10.5 of
"Guidelines on Unit Linked Insurance
Products”, dated 21/12/2005

Inspection Observation 9: It is observed
that the company is not computing the
daily NAVin respect of its ULIP funds, in the
manner prescribed by the Authority i.e,
arriving at appropriation / expropriation
based on fixed transaction costs rather
than actual expenses incurred in
sale/purchase of equities.

Decision: Insurer has submitted that he is
following the NAV computation
methodology stated in the above
guidelines. Insurer has stated that it
would not always be true to have a
defined correlation between the trades
done for the day in the fund and
appropriation or expropriation of the
fund, as the fund could be buying even
though there is net redemption for the
day and vice versa due to prevailing
market condition. Insurer has confirmed
that based on the circular no. IRDA/F&I/
(IR/INV/187/08/2011 requiring NAV
declaration without appropriation/
expropriation methodology, they have
started declaring NAV as per the new
methodology from 18th August, 2011.

The submissions made are taken into
accountandthe Charges are not pressed.

Violation of provisions mentioned in
Clause 3.2(i) (), 3(iv) and 3(II) (iii) (b)
(iii) of Master circular 2010 on AML/CFT
Guidelines

Inspection Observation 14: It is
observed in number of instances of STRs
that, huge remittances are being received
from the policy holders towards the
premiums, which are in multiples of their
recorded/evidenced source ofincome.

Decision: Insurer submitted that all the
requirements as specified under the
Master Circular 2010 under AML/CFT
guidelines. Insurer states that they have
an automated system to track and identify
suspicious activity in any of their policy
holder s accounts and report the same to
FIU-IND. Insurer while explaining the new
business process of the Company
informed the house that they have
foolproof system to track suspicious
source of income. The submissions made
are considered and the Charges are not
pressed.

Violation of Guidelines issued vide
Master circular 2010 on AML/CFT
Guidelines

Inspection Observation 25 & 26: It is
observed that the employees of vendors
who process more than 70% of the
business for the Insurer are not trained on
AML matters. It is also observed that the
company has not carried out due
diligence/AML checks in case of
assignmentto third party individuals.

Decision: Insurer submitted that vendor
services are restricted to clerical activity
only like data entry, scanning etc and
ensured that employees of vendors are
trained on set business rules and BSLI
employees are responsible for due
diligence of KYC documentation. With
regard to assignment to third party
individuals, company has confirmed that
they are registering assignment only on

receipt of KYC documents of the assignee.
The submissions made are taken into
accountand the Charges are not pressed.

Violation of the provisions mentioned
in Circular no.55/IRDA/Actl/ULIP/2009-
10dated 24/09/2009

Inspection Observation 11: The
Company has subdivided the 9 funds
offered for its group plansinto plan-1 and
plan-2 with separate NAVS.

Decision: The Company has agreed that
they have divided the funds as plan-1 &
plan-2 under the group plans offered by
BSLI to differentiate the Pre-ULIP and
Post-ULIP group plans. The sub divided
funds continued to exist after 1st July
2006 even after issue of circular no
55/IRDA/ACTL/ULIP/2009-10 only for the
existing policies of the product that
started before 1st July 2006. The Insurer
further submitted that circulars issued by
the Authority did not envisage
modifications to be effective
retrospectively to already issued policies.
The submissions of the Insurer are taken
into account and Charges are not
pressed.

Violation of F&U procedure

Inspection Observation 35: It is
observed that the company has engaged
the services of several consultancies on
fee basis for valuation of Gratuity/
Superannuation benefits and issuing
certificates to clients as per AS 15.
However, this is not disclosed while filing
the products. The valuation is the
responsibility of Trustee/Employer.

Decision: Insurer submitted that the
valuation of Gratuity/Superannuation
benefits considered being a service
rendered to customer and it is not a
product feature and itwas not disclosed in
product F & U. Insurer further submitted
that independent valuation prevents
conflict of interest thus providing comfort
to the client and it is the practice
prevailing in the market. The submissions
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made are considered and the Charges are
notpressed.

Violation of (.21 of Guidelines on
Licensing of Corporate Agents, dated
14/07/2005

Inspection Observation 10: It is noticed
that the company has entered into
various agreements/MOUs with its
distribution channel partners/
Bancassurance partners and the related
parties of the distribution channels in the
name of joint marketing activities/
advertisements etc. It is noticed that an
amount of ¥ 58.81 Crores and ¥ 109.49
Crores were paid to such entities during
the financial years 2009-10 and 2008-09
under the head "Advertisement &
Publicity-Channel Expenses".

Decision: Insurer has submitted that,
given the complexity of life insurance
products and low awareness amongst the
clientele these expenses are relating to
joint marketing initiatives carried out to
increase awareness about insurance and
are within allowable expenses. The above
provision permits reasonable co-
branding expenses with corporate agents
without linkage to the success in sale or
premium earned by the Corporate Agent.
Insurer submitted that corporate agents &
Banks contributed 25% of the first year
individual premium for the years 2008-09
& 2009-10. The commission paid to these
channels worked to 24.66% and
advertisement expenses reimbursed
were 7.17% of total first year premium.
Commission and advertisement &
publicity expenses taken together
remained at 25% to 32% of total first year
premium which is well below the
allowable commission rate (40% in case
of BSLI). Insurer also states that their
company's expenses are well within the
allowable limit under rules 17D of
Insurance rules 1939. However it has been
observed that the Advertisement/
Publicity expenses for all the channels of
the insurer (excluding Corporate Agency
and banks) put together stood at 5.79%

and 5.72% for 2008-09 and 2009-10
respectively. However the same
percentage for Corporate agency and
Bank channel works out to 7.17% and
8.43%. From the submissions made, it is
apparent that the above referred
payments are broadly in order with the
provisions of Clause 21 and hence the
charges are not pressed.

Violation of 4(6) of IRDA (Protection of
policyholders' interests) Regulations,
2002

Inspection Observation 16: It is
observed that proper follow up is not
done with the proposers to obtain
pending requirements.

Decision: Insurer submitted that auto
generated communication on pending
requirements dispatched to proposers on
the 10th, 20th, 30th and 38th day from
the application receipt date with
documentary proof. Insurer also informed
the house that follow-up is being done
through SMSs for all the pending
proposals The submissions made by
Insurer that proper follow up is indeed
being done to obtain pending
requirements from proposers is
considered and the Charges are not
pressed.

Violation of provisions of Circular
041/IRDA/B0O0/Dec-06

Inspection Observation 28: It is
observed that while some of the branches
are being relocated or closed the
company has not ensured to comply with
the Authority's instructions with regard to
the intimation to the Authority and policy
holders.

Decision: Insurer submitted that they
have ensured strict compliance with the
provisions of the above circular at all
times. They have also submitted
documentary proof to the same. Taking
into account the submissions made by
theInsurer the Charges are not pressed.

Violation of provisions mentioned in
ULIP Guidelines, 2005 with respect to
applicability of NAV in case of death
claim

Inspection Observation 30 (a) & (b): Itis
observed that the date of mandatory
requirements received at Head office is
being taken as the date of intimation of
death instead of date on which death
intimation is received in any office of the
company in violation of the laid down
procedure. No uniform policy in applying
NAV for calculating claim amount payable
under death claims.

Decision: The Insurer informed that they
are applying NAV as on date of lapse for
lapsed policies and date of intimation for
in-force policies. Hence it is not possible
for them to apply uniform NAV for all
cases. During the discussion it is noticed
that insurer has taken the date of death
and date of intimation to any office of BSLI
while calculating the NAV in case of in-
force policies. On examination of the
further details given by the insurer it is
noticed that insurer used to follow the
practice of taking date of death while
calculating NAVin case of in-force policies
before Feb 2010. Later insurer was
advised to apply the NAV as on date of
intimation and from the available records
and data submitted it appears insurer as
stated above is applying the correct
method. Taking into account the
submissions made by the Insurer the
Charges are not pressed.

Violation of Section 40A of Insurance
Act,1938

Inspection Observation 30(d): It is
observed that commissionis being paid to
agents even when premiums are being
funded by the company under premium
waiver benefit.

Decision: Insurer has submitted that
there could be policy servicing requests
during the term of the policy to agent and
the practice of payment of commission in
such cases may motivate agents to



continue promoting such waiver benefits
wherever applicable which again isin the
interest of policy holders. On examining
the reply of the Insurer charges are not
pressed. However insurer is hereby
directed to stop paying the commission
to agents in all such cases where
premium is funded by the company as
partof premium waiver benefit.

Violation of Section 6(2) of IRDA
(protection of policyholders interests)
Requlations, 2002

Inspection Observation 32: It is
observed that free look cancellations are
allowed even after a period of 15 days and
also observed that company has refunded
full fund value along with all the charges
recovered in the old policy under free look
cancellations thereby not adhering to the
lockin period provisions.

Decision: Insurer has submitted that they
have deviated from the above regulations
in the cases where requests received in
the nature of complaints involving market
conduct issues which were decided on
case to case basis. Main intent is to meet
customer's expectation in justified cases.
Benefit if any to the policy holder are
charged to shareholders' account and
existing policyholders' fund not affected.
On examining the reply of the Insurer the
charges are not pressed.

Violation of F&U Procedure

Inspection Observation 32:Itis observed
that Top-up premium remitted along with
the first premium was being accepted
without minimum mandated additional
risk coverage even when the top up
premium is more than 25% of the first
premium.

Decision: The Insurer submitted that it
has happened due to system error which
has been now rectified and assured that
going forward such instances would not
recur. Taking into account the
submissions made by the Insurer the
Charges are not pressed.

Violation of provisions of Clause 27 of
Licensing of Corporate Agents'
Guidelines, 14/07/2005

Inspection observation 33: It is
observed that the company is not carrying
out due diligence at the time of
appointment of "Business Mentors". The
business mentors as mentioned in the
report are working in different capacities
with many insurers in contravention of
the business mentor model as described
by the Company.

Decision: Insurer has submitted that they
prohibit business mentor's association
with any other insurance company by
taking self declaration on the same while
recruiting. If they are found to be in
association with any other life insurance
company action against them is initiated.
Insurer has also expressed that due to lack
of central repository of corporate agents,
due diligence could not be carried out
while recruiting business mentors. They
also submitted documentary proof of
action taken on business mentors who are
associated with more than one insurance
company. Taking into account the
submissions made by the Insurer the
Charges are not pressed.

Violation of IRDA/CIR/010/2003 dated
27/03/2003

Inspection observation 33(c) and 34: It
is observed that unlicensed entities are
involved in solicitation of insurance
business.

Decision: The Insurer has not denied the
violation; however submitted that they
have initiated a project, wherein process
of verification of the licensed specified
persons signatures would be automated
at the branch level. Target date of
implementation of this control is
1/4/2012. This is a gross violation of the
above circular. Taking into account the
seriousness of the violation a penalty of
rupees Five Lakh is imposed on insurer
under section 102(b) of Insurance Act,
1938.

Violation of Point 7 & 11 of Guidelines
on Group Insurance Policies dated
14/07/2005

Inspection Observation 37: It is
observed that on settlement of death
claims under non employer-employee
group policies, the company is drawing
the cheque in favour of the master policy
holder and they are sent to the master
policy holder.

Decision: Insurer submitted thatin case of
affinity group policy contracts, the
contract provides for an enabling
provision wherein it states that it is
responsibility of the MPH to ensure
payment of the claim to the beneficiary.
They also informed that they have not
been in receipt of any complaint on the
same. The procedure adopted by the
Insurer is however in violation of the
Group guidelines issued by the
Authority. Taking into account the
seriousness of the violation a penalty of
rupees One Lakh is imposed on insurer
under section 102(b) of Insurance Act,
1938.

Accordingly, in exercise of the powers
conferred upon me under the Section
102(b) of the Insurance Act, 1938, I hereby
direct the Insurer to remit the penalty of
% 600,000 (Rupees Six Lakhs only) within
a period of 15 days from the date of
receipt of this order through a crossed
demand draft drawn in favour of
Insurance Regulatory and Development
Authority, Hyderabad, payable at
Hyderabad, which may be sent to
Mr. Kunnel Prem, Consultant & Special
Officer (Life) at the Insurance Regulatory
and Development Authority, III Floor,
Parishrama Bhavanam, Basheerbagh,
Hyderabad - 500004.

Sd/-
(J. Hari Narayan)
Chairman
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Ref: IRDA/AGTS/ORD/CAN/094/04/2012

ORDER OF THE INSURANCE REGULATORY
AND DEVELOPMENT AUTHORITY

IN RESPECT OF

M/s. ABIRAINSURANCE SERVICES LIMITED

1.M/s Abira Insurance services Ltd. (herein
after referred to as 'the Corporate Agent')
was granted a license bearing number
2498927 on 20th July, 2006 to act as a
corporate agent of M/s Max New York Life
Insurance Co. Ltd. (hereinafter referred to
as 'theinsurer), for a period of three years.
The said license was renewed in the year
2009 for a further period of three years
and hence valid upto 19.07.2012.In terms
thereof, the Corporate Agent was subject
to the terms and conditions of the license
issued to it and was also required to abide
by the relevant provisions of the Insurance
Act, 1938 (hereinafter referred to as 'the
Act'), the Insurance Regulatory and
Development Authority Act, 1999
(hereinafter referred to as 'the IRDA Act,
1999), the Insurance Regulatory and
Development Authority (Licensing of
Corporate Agents) Regulations, 2002
(hereinafter referred to as 'the
Regulations') and other directions issued
by the Authority from time to time by way
of drculars and/or guidelines particularly,
Circular No. 017/IRDA/Circular/CA
Guidelines/2005 dated 14th July 2005
(hereinafter referred to as 'the Guidelines).

2. By virtue of powers vested in the
Authority under section 14 (2) (h) of the
IRDA Act, 1999 the Authority has
conducted an On Site Inspection of the
corporate agent at its office at Kolkata on
29th February 2008. Based on the findings
of the inspection report, the Authority

issued a notice to Show Cause vide letters
dated 11th November, 2009 & O9th
April,2011 to the corporate agent.
Responses dated 30th November, 2009
and 29th April, 2011 were received from
the corporate agent to the above referred
show cause notices. Vide Show cause
notice dated 9th April, 2011 and the
Authority's letter dated 22.12.2011, the
corporate agent was advised whether
they desire to have an opportunity of
personal hearing. However vide reply
dated 24.12.2011 the corporate agent did
not seek opportunity of being heard.
Hence it has been decided to proceed on
the basis of material available on record.
The following decisions have been taken
on each of the charges:-

i) Charge 1: Corporate Agency License
bearing no. 1416667 was granted to
Golden Trust Financial Services by LIC of

Date: 27.04.2012

York Life Insurance Co. Ltd. without
disclosing about insurance related
activities of any of the members of its
group. This amounts to violation of Clause
5 of Guidelines on Licensing of Corporate
Agents issued vide Circular No.017/IRDA/
Circular/CA Guidelines/2005 dated 14th
July, 2005.

Decision: The corporate agent has denied
the charges and stated that Abira
Insurance Services is having an
independent and distinct identity without
belonging to any group and exclusively
engaged in distribution of insurance
products of the Insurer. On examination of
the inspection observation, reply of the
corporate agent, and other related
documents it is observed that the
following three corporate agency licenses
have been obtained from LIC& MNYL.

Name of the License Granted on | Further Name of
Corporate Agent | Number renewed on | the Insurer
1 Golden Trust 1416667 06.10.2003 | 06.10.2006 LIC of
Finandial and was India
Services Valid till
05.10.2009
2 Golden Trust 1341288 13.08.2003 | was valid till Max New
Multi Services 12.08.2006 York Life
3 Abira Insurance 2498927 20.07.2006 | Valid upto Max New York
Services Ltd. 19.07.2012 Life

India on 06/10/2006 which was valid
upto 05/10/2009. The same set of
individual belonging to M/s Golden Trust
Group have floated Abira Insurance
Services Ltd and obtained another
corporate agency license bearing
n0.2498927 on 20.07.2009 from Max New

Mr. Babaesh Majumdar is promoter of the
entity at SI. No. 1 above and holding 89%
share in the said entity. The major
shareholder in the entity at S. No. 3 is Mrs.
Abira Majumdar D/o Babesh Majumdar.
Her stake in the said entity is 79.72%. Hence



interms of Clause 5 of Guidelines, the above
two entities are regarded as being in same
group. The Corporate Agent has obtained
second license within its group without
disclosing the insurance related activities of
the members of the group

Further, it is also observed that the entity
atSI.No.2 has obtained a corporate agency

Specified Persons

Certificate No.
(000024206

Partha Sarathi Saha

license which was valid upto 12.08.2006.
The following three persons were
partnersin the said entity:-

a. Ms.AbiraMajumdar

b. Mr.Amitava Sengupta

C. Mr.Subrata Majumdar

All the above listed three persons are
shareholders in M/s Abira Insurance
Services which was granted a license
mentioned at SI.3 of above table by the
same insurer on 20.07.2006. In view of
this the corporate agent has knowingly
obtained second license within the group
by circumventing the provisions of Clause
5of the Guidelines.

ii) Charge 2: It is observed that the
following specified persons of corporate
agent were also holding similar position
with another corporate agent namely,
Golden Trust Financial Services Ltd.

Mr. Arup Ranjan Poddar, Mr. Chandan Jash,
Mr. Siddartha Roy, Mr. Rakesh Kumar,
Mr. Amit Karak, Ms. Susanta Pal, Mr. Partha
Sarathi Saha, MrRajarshi Guha Mallik,
Mr. HarshnathJha and Mr. Sandip Sarkar.
Thisisin violation of Regulation 9(2)(iv) of
IRDA (Licensing of Corporate Agents)
Regulations, 2002, which specifically bars
Specified Persons from holding similar
position with another Corporate Agent.

Decision: The corporate agent has
admitted that nine persons mentioned
above were engaged as SP s while they
were acting as SP s of GTFS. They denied
the engagement of Mr. Partha Sarathi as
their SP. However the certification details
of the above person are mentioned in
following table.

Date of issue Date of resignation

22-Aug-06 21-Aug-09

In view of this, the corporate agent has
violated provisions of Regulation
9(2)(iv)Jand Regulation 9(1) (a) of IRDA
(Licensing of Corporate Agents)
Regulations, 2002.

iii) Charge 3: Clause 3.3 of Corporate
Agency agreement requires the Corporate
Agent to keep insurer informed regarding
the profile of CIE and Sales Executives at
the time of hiring. It has been observed
that Mr. Rizwan Ahmed who is the (IE of
M/s ABIRA Insurance Services Ltd (of
Kolkata) is also found as CIE of NOVA
Finandial Services (of Lucknow). This is in
violation of Regulation 9(2)(iv) of IRDA
(Licensing of Corporate Agents)
Regulations, 2002 and Regulation 9(1) (a)
of IRDA (Licensing of Corporate Agents)
Regulations,2002.

Decision: The corporate agent submitted
that they had no information about his
association with NOVA Financial Services.
As per the database available with the
Authority it is evident that Mr. Rizwan
Ahmed acted as (IE of M/s Nova Finandial
Services, corporate agent of TATA AlG Life
vide license n0.1623962.1t is pertinent to
mention here that in terms of (l.7 of
guidelines dated 14.07.2005 the (IE shall
be the whole time employee of the

corporate agent. In view of this the person
referred above is construed to be whole
time employee of Abira and GTFS Ltd
during his common tenure as CIE of both
the entities. Therefore, it is clear that the
corporate agent did not have control on
the activities of CIE, which amounts to
violation of Regulation 9(2)(iv)and
Regulation 9(1) (a) of IRDA (Licensing of
Corporate Agents) Regulations,2002.

iv) Charge 4: The corporate agent has not
submitted the following documents to
the inspection team despite repeated
requests.

a. Copy of minutes of board meeting in
which appointment of CIE is finalized.

b. Original set of annual records filed with
ROC

Decision: The corporate agent has
submitted that as there was no request
from the inspection team, they had not
furnished the same. Since there is no
written record of such request by
inspection team in the file, itis decided to
drop this charge.

v) Charge 5: It is observed that the
corporate agentis operating from 16, Ne S
B Mansion, RN Mukherjee Road which is
different from the present registered
addressi.e.p-12, (ITRd. 3rd Floor, Kolkata.

Decision: The corporate agent denied the
charge and submitted that their
registered address as p-12, (IT Road,3rd
Floor, Kolkata-14. As per the inspection
report, the team first visited the office
located at 16, RN Mukherjee Road whichis
a multi-storied building housing different
entities of Golden group. The team met
Mr. Rizwan Ahmed (IE of corporate agent
there. Further it is also mentioned in
inspection report that the corporate agent
had effected change of address to P-12,
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(IT Road. The team had visited this office
and found that no administrative activity
was carried out in that office. However the
charges are not pressed since a specific
violation has not been established.

3. Taking cognizance of the gravity of the
charges at (1),(2) & (3) above and on a
judicious exercise of the powers vested in
the Authority under Section 14(1) of the

IRDA Act, 1999 and section 42(5) of the
Insurance Act, 1938, read with
Regulation),11(b), 11(c),of IRDA
(Licensing of corporate agents)
Regulations, 2002, the license bearing
N0.2498927 granted to M/s Abira
Insurance Services is cancelled with
immediate effect. The corporate agent is
hereby ordered along with insurer with

whom itis attached to, to make necessary
arrangements for servicing of insurance
policies earlier serviced/being serviced by
it,underintimation to the Authority.

Sd/-
(J. Hari Narayan)
Chairman

Issue of R3

M/s Religare Health Insurance Company
Limited

M/s Religare Health Insurance Company

has been registered as a General Insurer
under Section 3 of the Insurance Act, 1938
with the Authority. The Certificate of
Registration (Form IRDA / R3) has been

Date: 27.04.2012

26th April, 2012. With this registration, the
total number of general insurers
registered with the Authority has gone up
t025.

Limited, a general insurance company jssyed by the Authority on
promoted by Religare Enterprises Limited,
Corporation Bank and Union Bank of India
B o
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vantage point

Pricing a Product Appropriately

- A Managerial Challenge

'The basis for arriving at the right price should be data that is obtained and analysed scientifically, if

organizations have to be successfulin the long run' says

f a product is to be successful in the

market, it is essential that it is priced

appropriately; especially in a
competitive domain and more so where
there is a certain tilt towards price-
elasticity. Save in the case of trends like
"loss-leader pricing' and with reference to
luxury goods where the price of the
product itself is a status symbol; the
dictcum 'lower the price, higher the
demand' works like a universal truth. In a
way, the price of a product is compelled to
be as attractive as can be, by virtue of such
competitive forces. In the space of
tangible products, manufacturers
leverage on this simple truth by pricing
their products after taking into
consideration the costs that go into
production besides the desired margin.

Itwould be a more complex processin the
case of intangible services where the
variables that go into the process of
pricing are very dynamic. The complexity
is even more intricate in the case of

insurance where the basic component viz.
the natural premium or the pure
premium is in itself a mere projection -
based on actuarial assumptions, though.
Hence, itis vital that the assumptions that
insurers take into consideration are
scientifically based and take into account
the latest changes that affect them
directly orindirectly.

Mortality has been improving world over -
aided by medical technology and disease
intervention. Further, different life styles
have been impacting the general
standards of living, globally. These could
have a great say on the mortality and
morbidity statistics which form the basis
of Life and Health insurance pricing. As
such, it is essential that insurers are
updated with the latestinputs before they
arrive ata proper price.

In the area of non-life insurance,
experience with various risks should form
the basic data for a scientific studyin order

'Pricing in Insurance'

in the nextissue...

that the price arrived at is reasonable and
sustainable. Exclusive dependence on the
competitive forces leading to a gross
under-cutting of the price is a dangerous
trend that would not sustain the players
for long. In a domain that enjoys pricing
freedom, such tendencies could
eventually lead to a pricing mayhem, as
has been demonstrated by some markets.
As has been reiterated quite often,
obsession with top-lines may drive the
insurers in such a direction. There is also
the factor of consumer awareness
whereby the clientis not merely driven by
low costs but takes into consideration the
strengths of the players and their long-
term sustenance.

'Pricing in Insurance' will be the focus of
the next issue of the Journal and we will
get to see varied opinions and thoughtsin
the domain.

H irda journal May 2012
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The Need for Simplicity

- Insurance Products

emphasizes that the biggest innovation waiting to happen will be to render insurance
policies more comprehensible to the lay person. He further says that the industry is in need of

innovation in insurance products which will offer consumers simple and easy-to-understand

choices.

n the last two decades, Indian

economic activities have been

impacted by globalization and
liberalization, which has brought positive
transformation in almost every business
and social sector. The insurance sector too
has benefitted from these developments
in many ways. However, despite the fact
that the general insurance business in
India has been growing at a healthy rate
of over 16 per cent annually between
2004-05 and 2008-09, its penetration
level is just 0.60 per cent of India's GDP
against world average of 2.14 per cent, as
per a joint research paper released by
CRISILand ASSOCHAM.

The report also mentions - "India ranks
136" on penetration levels and lags
behind China (106), Thailand (87), Russia
(86), Brazil (85), Japan (61) and the US (9).
These numbers are definitely not healthy
when we look at it against the population
of our country, vis-a-vis the population of
the mentioned counterparts.

The Honorable Finance minister, Pranab
Mukherjee, in his speech at IRDA'S 72nd
Board Meeting pointed out the issue of
‘low penetration in general insurance

because of low penetration in retail
insurance productsegment.'

Keeping the above three points in
consideration, the conclusion can be
drawn that the major challenges in the
general insurance segment are - low
awareness and willingness among
customers; low penetration in smaller
cities and rural areas; and lack of a robust

The major challenges
in the general
insurance segment
are - low awareness
and willingness
among customers; low
penetration in smaller
cities and rural areas;
and lack of a robust
distribution models
beyond tier I cities.

distribution models beyond tier I cities.
Simple insurance solutions may address
many of the followingissues.

India's Insurance business is a "sales"
driven and not a
industry:

The Indian insurance industry is currently
extremely dependent on the push-sales
model. Majority of insurance products are
sold through agents and it is seen as a
'‘push’ product by the customers. Many a
times, products are pushed by the
distributors without explaining the
benefits and limitations of the policy,
leading to high dissatisfaction ratio
amongst the customers.

"need" driven

While this can always be explained off
stating that in a country of very little
penetration of insurance whatever
insurance is sold is in a good cause, this
becomes a bone of contention during a
claim.

If the policy documents and features are
simple and clearly positioned to take care
of particular customer needs, then the
chance of mis-selling and excessive push
diminishes considerably.



In one of the reformative steps, IRDA is in
the process of making guidelines for
'mono line' insurance agents. These
insurance agents will be authorized to sell
one simple insurance product and will
undergo training. Post training these
agents will get policy documents that are
very simple and easy to understand. The
forms will be pre-underwritten and
preferably a one page document. This
move may lead to improve understanding
and simplifying the insurance process
which will impact penetration levels and
widening financial inclusion.

Insurance is a less understood subject:
Underwriting jargons are beyond
layman comprehension:

The policies which exist in the markets
today are complex and difficult to
understand even for a finandially literate
person. The policy document runs to
several pages, and is full of legal jargon
beyond the comprehension of ordinary
people. The industry on the whole needs
to move away from complex to simple,
less legalistic and reasonably priced
insurance products.

Simple products also need to be a viable
commercial proposition for the insurance
industry, while offering consumers
straightforward choices. For many,
general insurance products are confusing
and this is not surprising when there are
over 3,000 General insurance products in
the market. A vast array of choice is not
always a good thing; complexity can
cause confusionandinaction.

The main barriers that prevent customers
from transacting for themselves are
product complexity and a lack of
transparent information about how

Insurance is clearly
perceived as a
technical subject,
which needs to
undergo a perception
make over. It needs to
be positioned and
perceived as a more
'humane subject.’

products will meet their needs. According
to the Global Consumer Insurance Survey
2012 conducted by Ernst & Young, most
consumers surveyed in India cited that
the products on offer are "too technical
and complicated" and they feel the need
for expert assistance to make more
important financial decisions. They also
stated that they were unclear which
products best suit their needs. They are
looking for transparency and simplicity
and a customer-centric, rather than
product-centric offering.

Insurance is clearly perceived as a
technical subject, which needs to undergo
a perception make over. It needs to be
positioned and perceived as a more
'humane subject.’ For e.q. IRDA's
initiative on standardizing definitions for
(ritical Iliness will benefit the customers
and will find a better acceptance among
the insurance buyers. They will no longer
be confused about the benefits and

exclusions about the illness in the health
insurance policy.

Most consumers do not insure their
homes or home contents. The precious
few who think of their home insurance
tend to think that in case of a fire the
insurance company will make good the
loss of the home's current market value.
However, from the principles of insurance
the insurance company is going to only
reimburse the estimated cost of
reconstructing the house which is
normally not more than 20% of the value
of a house - since the value of the land is
not destroyed. Hence people either have
their house over-insured - or notatall.

Fine print and special clauses of
contribution make people under-
confident about taking multiple policies
and increasing their health cover.
Professional liability policies taken by a
Doctor or Architect are hardly fully
understood by them and they have to rely
totally on afinancial advisor.

The most amusing instance is probably
the fact that hardly anybody who has
taken any Personal Accident policy will be
confidently able to state whether
terrorism s aninclusion or an exclusion in
their policies!

Insurance contracts are legal
documents:

Insurance is a legal contract between an
average person and the insurance
company. Most of the insurance policies
are drafted by the insurance companies
and the sameisaccepted by the insured as
itiswithoutany negotiation or discussion.
The insured does not have any say in
establishing the terms and condition of

E irda journal May 2012
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policy and has to adhere to policy terms as
drawn by the insurer. Hence insurance
contracts are said to be contracts of
adhesion.

In the backdrop of such a scenario, the
current judicial thinking is - an average
person is not expected to fully understand
and appreciate the legal wordings. But
since it involves a common man, it
becomes imperative that it is understood
well by him, before entering into the
contract.

Simplification and usage of local
language to explain the insurance covers
with policy literature can bring comfort to
the policy holders. It will help buyers
acceptthe terms and conditions with clear
understanding of the benefits and the
exclusions.

Everything is sugar coated so long as
thereare no claims:

Complicated claim settlement processes
pose a problem to the existing customers
and act as a major deterrent to the
prospective customers. The intent of the
insurance policy may not be clearly
understood in the policy document for a
simple insured. Instead of being a source
of comfort in a crisis situation, the claim
settlement process should not become an
additional source of trouble to an already
bothersome situation. The very purpose
ofinsurance stands defeated.

In case of self declarations, if they are not
understood properly, there remains a
possibility of the prospective customer
mis-stating the condition and thereby
getting into a very uncomfortable
situationin case of a claim.

If the exclusions in the policies are loud

Instead of being a
source of comfortin a
crisis situation, the
claim settlement
process should not
become an additional
source of trouble to an
already bothersome
situation. The very
purpose of insurance
stands defeated.

and clear, as the benefits covered under
the policy, the expectations will be setin a
correct manner. The claim settlement
officers can play a vital role in smooth
execution of the painstaking claim
settlement processes.

(Claim settlement continues to be a pain
point:

Aninsurance policy is a protection against
any unforeseen situation. A Motor
insurance is to protect the policy-holder
against theft or accidents and related
incidents pertaining to his vehicle.
Similarly, a Health insurance policy is to
protect against ailments. In these
sensitive situations, nobody wants to
incur extra pain to claim the benefits.
Unfortunately, many policy-holders end
up running from pillar to post forthe
settlement of their claims and many a
times fail to get the assured claim,
realizing various exclusionsin the policy at
the last moment. These experiences leave

an indelible impression in the minds of
the customers and they become averse to
relying on insurance in case of emergency
situations.

(larity in language, easy operations and
friendly approach by the insurers is the
need of the hour. Moving forward, insurers
will need to focus on customizing
products and improving customer
experience in order to grow profitably. A
better connect with the consumers can be
achieved by simplifying the products, its
offerings and clarity in communication.

To conclude, in this dynamic economic
scenario, which is being witnessed in
India, general insurance industry has
tremendous growth potential, the
realization of which will depend on its
efforts to make its offerings clear, simple,
accessible and comprehensible. There is
an inherent need for simplification and
better information, which would help
customers to build product
understanding and take greater control of
the purchase process. This will minimize
the trust deficit the industry is currently
suffering from. Some progress has been
made in this direction by the individual
insurance companies, but the industry
needs to take a re-look at the changes
made on aregular basis to achieve greater
growth.

| 4
The author is CEO and Whole time
Director, L&T General Insurance Co. Ltd.
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Who Will Bell the Cat?

- Need for a Cat Cover

opines that there is need for the insurance industry to come out with a

reasonably-priced, simple product that would provide cover against the after-effects of a natural
catastrophe - especially for the economically downtrodden.

Introduction:

he market is abuzz with talks on

the need for a cover for

catastrophes. Insurance Institute
of India (III) kick-started this year's
discussion with a seminar titled "Natural
(Catastrophes - Challenges  for Insurers
and Reinsurers"in March 2012 in Mumbai.
National Disaster Management Authority
(NDMA) in association with Global Forum
for Disaster Reduction (GFDR) and
Insurance Regulatory and Development
Authority (IRDA) picked up the baton and
another Seminar was held in New Delhion
19" and 20" April 2012 when the need of
the market was analysed in detail. The
challenge nowis for the insurers to pick up
the loose strings, fasten the warp and run
the weft, weave out the fabric of an
insurance policy that would provide the
nation a decent protection from the
vagaries of nature. But when one actually
starts designing a policy, there are a lot of
concerns that crop up which need to be
discussed and debated by all stakeholders
indetail.

The Need

Reports indicate that whenever natural or
man-made catastrophes strike, the most
vulnerable sections of the society are
affected most. Providing a workable
mechanism to provide solace to this

Reports indicate that
whenever natural or
man-made
catastrophes strike,
the most vulnerable
sections of the society
are affected most.
Providing a workable
mechanism to provide
solace to this segment
has always been a
challenge for insurers.

segment has always been a challenge for
insurers. In the Indian context, this would
be one of the nation's prime expectations
frominsurers.

To come to the specifics of the
requirement, financial security is needed
most by those on the lowest economic
rungs of the society through simple
insurance policies that provide at least
limited financial relief when there is (a)
loss of life, (b) permanent disability, (c)
incapacity to repay loans and (d) loss of
belongings - ranging from movable
possessions, cattle, cultivation, house etc.,
which change with the varied income
levels of the disaster-affected.

Why Insurance?
The common scenario in most developing
and under-developed nations is that

Disaster Funding in Under Developed Nations
[ [ [ [ [ [
A \ \ \ \

|- Loss Level 4

Loss Level 3| Humanitarian Aid

Loss Level 2

Loss Level 1| Borne by Disaster Affected
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Loss Level 2| Insurance

Loss Level 1 Deductible
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when there is a disaster, Governments,
being the sole source of relief, would
expend funds allocated for development
activity for tiding over the crisis situation
of funding the cost of disaster. In
developed countries, on the other hand,
Governments need to provide only the
residual funding after insurers and
humanitarian agencies play their
respective roles.

Insurance being an ex-ante system for
financing ex-post funding, can ease the
financial burden on the Government in
providing disaster relief. It spreads the risk
over a larger population over a larger
geographical segment.

Often, Governments have to locate viable
channels for delivering relief at grass-root
levels in time without leakage. Where
insurers are in the picture, some
dependable systems for assessment of
claims, identification of the affected and
linking the affected to the disaster
through surveys and similar systems get
established. If there is a critical insured
population of disaster affected, the
Government has an option to synergise
with the organised channel of insurance
and use it to reach out to the affected to
ensure that relief reaches the right hands
at the right time. Many opine that in
crunch situations, these sub-systems can

be of utility in smoothening
Governmental interventions to some
extent.

Conditions Essential to make Insurance
Work

Bearing the risk of catastrophic losses due
to natural or man-made disaster is a
challenge to any entity and more so to the
insurer who is contractually liable to fund
its costs.

Getting the spread: Insurance works on
the concepts of mutuality and large
numbers, whereby the losses of the
affected few are shared by many who are
more or less similarly placed. In
catastrophe situations, as the number of
affected itself go into large numbers,

A greater challenge is,
however, to get data
that is clean and
dependable enough
to be relevant. Data is
the foundation stone
upon which the entire
edifice of catastrophe
insurance and all
related decisions are
taken.

insurers need much larger numbers to
share the losses. Unless insurers are able
to get the requisite number of insured to
spread the risk, they would not be able to
bring the cost of the insurance cover
within reasonable limits.

Limiting individual exposures: Given
the devastative nature of damages due to
catastrophes and the extensive
geographic areas that get affected by a
single incident, insurers usually have to
[imit their disaster risk exposure at specific
levels. They have to limit their liability and
further spread the risks across multiple
territories through reinsurance for their

survival.

Getting the figures right: Insurers do a
lot of data crunching in a bid to
realistically estimate the likelihood of
catastrophic events and the probable
severity of losses that can occur due to the
estimated catastrophic instances. The
entire set of decisions that an insurer
would need to take - whether to insure
the risk, and if so, how much to cover; how
much premium would be needed to cover
the risk; and how much of the risk taken
should be retained and how much should
be shared with reinsurers; and all similar
issues have to be based on the data. All
this is indeed a great challenge. A greater
challenge is, however, to get data that is
clean and dependable enough to be
relevant. Data is the foundation stone
upon which the entire edifice of
catastrophe insurance and all related
decisions are taken. Today, possibly, the
only sources of data are governmental
bodies like NDMA and Meteorological



Department. Insurers need relevant and

error free data to base their calculations
upon. It is quite likely that the data
available with such agencies have been
collected for different focussed purposes
or with no spedcific purpose at all. Below
certain aggregations, when it comes to
granularities, the data collected may not
be of much use.

Using data for prediction: One has to
accept that wherever this type of data has
been collected, it has been lacking in
homogeneity and quality. Also, the data
available may not be sufficient for taking
critical predictive decisions. Reinsurers
who have been operating across various
geographies have built up large databases
for their internal needs that they share and
publish ataggregate levels.

Internationally, statistical modelling
agencies have been working with
multiple data-setsfrom different sources
and using predictive modelling software

for helping insurers in estimating the

frequency and severity of different losses
including catastrophes.

Governmental Support: As the target
population may not have the ability to
pay, financial support from the
Government would be needed for
providing the cover, at least in the initial
years. In case of loss liabilities of insurers
crossing a critical level beyond the
capacity of insurers (even after
reinsurance support) there should be a
system by which the Government bears
the losses. The models tested in the case
of RSBY with necessary variations to limit
insurers' liabilities at a macro level
(possibly, on a stop loss model) can
possibly be tried out for providing
catastrophe cover.

Evolving an ActionPlan

1. Designing Simple Insurance Policies.
Insurers have to design products of this
type, on the lines of RSBY, if not better, as a
full-fledged scheme to address any
disaster that the authorities declare as a

BPL Level Per Person Family of Family of Stabilisation Stabilisation
per day Four Four period of period of
per day per Year 3 vyears to 6 years to
spend & invest &
survive survive
®) ®)
As per 29 116 42,340 1,27,020 2,54,040
Planning
Commission
As per 60 240 87,600 2,62,800 5,25,600
Critics Views
Mid Values | 45 178 64,970 1,94,910 3,89,820

catastrophe. The designers should avoid
jargon and make policies easy to
comprehend for those with basic literacy.

i. Life Insurers should ideally design
simple insurance policies to cover (a) loss
of life and permanent total disability for a
Sum Assured of 2,00,000, (b) permanent
partial disability for a Sum Insured up to
%2,00,000 and () incapacity to repay
loans with ¥1,00,000 as Sum Insured - on
long term basis, all to address losses due
to disasters.

While on this, let us note that the Planning
Commission has fixed the BPL level at%29
per person per day. This works outto%¥116
per family per day and translates to
42,340 per year. If we take a three year
period as a stabilisation period for a family
that has lost its breadwinner,
%1,27,040would be the amount needed
to handhold a family in its period of
distress. There are many who feel that the
BPL level should have been ¥60 and not
%29. Leaving the debate to the experts,
and looking at the inflation levels, insurers
should do well to target%2,00,000 as Sum
Insured when a family loses its bread-
winner to disaster.

ii. Non-Life Insurers should similarly
come out with simple insurance policies
to cover (d) loss of belongings - ranging
from movable possessions, cattle,
cultivation, house etc. with a Sum Insured
of ¥1,00,000 for people below poverty
line. People having assets of higher value
and higher ability to pay would have to

E irda journal May 2012
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buy commensurately higher protection
through insurance. Insurers would like to
have deductibles to avoid operational
difficulties of processing and paying small
claims. They would also need adequate
reinsurance protection to take care of
large risks of high value as well as
unexpected numbers of medium size
claims. Alternative risk transfer solutions
like catastrophe bonds would enable
insurers to spread the risk to the capital
marketaswell.

A policy covering health expenditure due
to specialist treatment needs (over and
above primary treatment provided by the
Government) arising out of disasters for
50,000 could also be of use.

iii. IRDA along with Life and General
Insurance Councils may have to ensure
thatallinsurers sell similar products at the
same price so that there is no confusionin
the market on product features. Two
policies, one from Life insurers and
another from General insurers with the
same wordings, rates, terms and
conditions, both for a reasonably long-
term (with special approvals from the
regulator / Government) that can be
packaged together should be the
requirement. There are many models that
insurers will debate upon, ranging from
indemnity with deductibles, fixed
benefits, parametric, structured slabs of
compensation etc. before freezing on a
final product. IRDA should possibly
stipulate that a fixed percent of insurers'
premiums should be from catastrophe
insurances by way of social obligations.

2. Governmental Support To make the
most vulnerable segments of the society
involved, Government has to create
awarenessin the country.Ithas to support
insurers in many aspects to see that a
model that works is delivered. The
following areas would have to be looked
into.

i. Getting the maximum spread: To put
in place systems that work, it would be
ideal to have carpet coverage for all
people and property over the entire areas
of vulnerability and near vulnerability. To
get across to all states, Central and State
Governments should drive the scheme.

ii. Collecting data: To approach the
matter in a meaningful and scientific
manner, Governmental agencies like
NDMA should take the initiative to collect
past and present data from across the

To putin place
systems that work, it
would be ideal to
have carpet coverage
for all people and
property over the
entire areas of
vulnerability and near
vulnerability.

country as a continuous process on every
calamity above a threshold level. Itmay be
worthwhile if the insurance industry
studies the data being collected and
specifies its additional data needs to
NDMA so that data relevant to the
insurance industry can also be collected.

iii. Subsidisation: By contributing to the
premium of those at the lowest rungs of
the society, the Government has to ensure
that incapacity to pay premium does not
deprive anyone from insurance. People
just above the poverty line also need
insurance badly but cannot afford it. For
this segment of people, subsidised
insuranceis necessary.

iv. Providing a safety net for insurers:
The Government should assure insurers
thatin case the overall losses mount over
a particular level by amount or
percentage, the Government will take up
the bill and will not leave the insurer to
fend foritselfin case of a catastrophe. The
agreement could be on the lines of an
aggregate stop loss cover which would
work if the insurers' aggregate losses
crossanagreed amount, say 125%.

Unityin Action: Indian insurance industry
should possibly demonstrate its
willingness to 'play a major and concerted
role in the global efforts to counter climate
risks' on the lines of the 'Kyoto Statement
of the Geneva Association' which was
signed by around 70 insurance and
reinsurance companies across the world
on 2nd July 2009. Kyoto statement
declares thatinsurers '‘encourage political
processes to work towards a better



understanding of the potential costs of
climate change and the advantage of
market based solutions'. It emphasizes
that there is a strong need to create a
structure of sustainable, market-friendly
incentives for climate risk adaptation and
mitigation; and that insurers, whose core
expertise is managing the balance
between risk exposure and financial
stability, are in anideal position to suggest
how this can be done effectively. The
Kyoto statement urges policy makers to
collect robust data and make it freely
available to allow risk assessment and to
facilitate efficient solutions where
premiums are risk-based. The need for
communicating the financial benefits of
risk mitigation and adaptation to
customers is also stated. Though the
industry has the necessary awareness and
interest, going by the Geneva
Association's example, the action of CEOs
meeting at one place and signing a
document would give a new emphasis
andimportance for the matter.

Making a Start: In the Indian context, we
need specificaction from the stakeholders
in order to provide insurance for disaster-
affected. The first step would be to lay
greater emphasis on educating the nation
about insurance and popularising the
concept of insurance so that it is
understood as a benevolent social welfare
mechanism. Committees may be formed

The first step would
be to lay greater
emphasis on
educating the nation
about insurance and
popularising the
concept of insurance
so that it is
understood as a
benevolent social
welfare mechanism.

by the IRDA for the following purposes. (a)
Designing a long-term special product
with life, accident, debt relief, health care
and loss of property as a standard
package and pricing the product
appropriately. There could be separate
policies for life and non-life insurances
that can be bundled together as well. (b) A
group should work on the data needs for
designing / reviewing products in close
liaison with bodies like NDMA. () Another
group can be working on financial
implications of the product to the
industry. (d) A fourth group can work on

solvency, reinsurance needs,
subsidization and systems to protect
insurers. (e) Another group has to work
with state governments and develop
systems for identifying vulnerable areas
and people in advance, identifying
affected people and belongings post
disaster, reviewing KYC norms for this
segment etc. Needless to say, groups have
to work under the overall directions of an
apex level Steering Committee with strict
time lines.

Insurers should realise that it is their duty
to develop the market and spread
awareness of the ancient concept of
‘Yogakshema' or ‘well-being of the
society'. Insurers should make it known to
the nation how insurance can contribute
to 'Gross National Happiness,' to borrow a
term that has caught public imagination
inthe neighbouring state of Bhutan.

| 4
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Limitations in Product Development

- Catastrophe Insurance in Indian Market

observes that although a great deal of research is being done with regard to

mapping the natural catastrophes in India, the quality of data and the complications in reach
greatly limit the possibility of generating specific products against catastrophes.

Risk Profile of CatastropheinIndia

he Indian geography is a mixed

terrain prone to hazards of floods,

cyclone, earthquake, tsunami, etc.
Avalanches, snowstorms and landslides
constitute another set of catastrophe
hazards along the Himalayas. Summer
dust storms and hail are other
catastrophes frequently seen in the
Northern parts of India. Tsunami has
occurred along the eastern coast
following an under-sea earthquake near
Indonesia.

By far, floods constitute the worst
cumulative risk exposure across India
each vyear. The heavy south-west
monsoons cause flooding of riversin India
which distend their banks and inundate
vasttracts of surrounding areas.

Cyclones, constituting torrential rains and
windstorm, caused by deep depressions
in the Bay of Bengal are known to
regularly cause widespread and severe
loss to people and properties.

India does not lie on a plate boundary.
Earthquakes in India are considered to be

due to fault webs that crumple the sub-
continent with the north-eastern push of
the Indian continental plate. These are
evidenced in the Bhuj and Latur
earthquakes that the people suffered. The

Earthquakes in India
are considered to be
due to fault webs that
crumple the sub-
continent with the
north-eastern push of
the Indian continental
plate. These are
evidenced in the Bhuj
and Latur earthquakes
that the people
suffered.

ground shaking can and does result in
extensive damage to properties.

Insurance Offered
The Standard Fire and Special Perils policy

provides cover for catastrophic perils.

The cover against perils of storm, tempest,
flood and inundation (STFI) was inbuilt. If
this cover is not required, the premium is
discounted. However, there are a few
general insurers, who quote and charge
separately for the basic fire cover and STFI
perils at the pin code level. Recently the
market took a decision to charge
separately a minimum premium for STFI
perils with effect from 1*March 2012.

The cover against earthquake and a
further extension for loss resulting from
after-shocks and fire arising from an
earthquake, if requested, is additionally
given. These are for additional premium
and given as an add-on cover. The recent
market decision included minimum rates
for earthquake risk with India divided into
fourzones.

Tsunamiis deemed covered if the insured
has cover for both STFIand earthquake.



Understanding Catastrophe

In order that we may understand a
catastrophe we need to have data on its
causes, past occurrences and a mapping
of its past footprints across the geography
of its occurrence. There are specialist and
scientific institutions that gather such
data and continuously study them.
Professional modeling companies source
such data from these institutions and use
them to map the contours of potentially
exposed geographies. These maps cut
across pin codes and geocoding. Given the
nature of constant changes to factors that
give rise to catastrophes, these contours
are relied upon as only indicative and not
definitive, for a major event in future can
completely change the contours in these
mappings.

Given the contours of the footprint of past
catastrophes, the next important set of
data that is required pertains to assets as
located within these geographies. This
data set comprises of buildings by
location and floor level, contents,
individual values, characteristics of
construction, etc. that we as insurers
collect. Depending upon the type of peril
under consideration, the aggregate value
that s vulnerable to loss from that peril is
determined using modeling technique.

Insurance covers go by the duration in
time that follows the occurrence of a
catastrophe. In the case of earthquake,
losses that occur within duration of 72
hours are considered appropriate.
However modeling has a limitation. It
calculates an expected loss as if it has
happened immediately at the time of its

Professional modeling
companies source
such data from these
institutions and use
them to map the
contours of potentially
exposed geographies.
These maps cut across
pin codes and
geocoding.

occurrence and not spread through
duration in time. Thus modeling ignores
the effect of shocks or spread of fire
following earthquake, of tidal bores
following flooding, for the duration of
inundation, etc.

Modeling practice as of today does not
include estimates for loss adjustment
expense or contingent business insurance
inits calculations.

Recent earthquakes in New Zealand and
Japan have demonstrated that faults that
gave rise to these events were not known
to earthquake engineers. They were not
part of the seismic mapping. A
consequence of these events was to recast
the understanding of Earth's seismic
behavior and recalculate estimates of

vulnerable loss.

In India, we are nowhere near modeling.
There are initial steps. Modelers such as
RMSI, Eqgecat, AIR Worldwide have entered
India. They are in the process of
establishing and validating their models.
They are keen to receive past claims data
from Indianinsurance industry as it would
assistinimproving their model to forecast
the future. They are currently oriented to
modeling for hazards of earthquake and
have initiated modeling studies for
hazards of cyclone.

IndianInsurers' Predicament

Reinsurers who have long been in the
market have at best provided map of
natural hazards. They have shared their
findings such as on tropical storms. Indian
insurance industry does not have the
benefit of their loss data to understand
and to assistin estimation of expected l0ss
from a future event. The absence of data is
not helpful for rating and underwriting of
catastrophe perils by Indian insurers.

Modeling is a recent approach to
estimation of loss due to catastrophe. This
calls for an insurer to build up door
number level data. Such data is definitely
required and forms part of policy as
issued. In this context take the following
from IAG's practice in Australia as an
example.

All property policies as issued are geo-
coded and mapped to their specific door
level location on a street within a city. On
the map of Australia, at any city level, one
can zoom into the policyholder's address
and his property.
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The map has accessible footprints of
previous catastrophes - hailstorm, flood,
bushfire. These when superimposed on
the geo-coded properties as stated above
demonstrate the exposure of that
property to each of the catastrophe perils.
This assists for sound underwriting and to
price risks appropriately.

IAGis connected to satellites on areal time
basis. They can assess an emerging event,
its intensity and likely footprint of impact.
This is advance intelligence. This
intelligence is shared by IAG with their
policyholders who are likely to be
impacted within the footprint area of the
emerging event. Communication goes
out to policyholders informing them of
theimpending threat, steps to be taken by
them for their safety and steps to be taken
to minimize loss. Once the event has come
to pass it is easy to identify affected
properties and carry through settlement
of claims quickly.

We in India need to take our first steps in
targeting service level as provided by IAG
for and following a catastrophe. This also
complements governmental efforts in
mitigation and financdial support. It
provides a model for government -
insurance industry partnership.

Next Steps

Clearly the absence of a well defined
approach to assessing potential loss due
to a catastrophe and to managing that

The recent
incorporation of
‘Event Limit' within
property treaties
restricts the unlimited
accumulation from a
catastrophe to a
defined limit.

loss is a concern to Indian insurance
industry. The recent incorporation of
'‘Event Limit' within property treaties
restricts the unlimited accumulation from
a Catastrophe to a defined limit. This
impacts an insurer's reinsurance through
cost increases. These underscore need to
develop database to assess aggregate
sum insured exposures and to monitor on
a monthly basis. Any spike in exposure
would call for addressing it through
additional reinsurance purchase.

Importantly, insurers may be exposed to
losses which are outside their

understanding or expectation. A typical
example is the tsunami that struck in the
year 2004. After a lot of initial confusion
and subsequent deliberations, the Indian
insurers admitted loss from the tsunami if
the insured took cover for both STFI and
EQ. This calls for continuous updation on
occurrences and mapping the knowledge
to cover as offered.

Following the example of IAG it would
assist the cause of efficient insurance
coverage if the Indian insurance industry,
government, relevant other stakeholders
assist to map, inventory and collect
accumulation data to monitor this
exposure and manage its consequences.

| 4
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Towards Cover for a Rainy Day

- Life Insurance Products

observes thatitis the risk componentin a life insurance product that the

applicantshould be interestedin, rather than the tax savings or the investment opportunity.

nsurance products as a breed,

predominantly, are meant for

meeting the needs of a rainy day. The
need for maintaining this objective of
insurance products is inherent in its very
business. At a time when finandial
integration blurs the business contours of
various financial products, the statutory
and regulatory preferences given to
insurance products, be it by way of tax
treatments or by way of a more facilitative
regulatory approach; is to ensure that
insurance as a concept, when penetrated
deep into the society helps both the
economy and the society in the long run
to the economy;, as it generates funds with
longer gestation and to the society when
it works as a larger social security
measure. Just as a scientist cannot
imagine the status of science without the
invention of a wheel, an economist
cannot imagine the prosperity of an
economy without the backing of
insurance, as, since the very primordial
state, insurance has remained embedded
in the human culture as a practice of risk
pooling / risk sharing. From such a stage,
when insurance evolved as a means of
solution to individuals and entities and as
a vocation of business to the

entrepreneurs, it is expected not to lose
sightof its purpose.

Keep in Mind (a non-existent?)
Tomorrow: While various forms of
finandial services are available to plan for
varied contingencies of future needs;
insurance, espedially life insurance, is the
only option that is available to meet

While various forms of
financial services are
available to plan for
varied contingencies

of future needs;
insurance, especially
life insurance, is the
only option that is
available to meet
unforeseen
contingencies.

unforeseen contingencies. To meet such
contingencies it is desired that a life
insurance product is always containing
the highest possible element of life
coverage that one requires and otherwise
is eligible to have. The other liquidity
features that are embedded in the life
products may only be add on benefits as a
value addition, but they themselves are
not supposed to be the key drivers of the
marketing. Keeping in view the objective
of a particular scheme, it is not unfamiliar
to find restrictions imposed. The
Employees Provident Fund, for example,
whose objective is to make available a
lump sum at the time of superannuation
does not let go any major share of the
funds exceptin the last 12 months prior to
the retirement. In addition to this, a life
insurance policy is also expected to take
care of the standard of living of the
dependants of a bread earner who has
taken the life policy. If such policy
proceeds are not protected enough to
cover the imminent income gap, the
objective is apparently defeated. In one of
the surveys carried out by NBER in 2001, it
was estimated thatin the event of demise
of one of the spouses, the secondary
earner suffers at least 40% decline in the
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standard of living (Sigma 04/2004).If that
is the case, there is hardly any need to
estimate the suffering of standard of
living in the case of demise of the lone
bread earner of the family. Hence, the
need for ensuring life coverage atall times
during the duration of the policy contract.
There were also various schools of
thought advocating to bridge the 'life
assurance protection gap' (Sigma
04/2004) to ensure that all families are
adequately covered. Life Assurance
Protection Gap is computed as 'present
value of future income required to
maintain survivor's current living
standards plus the amount needed to
meet the debt obligations minus the sum
of: the present value of future social
security payments to survivors plus life
insurance proceeds plus one-half of
financial assets'. Leave about targeting to
cover the protection needs of all families
invariably, there is an urgent need to
ensure that all life insurance products are
adequately provided with reasonable life
coverage.

Diversified Product Portfolio: Suitable to
the profile of the jurisdiction where the
insurance products are being offered, it is
ideal that an insurance company shall
have a mixture of a reasonable product
portfolio so as to ensure the availability of
products of varying nature at all times.
Though, markets may normally
determine the desired products, quite
often it is the product availability that
drives the actual sale by the
intermediaries. Keeping a mixed product
portfolio of all classes of products at times
also works like a risk management tool for
insurers as vagaries of markets may quite
often affecta class of productsirrespective
of the status of a company. For e.g. In the

Suitable to the profile
of the jurisdiction
where the insurance
products are being
offered, it is ideal that
an insurance company
shall have a mixture
of a reasonable
product portfolio so as
to ensure the
availability of
products of varying
nature at all times.

European countries of France, Spain and
Finland; following the stock markets crash
in 2001, unit linked business declined by
more than 40%. These types of external
shocks may paralyze the business plansin
the short term, if the company does not
have in its portfolio a mixed range of
products and its intermediaries do not
prepare to gear themselves to offer
altogether a new breed of products. The
need for keeping a diversified product
portfolio may also be appreciated based
on the following case study.

Mediolanum - Case Study: One of the
largest Italian life insurers with EUR 3.7
Billion traditional life insurance assets
under management by 1997, radically
transformed to Unit Linked business
model raising the share of unit linked
business and reducing the share of
traditional insurance business to EUR 1.4
Billion. Following the fall of stock markets
intheyear 2002 the profits dropped.

Keeping the Demographicsin view: The
availability of an appropriate product
choice would be viewed as a potential
source of business by all the stakeholders
of an insurance company, especially by
the marketing guys, if a specific product is
designed, keeping in view the underlying
patterns. At a time when potentiality is
abounding in rural areas, we need to
reinvent the wheel to find a widely
acceptable life insurance product to our
rural lands than just marketing the one
that is otherwise meantin general. As per
Census 2011 provisional data, the growth
in literacy rates in rural areas (10.2%) is
more than in urban areas (5.1%). The
higher levels of literacy rates will certainly
have an impact when driving the
intangible financial services like
insurance. Further, the number of villages
increased by 22791n 2011 (638588) from
2001 (640867) and 68.84% of the
population (833 million) is residing in
rural areas. These data indicate the
concentration of a symmetrical mass
potentiality. Hence, the need for a more
focused approach while designing
products for rural masses.

Juvenile products: In rural areas child
population decreased by 7% from 2001 to
2011 as per the provisional data of
census - 2011, while in urban areas child
population increased by 10.3%. The
perceptible presence of exclusive outlets
for blooming buds in urban areas is what
demonstrates the growing concern of
parents on their toddlers. As per a
research estimate, the baby care marketin
India which was estimated at ¥15 billion
in 2008 is expected to reach 28 billion by
2012. The reasons attributed for this
phenomenon are an increase in
disposable incomes, birth rate and



increased working women population.
These market estimates did not cover the
projected financial needs of these new
entrants. In order to capture a major
share, there is a need for specific juvenile
insurance products that cater to the needs
of their various life stages. While owing to
moral hazard related issues the need for
juvenile insurance is quite limited, if the
duration of policyis for a significant period
covering various contingencies
depending on their lives, there will be a
chance of a major leapfrog into this
market segment and also thus infusing
the awareness oninsurance.

Innovation could be only instantaneous,
but not panacea: Though innovation is
the breed of growth, it necessarily need
not be a driver for winning the loyalty of
customers in the long run. For an
intangible financial product like life
insurance, the fundamentals of the
product, that is ensuring an assured life
coverage, would stand firm like a ramrod
amidst the vagaries of businesses at all
times to come. Though it is a natural
demand for innovation to meet the
changing needs; an insurance product
may only need steady, but incremental
improvements. Except in case of a
regulatory or statutory change, there is no
need for a radical short term opportunistic
innovation. Innovation may also prove
fatal, if other markets/instruments
underlying an innovative product do not
develop/mature simultaneously. The
basic tenets of an informed choice to a
customer are complete only when a
reasonable portion of a given product's
prospective policyholders understand the
functioning or the latent intricacies of it. It
is more relevantin case of products where
the underlying instruments in which the
savings portion is promised to be invested

are proposed to be placed in altogether
new breed of securities, or securities that
are yet to be evolved. Though, a fair
degree of reliance is expected from the
insurer's point of view, the play is only fair
if the policyholders have a reasonable
understanding of the functioning of the
products behind the veil. Failure to
achieve this may boomerang as an
alleged mis-sale perforce.

Products may turnaround the brand
visibility of the company: A product that
withstands the tests of the time may
turnaround the brand of the company. On
the lines of Xerox becoming a generic
name, there could be similar cases in
insurance infuture, if targeted.

Gauge the targeted market segment:
What is it that shall come first? Is it the
ability of the market segment to
assimilate the product range being
marketed? Or is it the producer that shall
assess the understanding levels of the

The basic tenets of an
informed choice to a
customer are complete
only when a reasonable
portion of a given
product's prospective
policyholders
understand the
functioning or the latent
intricacies of it.

market segment before leapfrogging into
the market? Historically, as part of
business ethics, for any given product, itis
the deliverer who shall gauge the pulse of
the segment and then shall accordingly
customize the product. And in its
endeavor to introduce the innovation,
only a graded approach fulfills the long
term objectives of the market. If it is
otherwise, that is, if it is the market
segment to assimilate the product range
at the outset, it only ends up in mob
psychology inflating the numbers.

Till a stage where the market is driven by
independent financial advisors, there is a
case to identify the market segment and
design the product. In the absence of
higher levels of awareness about the
products available, a need may be felt by
the regulator, on the lines of ‘Commission
for Financial Literacy and Retirement
Income' (formerly retirement
commission) of New Zealand to run a
consumer focused website for offering
impartial financial information, if ring-
fencing a product or a market segment is
adire step.Itis estimated that this website
of New Zealand experiences over a
hundred thousand new hits a month. The
more the complexity, the more could be
the regulatory interventions to safeguard
the interests of retail customers. It is said
that today's practice is tomorrow's legacy.
Exceptif the best practices are established,
there cannot be legacies in future to
inherit, for with no comfort none can
practice.

| 4
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The Concept of IBNR

- Importance in General Insurance

avers that reliable data is of essence to the reinsurers if they have to be successful in

loss-estimation andin pricing the contracts suitably.

6. Construction of aloss triangle.

Datarequirement.

Data is gathered on both and reported
loss basis. In case of reported loss
triangle, the claim reporting pattern
and reserving philosophy are
consistent for each loss period. Since
reported loss is higher than paid
losses, there is less volatility in
reported loss developmental patterns.
A paid loss triangle assumes that the
claim payment pattern and reserving
philosophy are consistent for each loss
period.

The data should be segregated
between lines of coverage. Although
the number of loss periods to be
covered varies as per need, usually a
period of five to six years coverage is
considered as standard loss periods.
The entity s specific loss development
patterns are reflected by its unique
own development factor. However
industry development factor may be
considered as a standard measure. In
most cases, losses increase from one
evaluation to the next. A completed
triangle (with hypothetical figure) will
lookas under.

(in%)

Loss period-

Accident year

(from the previous issue)

Months of development

24-(1) 36- (2) 48-(3)

2001 250000 550000 650000 850000 860000

2002 400000 700000 860000 960000

2003 500000 710000 950000

2004 550000 | 1000000

2005 600000

(Table 1)

Note: e) The figures are cumulative and
a) each row represents an origin year represents total amount paid by the

which defines a cohort of claims. The
2001 row includes all claims relating
to accidents that occurred during the
saidyear.

The column represents development
years which show how the cohort of
claims relating to an originating year
develops overtime.

Column '0" represents the accident
year.

Column '1' represents the year after
the accident occurred etc.

end of each development year which
have been compiled after the end of
2005 accident year. For the year 2005
payments with delay '0'have been
reported. For the year 2004 payments
with delay '0" and '1' have been
reported etc

The diagonals in the above triangle
represent particular calendar years.
The longest diagonal ie (250000,
550000, 650000, 850000, 860000)
includes all payments made in during
the year 2005as well as past calendar
years.



The next step is to measure the increase / decrease

(Ratio)
Loss period Months of development
24 (b) 36 () 48 (d) 60 (e)
2001 2.200 *1.181 *®k 1307 | R 1011 | --------
2002 1.750 1.228 1.116
2003 1.420 1338
2004 1.818
(Table 2)
Note: development and will be driven by

* Ratioobtained by b/a
**Ratio obtained by ¢/b
*¥kkRatio obtained by d/c

In most cases, the risk specific loss
development factors are supplemented
by industry development data due to two
important reasons;-

» Theolder periods may have some open
claims and there is scope for additional

maturity of the loss period and the line
of coverage.

« With large volume of losses, random
fluctuations can distort the pattern of
development. Table below exhibits the
selection of estimated development
factors between the evaluations and
the calculation of cumulative loss
developmentfactors.

(Ratio)
Months of development
Loss period
12 to24-(a) 24 to36-(b) 36 to 48-(c) 48 to 60-(d) 60 to ult-(e)
average 2.200 1.181 1.307 1.011
industry 2.000 1.200 1.100 1.011 1110
selected 2.200 1.181 1.100 1.011 1.110
cumulative 3.207* 1.457 ** 1,234k ML ilZzessess|| L0 s
(Table 3)

* Ratio obtained by (a) x (b) x () x () x (d)
x(e)

**Ratio obtained by (b)x () x(d) x(e)

*+x Ratio obtained by () x(d)x(e)

% Ratio obtained by (d) x ()

*Hfelk Ratio obtained by industry factor of

60 to ultimate since unique data beyond

60 monthsisnotavailable.

The above table is a case of straight
averages. For volatile data, weighted
averages / two or three years average or

an average that excludes the high or low
points may be used. Selected factors are
usually a combination of the averages and
industry. Because of the consistency in the
data in the above example, the selected
ratios equals the average for all periods
except 60 months to ultimate for which
the industry factor is chosen. Once the
development between periods is
estimated, then the total development is
calculated. The ultimate losses can then

be estimated. For example, the 2005 -12
months evaluation of ¥ 600000 (Table 1)
is multiplied by the 12 month to ultimate

loss development factor of 3.207 to yield

an ultimate estimated loss of ¥ 1924200.
7. Link ratio.

Year 12 to 24
months
2005 1700 |- higherin older years
* (auses averages to be
2006 | 1.750 higher
2007 1941 | --lowerin last three
2008 1667 years but shows an
increasing trend
2009 | 1684 . selaction of 1.715
2010 1700 |- lowerthan averages
w2 | Fonsistgnt with .
increasing trend in
average | 1.735 last three years
Widavg | 1.733 |- This selection
represents actuarial
selected| 1.715 judgment
(Table 4)

8.Homogeneous data

Itis necessary to have separate reviews for
loss development data and IBNR
calculations for different insurance
portfolios. This is because the liability and
loss development patterns differ widely
despite the fact that in short term period
there is possibility of combination of
portfolios and variability in combined
portfolios are not material. Due weight
age should be given on the volume of
data while considering homogeneity.
Breakup of data should be pursued only
where it is feasible and subdivision is
useful. As an eminent expert puts it "If we
try to slice the cake more than one way at
a time, we shall be left with a useless
collection of crumbs".
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9. Splitting two types of development
The overall IBNR structure should focus on
both favorable and unfavorable
developments while devising IBNR. It is
required to disclose them either in
Directors Reportorin a separate MIS.

10. Product mix

Product mix is encouraged so long the
relative exposure between two different
portfolios remains constant. Since the loss
development experience coupled with
growth rate of two portfolios may differ
widely, it would be prudent that IBNR is
calculated separately for them.

11.Processinglags

Loss developments booking are generally
done after two to three months from the
closing date of accounts although a
particular IBNR is for a short period of
time. However in case of number of
casualty business they are to be carried
over number of years for which the size of
IBNR may become large.

12.Claimadjustment philosophy

It is necessary to have a close monitoring
of the reserve for effecting changes either
at the year end or during the year for
change in loss development exposure or
changesin the reserve required than what
was made in earlier periods. The reserve
should be tuned to the actual changes
from the expected.

13.Inflation

Insurance loss is indemnified at existing
price levels. As a result claim payments
increase accordingly. However
deductibles are generally of fixed nature

Insurance loss is
indemnified at
existing price levels.
As a result claim
payments increase
accordingly.

for which the effect of inflation is not
taken into account. In reserve calculation
these are to be considered. Although a
standard measure of overall inflation may
be used but the inflation rate inherent in
claims may be quite different i.e. price of
consumer goods, cost of settling claims,
and special indices of inflation like cost of
repairing vehicles which needs to be
separately considered.

14. Pre-reserving ratios /indicators.
The following important ratios need to be
worked out before creation of reserves;

e Paid
ascertaining the consistency of the

loss to incurred loss - for
development of paid and reported
losses and gives a warning of case
reservesinadequacies.

e (losed claims to reported claims-
Indicates changes in claim handling
procedures.

 Average open claim amount - Tracks
changesin case reserves adequacy.

» (Change in average open claim -
indicates the change in average open
reserve and is useful for determining if
case reserves are keeping up with
reasonable inflationary increases.

 Changeinaverage closed claim - shows
the change in the average paid claim
amount between accident years as of
identical development periods.

e Closed claims to open claims -
measures the variability in opening

and closed claims.

15. Estimation of ultimate losses.

In the estimation of ultimate loss in the
reserves analysis following methods are
involved;

* Incurred development
* Paid development

» Frequency & severity

* Projection & completion.

In the Incurred Development Method,
known incurred losses - payments plus
outstanding reserves are developed to
estimate ultimate losses using incurred
loss development factors. The method can
be effectively applied when historical data
from a particular exposure is used to
calculate loss development factor, since,
the fundamental assumption is that there
will be repetition of loss development. The
method cannot be applied with exposures
having low frequency and high severity
claim potential.



Paid Development Method uses historical
loss development factors of paid losses for
which there is no effect on estimates even
if reserving procedures are altered. The
disadvantage of this method is that, for
early period of development the factors
required are large. Any larger claim
payment may have a significant effect on
ultimate loss estimates.

The Frequency & severity Method is useful
where experience analysis is needed for
an acquisition or divestiture. By looking
separately at severity and frequency
elements, probable adjustments to
estimated ultimate losses should be
quantified and then the two can be
recombined to arrive at the estimated
ultimate losses. However the
disadvantage of the system is that in such

separate analysis, some important

information may be left uncovered within
the aggregate incurred or paid amounts.
The method may be of limited value
because the data could lack stable
patterns unless the volumeislarge.

Projection & Completion Method is
suitable for estimating losses for the
current policy period. Here, the estimates
of ultimate losses for earlier historical
policy periods are adjusted to currentyear
cost levels by considering changes in
exposures and average loss costs. The
estimated ultimate loss for recent earlier
periods are adjusted to current years cost
levels by trend factors eg consumer price
index or more specific index. The method
has the advantage of not beinginfluenced
by unusual small/large claims or by
changes in claim handling and reserve
philosophies but suffers disadvantage

(in%)
Incurred loss projection

Year | Incurred to date (1) | Development factor (2) | Ultimate incurred (3)
2004 7250 1.050 7613
2005 7800 1129 8804
2006 7500 1.242 9312
2007 6300 1552 9778
2008 4300 2.095 9010
2009 3400 3.038 10330
2010 2100 5.210 10942

(Table 5)

Ultimate loss development factor

Age 12 24 36 48 60 72 84
(months)
To ultimate | 5210 | 3.038 2095 | 1552 1.242 1129 | 1.050
% Rpt * 19 33 48 64 81 89 95

(Table 6)

* Ultimate incurred-Incurred till date x 100

from the fact that important information
contained in current loss data may not
be unused.

16. Methods to assess IBNR -
(deterministic methods)

There are number of methods to assess
IBNR. In order to understand the methods
one must understand the loss
development factors underlying those

methods. Prominentamongst them are;-
* Incurred Chain Ladder

* Paid ChainLadder

 Incurred Bornheutter- Ferguson

» Paid Bornheutter- Ferguson

* Exposure based methods

» Expectedlossratio

* Average cost per claim

ChainLadder Method.

This is the most commonly used method.
The name given to this method
presumably arises from the ladder-like
operations which are chained over
development years. Here one has to
consider how claims originating from
different years developed over
subsequent years and then apply
corresponding ratios for predicting how
and what manner future claims from
these years will arise. It is a case of loss
projection method and can be done using
paid orincurred data. Methodology can be
applied to any data which is expected to
develop in a systematic way on claims
reported / claims paid. The method can be
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applied to a triangle of loss ratio data
rather than cumulative payments.

Advantage of Chain ladder system.

« Easily understandable by all

» Considers aspect of changing
development

» (Cent percent credibility to actual

experience given.

Disadvantage of Chain ladder system.

» Too responsive to data resulting in
years to develop a report and affected
by volatile data either big loss or no
loss.

« Affected by settlement speed

» May not be reliable for most recent
accidentyear.

The inflation adjusted chain ladder
system require adjustment in the figures
in the triangle to allow for the effects of
inflation. Generally it is assumed that
inflation is at the same annual rate for all
claims within a particular calendar year of
payment in case of past inflation. In case
of future inflation, an assumed rate of
future inflation is needed and it is also
necessary to convert to non cumulative
data rather than cumulative totals before
adjusting these for future inflation as is
usedin pastinflation.

Average cost per claim method.

The method requires development tables
for both total claim amounts and claim
numbers. Normally cumulative figures are
used. A third development table of
average claim amount is formed by
dividing the figures in the corresponding
cells of the first two tables. The next step is

to ascertain the development factor or
grossing up factor. A grossing up factor
gives the proportion of the ultimate claim
amount that has been paid so far .The
projected ultimate claim can be calculated
by multiplying together for each accident
year the projected figures for the average
claim amounts and claim numbers. A
reserve is the calculated by subtracting all
payments to date in respect of claims
relating to data of claims. There is no
unique way of defining the method and
assumption. However it is assumed that
for each origin year, both the number and
average amount of claims relating to each
development year are constant
proportions of the totals from that origin
year.

Expected loss ratio method.

The ratio of incurred claims to earned
premiums over a defined period is called
the loss ratio. The ratio is based on trends

of past data, underwriter's views or

market data could be used as a basis for
an estimate of the eventual loss and
hence the outstanding claims.

Advantage of expected loss ratio

method.

* (an be used with no previous / internal
loss history

o Useful for new or volatile line of
business

 Unaffected by settlement speed or case
reserve adequacy.

Disadvantage of expected loss ratio

method.

e Doesn't apply to changing
environment

« Ignoresusefulinformation.

Bornhuetter Ferguson method.
The system takes into account l0ss ratios
(relative to the premium) plus chain
ladder system in calculating reserves. The
concepts behind the method are;

« (laims developed in relation to a given
origin year will follow that experienced
for other originyearsin future.

e The past development for a given
origin year does not provide a better
clue to future claims than the general
loss ratio.

The future claim development can be
expressed as Premium x Estimated loss
ratio (1-1/ f). As the final estimate of the
ultimate loss is based on observed data
and an initial estimate ignoring the
observations, this method can be viewed
as using a Bayesian approach. Using the
method each year's revised ultimate l0ss



can be expressed as a combination of the
chain ultimate loss (CL) and the
independent loss ratio ultimate loss (LR).
Using a credibility factor (Z) it is expressed
as BF revised ultimate loss = Zx CL + (1-Z) X
LR, where 7= A/CL and A is the actual
claims developed at that time. Thus BF
revised ultimate loss can be finally
expressed as A+ (1-1/f)xLR.

Advantage of Bornhuetter - Ferguson

method.

» Qver-reactionis avoided as the method
doesn't apply development factors to
anunusual claim occurrence.

 Suitability in new or volatile line of

business.

e Good adjustments between loss
development and expected loss ratio

methods.

Hypothetical loss development data
Incurred case losses (including Allocated Claim Expense)

(Table 7)

Disadvantage of Bornhuetter -
Ferguson method

 Reliance on expected loss ratio
« Requirementon developmentfactors.

A triangular representation of cumulative
incurred claims of a particular insurance
portfolio in BF method is given in Table 7
and that of hypothetical IBNR calculation
aregivenin Table8and Table 9

Net Earned Year First Second Third Fourth Fifth Sixth
Premiums Report Report Report Report Report Report
1000000 1999 500000 650000 700000 720000 721440 720718
1.300 1.077 1.028 1.002 999
1500000 2000 460000 621000 677511 707321 706613
1350 1.091 1.044 999
1600000 2001 595320 762010 803921 820000
1.280 1.055 1.020
1800000 2002 881407 918426 957000
1.402 1.042
1850000 2003 596381 853421
1431
2000000 2004 920000
Hypothetical IBNR Reserve calculation
| | | IBNR computation as on March 31 2004 | | | |
|+ | 2 | 3 | 4 | s | 6 | 7 | 8 | 9 | 10
(Table 8)
Three year data Loss Dev factor Accident | Expected | Expected | Indicated | Loss Adjusted
Dev T Year 0sses losses IBNR Method | Loss method
period beginning| ending Indicated .To g IBNR** (6x7) IBNR IBNR %
(2/1) | ultimate Factor )
1st *2073108 | ¥2523857| 1.217 N1.327 2004 1900000, .246 467400 | 300840 257587
to 2nd
2nd 2301436 | 2438432 | 1.059 1.090 2003 1757500, .083 145872 76807 80825
to 3rd
3rd 2181431 | 2247321 | 1.030 1.030 2002 1710000 ..030 51300 28710 27967
to 4th
4th 1428053 | 1428053 | 1.000 1.000 2001 1280000 ----- = = =
ultimate
664572 | 406357 366379

Note: **Factor = 1-1/ ultimate loss development factor
~Earned premium (net of commission) x .95
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Explanation

On the above exhibits a purely
hypothetical IBNR reserve computation is
displayed. Table 7 portrays the actual case
loss developments along with the
individual loss development factors by
interval. In the left column, the earned
premiums net of commission for the
financial year associated with each
accident year are displayed. This is the
basic tool with which IBNR reserve is
developed.

Table 8 sets forth the actual IBNR reserve
computation based on the data in Table
7. To produce average loss development
factors for each interval (one report to the
next) the latest three years data were
used. Columns (1 &2) are the basic data
from the loss development triangle in
Table7.* For example, the sum of the first
reports for accident years 2001, 2002 and
20031s% 2073108 while T 2523857 isthe
sum of incurred losses as of the second
report for those same three accident
years. The division of these figures
produces the average loss development
factor of 1.217 shown in column 3.
Column 4 is simply the upward
accumulation of column 3 loss
development factor to project a given
accddent year to its estimated ultimate
result. AThe factor from the third report to
ultimate is obtained by multiplying 1x
1.030 while the factor1.090 second to
ultimateis the product of 1x 1.030x 1.059.

The expected losses for each accident year
are set forth in column 6.In the example
they are obtained by applying an
expected loss ratio of 95 % (after
adjustment to eliminate estimated
overhead costs). The selection of an
estimated loss ratio is affected by the
stability of the data. If a company proves
that it can consistently produce an
ultimate loss ratio of 50 % it can apply the
same in IBNR calculation. If it is proved
that an expected loss ratio cannot be

selected than a higher ratio is required on
conservative basis.

Column 7 sets forth the conversion of the
loss development factors in column 4 to a
basis appropriate for use with expected
losses. The factor of 246 for accident year
2004 indicates that 75.4 % of the total
losses for that accident year have been
reported as of the first report (31 March
2004) and thus that 24.6 % of the losses

~ (% 920000+ % 596381) X

incurred losses shown in triangle diagram
(T 920000 x .327; T 853421 x .090).A
refinement result shown in column 10 is
sometime used to smooth out the data is
to average the case incurred for the same
report, say for two years; adjust that
average case incurred figure to reflect the
difference between the average exposure
for two years studied and the currentyear;
times the IBNR factor eg;

% 2000000 x.327

= X 257587
2 % 1850000 + ¥ 2000000
2
(% 918426+ X 853421) x 31850000 x.090
= 380825
2 % 1850000 + X 1800000
2
(% 957000+ % 803921) x X1800000 x.030
= X 27967
2 X 1600000 + X 1800000
2

are yet to emerge. The factor of. 246 is
determined as follows;

IBNR factor = 1.000-1.000/ loss
developmentfactor to ultimate

=1.000-1.000/1327 =.246

TheIBNRreservesare setforthin column 8
and are the product of IBNR factors in
column 7 and the expected losses in
column 6.Thus ¥ 467400 is the IBNR
reserve assigned to accident year 2004
while T 145872 is allocated to accident
year 2003 and ¥ 51300 for accident year

2002 resulting in a total reserve of
664572 at31 March2004.

The technique for developing the IBNR
reserve as a function of case incurred
losses. Column 9 Table 8 involves applying
the loss development factor, column 4,
Table 8, less unity to the proper case

In the above example each method
produced a different IBNR reserve. The
first method (IBNR reserve as a function of
expected losses) could be brought more
into line with the other two methods if it
was felt that a lower expected l0ss ratio
could be justified. If the ultimate loss ratio
to premiums earned net of commission
was completely predictable, all the three
methods would produce the same reserve
If loss ratios were that predictable, the
determination of IBNR reserves would be
a trivial matter. One would simply subtract
the incurred losses to date by accident
year from the expected ultimate incurred,
the remainder being the needed IBNR
reserve. It is necessary to workout loss
development reviews and IBNR
calculations independently for type of
business which is different. Thus 0D,
Health, Fire, Marine and Miscellaneous are
calculated separately. As stated earlier



that good number of adjustments is
required to be made for internal and
external factors like inflation, reinsurance
adjustments, claim adjustment
philosophy, product mix, processing lags,
no-fault programmes etc before arriving
atfinal reserves estimate

Interimreserving techniques

Between the annual calculations of an
IBNR reserve structure it is necessary to
periodically review the reserve from two
angles. At the close of each accounting
period itmust be determined if changesin
the amount of reserve are necessitated by
changing exposures. Secondly the reserve
established at the prior year end must be
continuously monitored to see if the loss
developments observed are what were
contemplated when the reserve was
established. To the extent that the actual
development is different from the
expected and credible, the reserve
structure should be 'fine - tuned'. In order
to determine the amount of development
expected in a year following the
establishment of reserve the following
formula is adopted taking data from Table
B: Thus expected developmentin 2005 on
the accident year 2004 would be derived
asfollows

Loss development factor for the period-- 1
(unity) x Indicated IBNR

Ultimate loss development factor for the
period--1 (unity) or
1.217--1x467400

---------------------- = 310170

A summation of similar calculations over
all accident years produces the total
expected developments for the calendar
year.

Ifitis desired to tie IBNR to expected losses
instead of actual losses, then
determination of expected development
will be determined as under;

Expected development of next calendar
year= expected losses for a given accident
year x (IBNR factor of current year - IBNR
factor of previous year). Based on data at
Table 8, the 2004 accident year
development factor will be;

1900000x (.246-.083)=309700.

After determination of the expected
developments for the year, the next step is
to allocate the expected developments to

(Table 9)
Hypothetical IBNR calculation
As on 31 March 2003 As on 31 March 2004
Year | Expected IBNR IBNR Expected | IBNR IBNR
losses-T factor | Reserve-T losses T factor | Re s%erve
1999 600000 -.033 -20000 == ===
2000 800050 478 382500 800050 -.033 -26401
2001 | 1150000 543 625000 1150000 .478 549700
2002 | 1340000 686 920000 1340000 .543 727620
2003 | - - - 1705000 .686 1169630
Total 1907500 4995050 2420549

quarters. Here one can rely on empirical
formula or judgments. Where during
monitoring there is deterioration, this
should be scrutinized to ascertain where it
exists and adjustment made on
judgmental basis.

Note

1. Increase in current year's exposure -
T 365000 (X 1705000 - T 1340000).
Increase in total exposure - T 2574501
(T 4995050-% 2420549).

2. Increase in total IBNR ¥ 513049
(X2420549-%1907500)

3. It has been assumed that there was no
change in IBNR factors and that
expected losses were direct function of
premium earned

4. There was upward disproportionate
trend in premium growth

5. Increase in total IBNR ie ¥ 513049 is
greater than current year's exposure of
¥365000 although sounds exceptional
is due to increase in current year's
exposure by ¥ 365000 as against the
total increase of exposure by
T 2574501.

17. IBNR&IFRS.

International Financial Reporting
Standards (IFRS) doesn't consider future
liability. IFRS will bring a complete change
in calculation of reserves. In IFRS all
prospective cash flows including
projected claims will be recognized when
the insurance contract is written which
indicates that there will be immediate
recognition of the contract's likely profit or
loss considering all acquisition costs,
probable claims and likely future
expenses. The insurers will then no longer
recognize unearned premiums. The
change will start in European countries
very shortly. The present reserving
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techniques will have to be supplemented
by probabilistic or stochastic analysis
using simulations to forecast projected
claims.

The second change is the discounting of
the reserves by general insurers. This will
remove the buffer of investment income
on the reserves and may render the
general insurer's Balance Sheet more
volatile. In this situation the margin of
error in the estimation of reserves will be
further reduced and this further
emphasizes the need for improved
reserving techniques to be used by
generalinsurersinIndia.

18. Stochastic approach to reserve
estimation.

Insurance industry has to ensure that its
assets exceeds its liabilities but the fact is
that the assets and liabilities are not
known but are dependent upon the
number of policies that will result in
claims, inflation during the pendency of
claim payments, return on investments
during the period etc. Accordingly a
number of projections are to be initiated
that would play a dominant part in the
best estimation of assets and liabilities
and thus the solvency of the company.

The simplest approach in this direction is
through a deterministic method where
the analysis are made of the most likely
rate of claim, rate of return, rate of
inflation etc. The results provides a point
estimate. But the approach ignores the
fact that there is a whole range of possible
outcomes and some are more probable
andsomeareless.

The term Stochastic initially drawn from
physics now applies to other branches of
science, finance, and economics etc. It
means being or having random variable.

Instead of dealing with only one possible
reality of how the process might evolve
under time (in case of deterministic
process), in a stochastic process there is
some indeterminacy in its future
evolution described by probability
distribution. This implicates that if the
initial/starting point, there are
possibilities that in the process some part
may be more probable and other less. In
this system based on a set of random
outcomes, the experience of the
policy/portfolio the company is projected
and outcome noticed. The system is
repeated with a new set of random
variables and the process is repeated.
Finally a distribution of outcome is
available to demonstrate the most likely
estimate and reasonableness of the
ranges. The most likely estimate is given
by the distribution curve's center of mass
i.e. the peak - mode of the curve but may
be different for asymmetric distributions.

International reporting requirements by
actuaries are converging towards
stochastic reserve ranges. The range

provides input for financial analysis and
calculation of economic capital. The
Guidance Note/Actuarial Standard of
Practice in UK, USA and Australia are
summarized as under;

» "Uncertainty for a particular point
estimate would normally be quantified
by providing a range of values around
the point estimate together with an
indication of the likelihood that the
true values lie above, below or simply
outside the range." Provision of a range
of outcomes without a specific point of
estimate could be open to
misrepresentation.- UK.

 'The actuary may determine a range of
reasonable reserve estimates that
reflects the uncertainties associated
with analyzing the reserves"- USA.

 Actuary to determine a central estimate
of the liability and to recommend a
valuation margin and which when
added to the central estimate gives a
provision intended to secure a 75
percent probability of adequacy. -
Australia.

Some popular models are stated below;

« (Chain ladder models - a distributional
form is chosen for the incremental
payments.

* Mack's model - derives formulae for the
standard error of the reserves projected
by the chain ladder method.

« Boot strapping - it revolves around
sampling with replacement from the
observed triangles to create a large
number of pseudo - triangles. The
mean of each set of pseudo - data is
calculated and the standard deviation
of the set of means calculated as an



estimate of the standard error of the
mean.

» Bayesian evaluation - expands the
analytical approach by treating the
parameters of the fitted model as a
further set of random variables.

« Parametric - to overcome over-
parameterization caused in chain
ladder method a parametric curve be
fitted to loss development pattern.

» Non- Parametric - addresses the over-

Probability

parameterization issue as well as
reduces errorinvolved in curve fitting.

Reasonable range concept.

Range arises from uncertainty associated
with. The range of reasonable estimates is
a range of estimates that would be
produced by alternative sets of
assumptions that the actuary judges to be
reasonable considering all information
reviewed by the actuary. The concept
considers the reserve range for location of
actuarial estimate. The same is
diagrammatically represented.

50%

Observation:-

e Actuarial Estimate is less than Chain
Ladder Estimate.

« Faster claim settlement in the previous
two years may be plausible reasons for
actuarial low estimate.

» There is a need to investigate further
and create lesser liability due to
obvious reasons.

Reasonable & Prudent Margin

ey
9

e

Reasonable & Conservative Margin

5%

/

—

Expected Value

Mode /\
Median

Liability Estimate

Location of actuarial Estimate in Reserve Range

(Amountin %)

Reserve Line of Business Hypothetical figure
Ranges (LOB) - Motor OD
5th Percentile 10,75,000 Total paid till date 80,70,000
10th Percentile 11,12,000 Total ultimate loss 90,20,000
50th Percentile 13,20,000 Chain Ladder Estimate 14,00,000
75th Percentile 15,10,000 Paid to ultimate 89.46 %
95th Percentile 17,20,000 Actuary estimate 9,75,000
Actuary estimate as 0 to 5th
a percentile percentile

| 4
The author is Deputy Director, Office of

The Comptroller and Auditor General,

Govt. of India.
A
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Report Card: General

GROSS PREMIUM UNDERWRITTEN FOR AND UPTO THE MONTH OF MARCH, 2012

(R in Crores)

MARCH APRIL - MARCH GROWTH OVER THE
INSURER CORRESPONDING

2011-12 2010-11* 2011-12 2010-11* PREVIOUS YEAR
Royal Sundaram 160.79 115.10 1490.79 1143.70 30.35
Tata-AIG 149.23 116.58 1697.45 1213.71 39.86
Reliance General 135.12 141.34 1712.55 1655.43 3.45
IFFCO-Tokio 202.68 351.66 2008.46 1988.87 0.99
ICIClHlombard 415.75 373.57 5150.14 4251.87 21.13
Bajaj Allianz 359.00 291.85 3333.47 2904.74 14.76
HDFC ERGO General 21043 237.40 1873.14 1407.82 33.05
Cholamandalam 115.30 90.65 1344.02 967.99 38.85
Future Generali 90.93 55.82 937.76 612.17 53.19
Universal Sompo 48.73 39.95 404.58 299.10 35.27
Shriram General 153.35 93.41 1266.45 780.89 62.18
Bharti AXA General 93.57 60.24 866.93 551.48 57.20
Raheja QBE 1.64 0.50 20.76 7.96 160.86
SBI General 39.39 12.86 250.29 43.02 481.84
L&T General 19.05 7.07 143.51 17.24 732.51
Star Health & Allied Insurance 75.03 16.16 1136.74 1227.55 -7.40
Apollo MUNICH 56.36 32.12 475.84 283.46 67.87
Max BUPA 18.52 5.09 117.49 25.70 357.10
New India 894.03 726.26 8535.68 7097.14 20.27
National 869.42 738.77 7784.91 6220.70 25.15
United India 1153.96 817.14 8167.05 6376.66 28.08
Oriental 696.32 713.54 6043.97 5457.34 10.75
ECGC 135.75 95.65 1005.11 878.28 14.44
AlC 145.35 185.93 2577.07 1959.99 31.48
PRIVATE TOTAL 2344.88 2041.38 24230.36 19382.68 25.01
PUBLIC TOTAL 3894.83 3277.29 34113.79 27990.10 21.88
GRAND TOTAL 6239.70 5318.68 58344.16 47372.78 23.16

Note: Compiled on the basis of data submitted by the Insurance companies
* Figures revised by insurance companies

Premium underwritten by non-life insurers

for the month of March, 2012
70000

60000
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non-life insurance

Name of the Insurer: Bajaj Allianz General Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 3161.33 28937.40 34747 357672 95.66 3063.89 | 28446998.00 | 472097978.00
Previous year 3065.67 25873.51 32747 334745 857.20 262712 | 33908150.00 | 325621877.00
Marine Cargo 569.09 8084.77 13199 151347 9.77 1035.85 7376837.00 |  99267073.00
Previous year 578.86 7048.92 12982 151815 84.89 787.38 7200179.00 | 125121511.00
Marine Hull (Including
Onshore & Offshore oil energy) 17.45 107.79 6 96 -10.31 -278.41 182093.00 1870403.00
Previous year 27.76 386.20 1" 353 6.80 -201.96 215269.00 2952841.00
Marine (Total) 586.54 8192.56 13205 151443 -20.08 757 .44 7558930.00 | 101137476.00
Previous year (Total) 606.62 7435.12 12993 152168 91.68 585.41 7415448.00 | 128074352.00
Aviation 519.52 2603.71 21 293 430.68 266.51 2063227.00 30611348.00
Previous year 88.84 2337.20 42 306 80.07 -474.43 2217223.00 | 36625284.00
Engineering 911.18 12027.80 1838 15906 -529.58 1864.03 12180346.00 | 152052056.00
Previous year 1440.76 10163.77 2028 15846 834.32 1292.33 11204702.00 | 153159540.00
Motor Own Damage 12392.84 12744764 341662 3665268 1612.10 10604.44 944022.00 9297493.00
Previous year 10780.74 116843.20 316582 3238713 1212.09 23834.55 750840.00 8164191.00
Motor Third party 4434.34 46611.95 343535 3706333 122143 9378.73
Previous year 3212.90 37233.22 317455 3620533 -267.17 1971.78
Motor (Total) 16827.18 174059.59 343535 3706333 2833.54 19983.17 944022.00 9297493.00
Previous year (Total) 13993.65 154076.42 317455 3620533 944.91 25806.33 750840.00 8164191.00
Workmen's compensation /
Employer's liability 24787 2778.60 1634 19245 -5.14 396.65 44893.00 518723.00
Previous year 253.01 2381.95 1734 18180 111.04 770.78 30803.00 339278.00
Public Liability 3.61 60.90 13 182 222 4.46 15321.00 317540.00
Previous year 5.83 56.44 16 134 1.05 1.69 20596.00 153878.00
Product Liability 59.21 1454.01 46 614 -86.37 230.73 80851.00 848841.00
Previous year 145.58 1223.29 50 509 -6.62 196.27 116432.00 671077.00
Other Liability Covers 290.33 7016.30 328 3427 -9.23 1270.52 591817.00 3895210.00
Previous year 299.57 5745.78 255 3130 -67.00 1578.80 251860.00 2429141.00
Liability (Total) 601.02 11309.80 2021 23468 -102.96 1902.35 732882.00 5580314.00
Previous year (Total) 703.99 9407.46 2055 21953 38.48 2547.54 419691.00 3593374.00
Personal Accident 480.32 5312.03 6816 70359 149.84 437.32 1650932.00 | 24419254.00
Previous year 33048 4874.71 7267 82565 6.13 44.42 1377189.00 | 36406216.00
Medical Insurance 2888.72 31473.46 84182 750094 514.08 6557.43 3310673.00 | 48543744.00
Previous year 2374.64 24916.03 65519 836739 713.14 3201.26 3165584.00 | 26372810.00
Overseas Medical Insurance 388.31 5889.77 37735 504161 86.10 828.19 2623481.00 12075452.00
Previous year 302.21 5061.58 32937 463643 -24.72 272.36 97039.00 1262258.00
Health (Total) 3277.04 37363.23 121917 1254255 600.18 7385.62 5934154.00 | 60619196.00
Previous year (Total) 2676.85 29977.62 98456 1300382 688.42 3473.62 3262623.00 | 27635068.00
Crop Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Credit Guarantee 46.28 1047.39 10 175 19.32 -606.92 163174.00 4045926.00
Previous year 26.96 1654.31 14 225 -588.27 -522.19 123794.00 3431706.00
All Other Miscellaneous 1671.82 16592.91 53343 582013 492.50 1104.47 2731241.00 57583430.00
Previous year 1179.32 15488.43 49779 547215 -152.42 1365.82 2247312.00 |  77352419.00
Grand Total 28082.24 297446.43 577453 6161917 3969.11 36157.88 | 62405906.00 | 917444471.00
Previous year (Total) 2411313 261288.55 522836 6075938 2800.52 36745.98 | 62926972.00 | 800064027.00

* Wherever applicable




(Premium in % Lakhs)

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
143.16 1807.81 2879 29576 0.00 0.00 0 0
115.67 1156.60 2898 28395 0.00 0.00 0 0
24.73 419.08 692 8873 0.00 0.00 0 0
11.83 221.87 665 6822 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
24.73 419.08 692 8873 0.00 0.00 0 0 0 0
11.83 221.87 665 6822 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
97.85 909.18 276 1932 0.00 0.00 0 0
120.92 1293.86 572 2637 0.00 0.00 0 0
1076.56 10456.95 2749 159806 0.00 0.00 0 0
41.07 930.79 1420 28325 0.00 0.00 0 0
420.95 4206.59 30410 188820 0.00 0.00 0 0
1214.20 12820.38 33442 358338 0.00 0.00 0 0
1497.51 14663.54 30410 188820 0.00 0.00 0 0 0 0
1255.27 13751.17 33442 358338 0.00 0.00 0 0 0 0
26.56 364.56 219 2739 0.00 0.00 0 0
29.82 389.00 259 3175 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
8.25 251.22 15 2627 0.00 0.00 0 0
23.68 911.11 893 16190 0.00 0.00 0 0
34.81 615.78 234 5366 0.00 0.00 0 0 0 0
53.50 1300.11 1152 19365 0.00 0.00 0 0 0 0
47.86 566.92 3587 50534 342 42.46 9178 92863
40.93 820.86 3891 47585 1.64 23.10 4261 76976
142.00 1289.74 3560 25400 0.00 0.00 0 0 98571 1141761
114.79 979.22 2434 23335 0.00 0.00 0 0 69636 844325
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
142.00 1289.74 3560 25400 0.00 0.00 0 0 98571 1141761
114.79 979.22 2434 23335 0.00 0.00 0 0 69636 844325
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0 ~
0.00 0.00 0 0 0.00 0.00 0 0 N
0.00 0.00 0 0 0.00 0.00 0 0 E‘
323.37 3370.18 10286 117894 0.00 0.00 0 0 =
276.78 3341.96 9349 102671 0.00 0.00 0 0 %
2311.29 23642.23 51924 428395 342 42.46 9178 92863 98571 1141761 o
1989.69 22865.65 54403 589148 1.64 23.10 4261 76976 69636 844325 =
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non-life insurance

Name of the Insurer: Bharti Axa General Insurance Company Limited

BUSINESS FIGURES:

Total Premium u/w Polices lssued the month (promium) Sum Assured
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 318.88 4162.92 874 13968 318.88 3844.04 338715.08 7910370.76
Previous year 323.05 3730.59 1689 16194 323.05 3407.55 7431711.08 98250231.86
Marine Cargo 128.48 1667.97 139 1976 128.48 1539.49 202336.38 2959330.94
Previous year 93.13 1079.64 262 2299 93.13 986.51 5873392.54 41251906.18
Marine Hull (Including
Onshore & Offshore oil energy)
Previous year
Marine (Total) 128.48 1667.97 139 1976 128.48 1539.49 202336.38 2959330.94
Previous year (Total) 93.13 1079.64 262 2299 93.13 986.51 5873392.54 41251906.18
Aviation
Previous year
Engineering 165.33 1207.77 145 1273 165.33 1042.44 61004.49 959621.85
Previous year -123.86 1081.39 181 1626 -123.86 1205.25 19336664.72 86415451.75
Motor Own Damage 5131.24 40326.25 66522 567072 5131.24 35195.01 282056.73 2293111.43
Previous year 3278.78 28337.74 51952 478465 3278.78 25058.96 3469844.14 21474130.23
Motor Third party 1611.18 13583.89 66522 567072 1611.18 11972.70
Previous year 917.39 8163.07 51952 478465 917.39 7245.68
Motor (Total) 6742.42 53910.14 66522 567072 6742.42 47167.72 282056.73 2293111.43
Previous year (Total) 4196.17 36500.80 51952 478465 4196.17 32304.64 3469844.14 21474130.23
Workmen's compensation /
Employer's liability 9.56 143 52 501 9.56 133.31 1483.87 21577
Previous year 20.89 130 54 698 20.89 108.88 45388 318325
Public Liability 0.00 0 0.00 0.00
Previous year 0.00 0 0.00 0.00
Product Liability 0.00 0 0.00 0.00
Previous year 0.00 0 0.00 0.00
Other Liability Covers 8.40 164 7 147 8.40 155.67 2897.37 92855
Previous year 21 108 17 131 21.06 86.65 84750 551498
Liability (Total) 17.96 306.94 59 648 17.96 288.98 4381.24 114432.14
Previous year (Total) 41.95 237.48 71 829 41.95 195.53 130138.80 869822.92
Personal Accident 140.96 1993.86 958 10499 140.96 1852.90 254095.18 4257657.72
Previous year 112.54 1368.97 2228 18019 112.54 1256.43 18064427.47 | 140649514.79
Medical Insurance 644.90 13290.29 1401 15346 644.90 12645.39 8811.71 64510.00
Previous year 507.48 4663.97 2336 18945 507.48 4156.49 75716.55 527074.97
Overseas Medical Insurance
Previous year
Health (Total) 644.90 13290.29 1401 15346 644.90 12645.39 8811.71 64510.00
Previous year (Total) 507.48 4663.97 2336 18945 507.48 4156.49 75716.55 527074.97
Crop Insurance
Previous year
Credit Guarantee
Previous year
All Other Miscellaneous 49.60 796.52 954 13291 49.60 746.91 43816.19 836933.28
Previous year 59.83 460.40 1477 13368 59.83 400.57 965773.36 7870363.91
Grand Total 8208.54 77336.42 71052 624073 8208.54 69127.87 1195217.00 19395968.12
Previous year (Total) 5210.28 49123.24 60196 549745 5210.28 43912.95 55347668.67 | 397308496.62

* Wherever applicable




FOR AND UP TO THE MONTH OF FEBRUARY, 2012

(Premium in % Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
12.46 112.34 687 9103
8.32 32.19 1335 4987
1.82 12.33 4 44
0.06 0.16 S 10
1.82 12.33 4 44 0.00 0.00 0 0 0
0.06 0.16 3 10 0.00 0.00 0 0 0
0.22 16.53 2 57
2.25 5.88 2 8
277.59 1524.58 5047 31518
119.45 659.85 2118 14385
123.33 712.95 0 0
11.64
400.92 2237.52 5047 31518 0.00 0.00 0 0 0
119.45 671.49 2118 14385 0.00 0.00 0 0 0
4 15
0.35 0.35 1 1
0.82 1.08 1 4
0.82 5.05 1 19 0.00 0.00 0 0 0
0.35 0.35 1 1 0.00 0.00 0 0 0 0
7.96 230.42 67 809
16.70 88.23 85 445
13.11 225.59 14 476
5.55 33.54 79 250 0.00 0.00 0 0
13.11 225.59 14 476 0.00 0.00 0 0 0
5.55 33.54 79 250 0.00 0.00 0 0 0
747 70.89 725 8925
4.26 18.52 1140 3969
44477 2910.67 6547 50951 0.00 0.00 0 0 0 0
156.94 850.36 4763 24055 0.00 0.00 0 0 0 0
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E irda journal May 2012

non-life insurance

Name of the Insurer: Cholamandalam Ms General Insurance Company Limited

BUSINESS FIGURES:

Total Premium u/w Polices lssued the month (promium) Sum Assured
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 513.5 6,571.3 11,252 132,331 182.1 1,376.8 1,651,076 20,031,447
Previous year 331.4 5,194.5 5,526 69,678 57.8 668.7 419,295 14,286,219
Marine Cargo 203.1 44777 704 7,650 (68.3) 446.0 5,470,666 46,286,952
Previous year 27114 4,031.7 155 7,901 17.0 211.3 645,110 18,154,364
Marine Hull (Including
Onshore & Offshore oil energy) - - (1.1 - 0
Previous year - 1.1 - - (93.8) 39 143
Marine (Total) 203.1 44777 704 7,650 (68.3) 445.0 5,470,666 46,286,952
Previous year (Total) 271.4 4,032.8 755 7,901 17.0 117.5 645,149 18,154,507
Aviation - - - - -
Previous year - - - - - - -
Engineering 182.5 2,254.8 920 9,223 0.2) 140.7 596,708 4141774
Previous year 182.7 21141 771 7,116 40.9 38.2 355,677 3,121,601
Motor Own Damage 4,562.0 48,1301 63,441 684,676 370.9 9,522.4 327,788 3,159,368
Previous year 41911 38,607.6 66,372 650,924 1,288.2 9,485.0 236,822 2,390,420
Motor Third party 3,003.5 31,687.6 63,538 686,522 1,164.2 14,7447 -
Previous year 1,839.3 16,942.9 - 653.5 5,047.8 - -
Motor (Total) 7,565.4 79,817.7 63,538 686,522 1,535.1 24,267.2 327,788 3,159,368
Previous year (Total) 6,030.3 55,550.5 66,372 650,924 1,941.7 14,532.7 236,822 2,390,420
Workmen's compensation /
Employer's liability 65.5 673.4 260 3,356 9.0 2116 14,103 88,427
Previous year 56.6 461.8 40 1,020 30.0 49.0 65,000 253,409
Public Liability 11.0 718.8 63 1,070 (16.4) 1371 5,038 178,582
Previous year 27.4 581.7 76 3,397 6.7 (169.1) 15,800 264,043
Product Liability - - - - -
Previous year o o o o o o =
Other Liability Covers - - - - -
Previous year - - - - - - -
Liability (Total) 76.6 1,392.3 323 4,426 (7.4) 348.7 19,141 267,009
Previous year (Total) 84.0 1,043.6 116 4,417 36.7 (120.1) 80,800 517,452
Personal Accident 366.4 4,229.5 1,742 18,007 90.3 1,276.8 182,242 3,469,423
Previous year 276.0 2,952.7 2,259 20,790 23.8 288.9 266,857 3,346,017
Medical Insurance 1,531.8 22,110.6 4,333 25,724 1,263.8 7,927.4 199,836 1,370,532
Previous year 268.1 14,183.2 260 20,678 (879.1) 51.2 18,062 842,429
Overseas Medical Insurance 46.1 638.1 1,333 28,234 46.1 638.1 2,655 65,107
Previous year - o o o o o -
Health (Total) 1,578.0 22,748.6 5,666 53,958 1,309.9 8,565.4 202,491 1,435,638
Previous year (Total) 268.1 14,183.2 260 20,678 (879.1) 51.2 18,062 842,429
Crop Insurance 71 4235 3 33 71 4235 - 7,918
Previous year - - - - - - -
Credit Guarantee - - - - -
Previous year - - = o o - -
All Other Miscellaneous 732 956.9 3,798 35,562 (99.7) (1,705.0) 734,514 4194917
Previous year 172.8 2,661.8 7,542 80,584 (28.8) (228.8) 237,115 5,354,323
Grand Total 10,565.7 122,872.2 87,946 947,712 2,948.9 35,138.9 9,084,625 82,994,446
Previous year (Total) 7,616.8 87,733.3 83,601 862,088 1,210.0 15,348.4 2,259,778 48,012,969

* Wherever applicable




FOR AND UP TO THE MONTH OF FEBRUARY, 2012

(Premium in % Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
1.6 8.1 8 877 337.6 4,232.8 10,815 114,636
04 0.4 - - 26.9 945.3 - -
0.0 28.6 5 36 30.7 7134 626 6,143
- - - 18.8 33.8 - -
371.0 3,390.3 8,140 77,089 - - -
299.8 2,395.8 5,108 38,403 - - -
188.8 1,713.0 8,160 77,345 - - -
559.8 5,103.3 8,160 77,345 - - -
299.8 2,395.8 5,108 38,403 - - -
1,062.8 16,107.2 9 159 463,446 10,194,045
8,570.9 - - - - 5,365,152
1,062.8 16,107.2 9 159 - - 463,446 10,194,045
8,570.9 - - - - 5,365,152
71 423.5 3 33 - - -
374 362.1 1,558 16,312 333 476.2 1,776 17,544
22.7 151.3 1,257 10,639 85.5 166.5 -
1,668.8 22,032.7 9,743 94,762 401.6 54224 476,663 10,332,368 -
3229 11,118.3 6,365 49,042 131.2 1,145.5 5,365,152 - -

N
—
o
(gV]
>
[1°}
=
©
[
e
>
3
©
o
=



E irda journal May 2012

non-life insurance

Name of the Insurer: Future General India Insurance Company Limited

BUSINESS FIGURES:

Total Premium ufw Policies lasced the month (premiuim) Sum Assured
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 604.04 8826.89 1899 21054 378.90 2623.52 928275.72 3690385.91
Previous year 225.13 6203.38 1212 10559 -135.52 2580.96 451568.00 3796999.92
Marine Cargo 274.16 3673.62 743 8031 4.14 758.10 452955.41 4240740.72
Previous year 270.02 2915.52 4042 44471 90.05 1447.59 599587.20 5179498.52
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Marine (Total) 274.16 3673.62 743 8031 4.14 758.10 452955.41 4240740.72
Previous year (Total) 270.02 2915.52 4042 44471 90.05 1447.59 599587.20 5179498.52
Aviation 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Engineering 234.46 2544.32 524 5067 56.27 355.18 121448.89 396608.20
Previous year 178.19 2189.14 354 3416 24.67 795.51 97751.47 829439.18
Motor Own Damage 3048.24 31574.60 48152 515031 952.50 10952.37 267632.73 1403928.67
Previous year 2095.75 20622.23 38791 418405 493.69 7529.85 201891.50 1439344.15
Motor Third party 1574.12 16396.12 24 416 768.06 8572.82
Previous year 806.07 7823.29 28 195 185.58 2657.12
Motor (Total) 4622.37 47970.72 48152 515031 1720.55 19525.20 267632.73 1403928.67
Previous year (Total) 2901.81 28445.52 38791 418405 679.27 10186.98 201891.50 1439344.15
Workmen's compensation /
Employer's liability 11.37 1089.83 553 5401 52.86 547.66 10991.34 46711.98
Previous year 58.51 542.16 344 3418 22.61 259.45 5267.67 46942.94
Public Liability 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Product Liability 110.44 1040.09 103 1088 84.29 334.47 14899.82 172689.81
Previous year 26.15 705.62 75 857 4.73 181.96 7222.91 131733.62
Other Liability Covers 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00
Liability (Total) 221.81 2129.91 656 6489 137.15 882.13 25891.15 219401.80
Previous year (Total) 84.66 1247.78 419 4275 27.34 441.40 12490.58 178676.56
Personal Accident 220.74 4281.31 5896 51293 63.58 1736.98 127240.81 6564650.61
Previous year 157.16 2544.33 3523 36781 75.90 1307.47 96314.63 2916101.70
Medical Insurance 713.93 11364.22 1942 16772 -20.05 1951.28 12149.50 94862.47
Previous year 733.98 9412.94 1347 11388 466.07 3482.63 12269.42 44471.37
Overseas Medical Insurance 70.06 901.24 3898 53648 10.48 122.68 13990.70 56606.61
Previous year 59.57 778.56 4004 49460 15.74 24376 5522.90 71756.32
Health (Total) 783.99 12265.46 5840 70420 -9.57 2073.96 26140.20 151469.08
Previous year (Total) 793.56 10191.51 5351 60848 481.81 3726.39 17792.32 116227.68
Crop Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Credit Guarantee 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
All Other Miscellaneous 271.42 2990.72 2546 25247 23.80 1092.44 258406.57 917178.03
Previous year 247 .61 1898.28 1770 28912 129.81 897.46 153302.70 1312982.24
Grand Total 7232.97 84682.96 66256 702632 2374.83 29047.50 2207991.49 17584363.02
Previous year (Total) 4858.14 55635.46 55462 607667 1373.34 21383.76 1630698.41 15769269.96

* Wherever applicable




Amount of Premium
u/w in Rural Areas

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

(Premium in % Lakhs)

No. of

Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
3115 583.25 175 2263
-8.54 479.80 74 949
12.06 379.31 59 587
22.94 303.20 244 3262
12.06 379.31 59 587 0.00 0.00 0 0
22.94 303.20 244 3262 0.00 0.00 0 0
22.66 221.06 62 432
8.72 135.78 30 260
293.75 3,052.20 5014 49571
223.78 1,770.92 4073 38831
184.21 1,806.18
95.91 781.88 0
477.96 4,858.37 5014 49571 0.00 0.00 0 0
319.69 2,552.80 4073 38831 0.00 0.00 0 0
448 95.28 23 286
33.00 54
27.00 55.59 1 14
4.08 51.89 21 186
31.48 150.87 24 300 0.00 0.00 0 0
4.08 84.89 21 240 0.00 0.00 0 0
8.56 117.62 419 3283 33.02 215000
3.63 75.94 262 1984 5.20 95367
6.44 226.51 84 887 39730 430074
1.80 92.00 49 580 10086 226549
3.02 42.53 177 2604
3.79 27.93 21 1732
9.46 269.04 261 3491 0.00 0.00 0 0 39730 430074
5.59 119.93 260 2312 0.00 0.00 0 0 10086 226549
81.12 631.58 1196 10961
719 331.10 266 16789
674.45 7,211.10 7210 70888 0.00 33.02 0 215000 39730 430074
363.30 4,083.44 5230 64627 0.00 5.20 0 95367 10086 226549
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non-life insurance

Name of the Insurer: HDFC ERGO General Insurance Company Limited

BUSINESS FIGURES:

E irda journal May 2012

Total Premium u/w Policies lasced the month (promium) Sum Assured
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 917.63 23,998.02 3,373 42,627 113.08 6,753.91 1,985,087 57,982,603
Previous year 804.55 17,244.11 2,661 29,570 496.67 8,546.23 2,204,202 34,769,966
Marine Cargo 190.20 3,874.99 247 2,386 (34.33) 1,058.43 558,883 13,946,591
Previous year 22453 2,816.57 226 1,741 141.34 1,596.70 927,602 14,098,925
Marine Hull (Including
Onshore & Offshore oil energy) 81.79 1,847.97 33 429 28.36 228.89 (15,589) 476,006
Previous year 53.43 1,619.08 26 452 10.67 482.50 14,206 3,370,479
Marine (Total) 271.99 5,722.97 280 2,815 (5.98) 1,287.32 543,294 14,422,597
Previous year (Total) 277.96 4,435.65 252 2,193 152.01 2,079.21 941,808 17,469,404
Aviation 28.45 2,336.73 59 (30.20) (976.75) 2,110,258
Previous year 58.65 3,313.48 25 (18.77) 1,490.02 (1,200) 1,375,364
Engineering 614.37 6,730.08 481 4,535 263.70 1,798.96 210,228 4,473,249
Previous year 350.66 4,931.12 319 2,878 56.62 2,401.68 962,489 5,723,604
Motor Own Damage 4,045.05 38,776.88 56,219 556,625 1,143.23 12,226.96 267,761 2,577,435
Previous year 2,901.82 26,549.92 48,048 428,823 1,156.34 9,699.48 201,822 1,782,741
Motor Third party 2,149.72 20,252.55 104,755 987,989 1,015.40 10,148.58
Previous year 1,134.32 10,103.97 72,765 590,649 349.83 2,508.40
Motor (Total) 6,194.77 59,029.43 104,755 987,989 2,158.63 22,375.54 267,761 2,577,435
Previous year (Total) 4,036.14 36,653.89 72,765 590,649 1,506.16 12,207.88 201,822 1,782,741
Workmen's compensation /
Employer's liability 65.15 486.76 87 640 24.36 185.15 11,620 415,379
Previous year 40.79 301.61 48 382 25.79 117.72 54,936 346,377
Public Liability 571 190.70 8 186 33.47 44.28 5,635 (301,846)
Previous year (27.75) 146.43 15 150 (35.41) 72.31 10,486 521,595
Product Liability (5.37) 234.67 3 32 (11.086) 28.91 1,370 27,352
Previous year 5.69 205.76 4 33 (15.06) 136.99 2,560 55,214
Other Liability Covers 312.56 8,786.04 99 1,214 55.74 2,316.80 198,673 9,749,284
Previous year 256.83 6,469.24 83 987 3.95 248.96 77,007 1,461,737
Liability (Total) 378.06 9,698.17 197 2,072 102.50 2,575.13 217,298 9,890,169
Previous year (Total) 275.55 7,123.04 150 1,552 (20.72) 575.99 144,990 2,384,922
Personal Accident 1,695.82 16,774.32 108,319 1,024,795 764.75 5,339.28 553,444 35,808,823
Previous year 931.07 11,435.04 125,316 925,983 27411 5,745.59 323,293 3,257,808
Medical Insurance 3,160.50 36,431.53 36,566 396,730 870.56 6,573.37 125,935 1,414,185
Previous year 2,289.94 29,858.17 30,390 301,271 946.56 9,047.88 110,380 1,179,734
Overseas Medical Insurance 35.84 1,461.04 603 7,106 (18.00) 723.19 97,140 7,628,431
Previous year 53.84 737.85 386 5,481 0.41 152.06 1,172,413 11,919,156
Health (Total) 3,196.34 37,892.57 37,169 403,836 852.56 7,296.55 223,076 9,042,616
Previous year (Total) 2,343.78 30,596.02 30,776 306,752 946.97 9,199.94 1,282,792 13,098,890
Crop Insurance 24.40 24.40 23 23 24.40 24.40 610 610.01
Previous year = = o o =
Credit Guarantee -
Previous year o o = = o
All Other Miscellaneous 1,355.50 4,064.37 243 2,285 910.16 2,754.98 120,264 3,235,695
Previous year 445.34 1,309.39 4,998 26,036 (816.81) (7,464.30) 32,783 624,095
Grand Total 14,677.32 166,271.06 254,840 2,471,036 5,153.61 49,229.32 4,121,062 139,544,055
Previous year (Total) 9,523.71 117,041.74 237,237 1,885,638 2,576.24 34,782.25 6,092,979 80,486,794

* Wherever applicable




Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

No. of Lives covered
in Social Sector

(Premium in % Lakhs)

No. of
Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
4713 864.21 159 2,290 - - -
60.84 863.86 190 2,040 - - -
1.72 77.40 26 257 - - -
2.14 255.71 28 151 - - -
8.45 - 2 - - -
(4.86) (4.49) - 22 - - - -
1.72 85.85 26 259 - -
(2.72) 251.22 28 173 - - - -
8.17 348.47 36 482 - -
14.59 330.56 36 343 - - -
337.72 3,608.72 4,851 53,513 -
298.70 2,453.16 5714 45,142 - - -
282.98 2,669.15 13,156 126,556 -
161.35 1,280.16 9,827 72,880 - - -
620.70 6,277.86 13,156 126,556 -
460.05 3,733.32 9,827 72,880 - - -
5.00 14.55 24 -
0.34 19.53 24 - -
- 478 -
7.92 44.40 2 -
5.75 2415 1 -
- 27.93 -
1.32 155.28 1 36 -
4.35 348.21 2 54 -
12.07 198.76 8 70 - -
12.61 440.07 6 89 - - - -
135.60 1,323.41 9,237 89,479 163.78 242,357
110.00 991.22 37,820 137,278 =
271.23 2,012.21 1,689 19,398 14.16 10,297 100,538 | 1,103,284
172.53 4,013.39 1,642 15,429 58.13 53,279 98,518 | 1,316,497
0.62 16.87 9 171 - 12,930 133,514
0.18 20.77 8 130 - - 10,517 165,754
271.85 2,029.08 1,698 19,569 14.16 10,297 113,468 | 1,236,798
172.71 4,034.16 1,650 15,559 58.13 - 53,279 109,035 | 1,482,251
24.40 24.40 23 23
1,303.46 3,325.48 12 99
6.29 61.48 934 6,707 - - -
2,425.09 14,477.53 24,355 238,827 177.94 252,654 113,468 | 1,236,798
834.36 10,705.88 50,491 235,069 - 58.13 - 53,279 109,035 | 1,482,251
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E irda journal May 2012

non-life insurance

Name of the Insurer: /CICI Lombard General Insurance Company Limited

BUSINESS FIGURES:

Total Premium u/w Policies lasced the month (promium) Sum Assured
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 1,227.48 28,524.88 1,867 22,472 (59.02) 1,742.42 1,989,511 62,726,861
Previous year 1,286.49 26,782.46 2,066 22,731 443.29 1,352.10 2,062,021 49,982,571
Marine Cargo 1,143.46 12,385.27 933 12,280 58.31 1,967.09 3,638,248 47,974,624
Previous year 1,085.15 10,418.18 1,123 9,916 653.65 2,875.10 2,636,254 36,102,535
Marine Hull (Including
Onshore & Offshore oil energy) 25.73 6,894.04 3 128 (45.47) 1,305.11 12,173 1,794,860
Previous year 71.20 5,588.93 18 550 (182.89) (877.31) 11,559 2,808,221
Marine (Total) 1169.18 19279.31 936 12408 12.84 3272.20 3650421.00 49769484.25
Previous year (Total) 1156.34 16007.11 1141 10466 470.75 1997.79 2647812.77 38910756.23
Aviation 121.89 11,614.26 5 151 25.29 1,598.42 149,085 5,193,224
Previous year 96.61 10,015.84 1 159 (6.15) 4,391.21 306,341 18,343,513
Engineering 1,206.79 16,553.79 564 6,711 220.83 2,377.58 1,009,165 12,737,663
Previous year 985.96 14,176.21 563 6,237 (40.27) (498.71) 639,462 9,986,100
Motor Own Damage 14,380.60 134,096.08 536,038 5,064,392 3,575.72 32,036.59 1,845,629 17,653,635
Previous year 10,804.89 102,059.49 402,728 3,797,463 2,143.63 16,524.34 1,405,228 13,518,789
Motor Third party 6,096.01 56,842.98 545,230 5,138,219 2,446.13 19,900.64
Previous year 3,649.89 36,942.34 410,002 3,894,248 137.29 (1,352.41)
Motor (Total) 20476.61 190939.06 545230 5138219 6021.84 51937.24 1845629.14 17653634.73
Previous year (Total) 14454.77 139001.82 410002 3894248 2280.92 15171.93 1405227.79 13518789.30
Workmen's compensation /
Employer's liability 17719 2,631.51 639 6,684 15.91 788.18 17,022 367,879
Previous year 161.28 1,843.33 586 5,326 84.48 785.75 19,166 264,083
Public Liability 0.88 39.42 3 104 (1.18) (13.76) 515 56,050
Previous year 2.06 53.18 8 110 (0.76) 3.45 2,100 27,663
Product Liability 29.80 214.07 10 61 7.77 (5.71) 6,610 48,556
Previous year 22.03 219.78 5 56 (34.70) (74.34) 4,793 42,510
Other Liability Covers 333.72 10,164.70 163 1,849 145.29 (340.86) 124,312 4,002,134
Previous year 188.43 10,505.57 114 1,509 250.08 1,895.57 58,476 1,626,787
Liability (Total) 541.60 13049.70 815 8698 167.79 427.84 148458.86 4474618.78
Previous year (Total) 373.81 12621.86 708 7001 299.10 2610.42 84534.56 1961043.03
Personal Accident 1,163.73 12,848.48 57,751 603,027 440.31 3,982.01 1,656,056 28,078,606
Previous year 713.42 8,866.47 38,241 326,707 294.73 1,341.98 1,617,140 19,717,122
Medical Insurance 6,802.03 135,378.57 35,784 349,637 411.93 14,782.54 257,761 5,782,461
Previous year 6,390.10 120,596.03 28,139 268,306 (2,400.34) 43,074.66 283,274 8,551,151
Overseas Medical Insurance 389.66 5,870.59 68,217 625,633 46.64 253.00 1,118,922 13,071,195
Previous year 343.02 5,617.59 41,146 451,067 36.43 470.16 720,228.59 10,404,885
Health (Total) 7191.69 141249.17 104001 975270 458.57 15035.54 1376682.77 18853656.05
Previous year (Total) 6733.12 126213.62 69285 719373 -2363.91 43544.82 1003502.23 18956036.11
Crop Insurance - 0.00 - 0.00 -
Previous year 0.00 0.00 - 0.00 0.00 - -
Credit Guarantee 67.85 1,655.28 3 41 (3.19) (365.23) 18,721 84,454
Previous year 71.04 2,020.51 1 42 (152.47) (563.94) 3,000 84,177
All Other Miscellaneous 9,427.39 37,724.95 6,185 68,243 (1,395.75) 5,600.81 3,744,817 27,439,585
Previous year 10,823.14 32,124.14 7,720 104,351 8,207.20 18,208.51 975,568 25,986,207
Grand Total 42584.22 473438.87 717357 6835240 5889.52 85608.82 15588545.89 | 227011786.92
Previous year (Total) 36694.71 387830.04 529738 5091315 9433.20 87556.12 10744608.48 | 197446314.25

* Wherever applicable




Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

No. of Lives covered
in Social Sector

(Premium in % Lakhs)

No. of
Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 - - - 0.00
0.00 0.00 - - 0.00 0.00 - -
0.00 - - - 0.00
0.00 0.00 - - 0.00 0.00 - -
- 0.00 - - 0.00 - -
0.00 0.00 - - 0.00 0.00 - -
0.00 0.00 0 0.00 0.00 0 0 0
0.00 0.00 0 0.00 0.00 0 0 0
0.00 0.00 - -
0.00 0.00 - 0.00 0.00 - -
0.00 0.84 14 0.00 - -
0.00 474 33 0.00 0.00 - -
1585.32 13,627.51 0.00 - -
1,239.47 10,770.26 0.00 0.00 - -
1041.94 9,578.99 35,221 339,319 0.00 - -
695.63 5,869.60 34,487 314,893 0.00 0.00 - -
2627.26 23206.50 35221 339319 0.00 0.00 0 0 0 0
1935.09 16639.85 34487 314893 0.00 0.00 0 0 0 0
0.00 0.00 0.00 - -
0.00 0.00 0.00 0.00 - -
- 0.00 0.00
0.00 0.00 - 0.00 0.00 - -
- 0.00 0.00
0.00 0.00 - - 0.00 0.00 -
- 121.62 - 0.00
0.00 777.56 - - 0.00 0.00
0.00 121.62 0 0 0.00 0.00 0 0 0 0
0.00 777.56 0 0 0.00 0.00 0 0 0
0.00 0.00 - - - 5.30 58,502
0.00 0.00 - - 0.00 0.00
679.89 30,438.87 135 2,914 0.00 279.02 128,462 1,427,462 | 24,242,111
576.89 32,006.10 293 3,938 19.61 722.34 5,881 244,480 456,736 | 16,604,336
9.95 97.09 186 2,225 - 0.00 68,217 625,633
1.62 134.04 61 3,492 0.00 0.00 41,146 451,067
689.84 30535.96 321 5139 0.00 279.02 0 128462 1495679 | 24867744
578.51 32140.15 354 7430 19.61 722.34 5881 244480 497882 17055403
6,218 20,394 312 2,119 -
1 38 20 557 - -
9535.44 74259.37 35854 346591 0.00 284.32 0 186964 1495679 | 24867744
2514.76 49600.64 34861 322913 19.61 722.34 5881 244480 497882 17055403

N
—
o
(gV]
>
[1°}
=
©
[
e
>
3
©
o
=



E irda journal May 2012

non-life insurance

Name of the Insurer: Iffco Tokio General Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 642.60 18392.07 5577 68957 -385.01 642.60 1515516.23 25984907.65
Previous year 806.67 19964.97 7608 78504 -675.72 806.67 4267219.56 | 105613323.31
Marine Cargo 972.24 9845.17 951 9644 107.75 972.24 620824.19 11499717.04
Previous year 586.23 7935.86 1189 10938 -248.94 586.23 4254096.75 57588400.35
Marine Hull (Including
Onshore & Offshore oil energy) 35.28 2751.72 49 477 -70.39 35.28 813969.89 43340454.78
Previous year 69.96 4415.27 65 484 -547.49 69.96 453993.14 28650996.16
Marine (Total) 1007.52 12596.89 1000 10121 37.37 1007.52 1434794.08 54840171.82
Previous year (Total) 656.19 12351.13 1254 11422 -796.43 656.19 4708089.89 86239396.51
Aviation 196.25 2271.52 22 324 -93.06 196.25 3980044.83 33587314.67
Previous year 305.47 3962.80 55 346 -160.63 305.47 2019447.24 26198116.75
Engineering 788.18 6170.58 404 4516 -132.63 788.18 40722.22 418487.86
Previous year 550.01 6032.29 647 5545 -469.07 550.01 45412.10 498060.59
Motor Own Damage 7570.03 66359.77 321127 3303029 1049.35 7570.03 45742523.15 | 442408220.97
Previous year 6406.93 59837.15 317926 3356362 475.42 6406.93 260726.23 2435035.71
Motor Third party 3685.29 33496.77 1459 27639 611.63 3685.29
Previous year 2643.46 25937.35 5291 55372 96.42 2643.46
Motor (Total) 11255.33 99856.55 321127 3303029 1660.98 11255.33 45742523.15 | 442408220.97
Previous year (Total) 9050.39 85774.50 317926 3356362 571.83 9050.39 260726.23 2435035.71
Workmen's compensation /
Employer's liability 17.74 1231.83 776 8928 3.56 17.74 159905.85 1297145.07
Previous year 12 1184 911 9026 2 112.34 7004 73800
Public Liability 47.71 711.34 10 164 -25.69 47.71 56140.54 406789.33
Previous year 29 768 6 128 -103 28.80 136969 3651546
Product Liability 6.32 177.04 4 124 -29.49 6.32 48485.45 906112.95
Previous year 13 180 17 145 -1 13.13 17 97700
Other Liability Covers 53.50 1865.24 251 2434 -92.86 53.50 15687.76 730927.92
Previous year 95 3255 190 2397 -53 94.68 91575 3147981
Liability (Total) 225.26 3985.45 1041 11650 -144.48 225.26 280219.60 3340975.27
Previous year (Total) 248.95 5386.51 1124 11696 -158.16 248.95 242664.97 6971026.73
Personal Accident 201.70 2514.38 2247 25209 -8.44 201.70 3366505.70 55174912.47
Previous year 256.22 2598.30 6470 47069 6.69 256.22 549336.74 5570675.47
Medical Insurance 1892.92 15432.31 2030 26363 699.64 1892.92 37138.47 207384.18
Previous year 1070.00 17025.10 3588 30342 -1971.64 1070.00 45150.27 718399.23
Overseas Medical Insurance 19.08 265.43 2765 38869 3.30 19.08 464724.02 5781831.37
Previous year 16.41 228.45 2520 28720 0.44 16.41 2730.61 38010.48
Health (Total) 1912.00 15697.74 4795 65232 702.94 1912.00 501862.49 5989215.55
Previous year (Total) 1086.41 17253.55 6108 59062 -1971.21 1086.41 47880.88 756409.71
Crop Insurance
Previous year
Credit Guarantee
Previous year
All Other Miscellaneous 2432.30 19093.45 45345 142242 679.60 2432.30 | 473992955.21 | 2068320757.39
Previous year 592.93 10396.87 14229 86577 -461.98 592.93 440212.72 7719041.23
Grand Total 18661.14 180578.62 381558 3631280 2317.27 18661.14 | 530855143.50 | 2690064963.64
Previous year (Total) 13553.24 163720.91 355421 3656583 -4114.68 13553.24 12580990.34 | 242001086.03

* Wherever applicable




FOR AND UP TO THE MONTH OF FEBRUARY, 2012

(Premium in % Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
128.85 750.60 189 13066
27.87 349.06 1222 10699
0.00 0.00 0 0
0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
178.40 231.22 342 442
0.01 144.19 4 191
543.00 6512.40 168972 478737
523.96 6081.40 22721 303956
1541.45 4938.18 0 0
214.80 2643.76 0 0
2084.45 11450.58 168972 478737 0.00 0.00 0 0
738.76 8725.16 22721 303956 0.00 0.00 0 0
90 19 882 1078
2 14 6 159
1 7 2 18
0 2 0 10
0 0 0 0
0 0 0 0
1 5 94 180
0 2 5 189
91.83 130.22 978 1276 0.00 0.00 0 0
1.65 18.59 1 358 0.00 0.00 0 0
141.31 1115.16 970 4826 4.88 60.43 97694 1207654
142.70 1391.69 4247 25438 5.55 71.15 110953 1398733
-1276.51 3808.27 787 2034 197.11 1647.87 109510 970930
6.58 7466.91 13 665 0.00 0.26 0 636
0.00 0.00 0 0
0.00 0.00 0 0
-1276.51 3808.27 787 2034 197.11 1647.87 109510 970930 0
6.58 7466.91 13 665 0.00 0.26 0 636 0
1126.52 6788.43 9198 46698 24.52 2965.11 16378 276384
116.51 1218.80 8491 31388 52.87 407.37 19198 73151
2474.86 24274.48 181436 547079 226.51 4673.41 223582 2454968 0
1034.08 19314.40 36809 372695 58.42 478.78 130151 1472520 0
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E irda journal May 2012

non-life insurance

Name of the Insurer: National Insurance Company Limited

BUSINESS FIGURES:

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

LINE OF BUSINESS

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 4328.25 58244.09 46457 487724 1298.94 9348.20 46982370 460124913
Previous year 3029.31 48895.89 46862 500360 238.95 11902.68 7865599 2330891294
Marine Cargo 1629.10 16972.52 11464 133265 326.48 2279.44 15846814 78426251
Previous year 1302.62 14693.08 7851 9189%4 137.65 2623.57 5969272 1085920851
Marine Hull (Including
Onshore & Offshore oil energy) 1110.81 12267.43 317 2712 -2961.61 80.15 1568285 153926384
Previous year 4072.42 12187.28 276 2331 3839.28 3155.60 1650620 109835259
Marine (Total) 2739.91 29239.95 11781 135977 -2635.13 2359.59 17415099 232352635
Previous year (Total) 5375.04 26880.36 8127 94225 3976.92 5779.18 7619892 1195756111
Aviation 62.77 4020.39 3 143 -11.74 1469.38 -24122 1031110835
Previous year 74.51 2551.01 15 250 -13.60 -1084.90 15569 7188700
Engineering 3023.35 25633.20 2587 33926 714.06 6484.80 3990994 78016783
Previous year 2309.29 19148.40 2198 27477 480.94 4285.78 1882644 1036464413
Motor Own Damage 19896.34 178820.42 443127 4596202 5682.70 36189.14 684025 6634115
Previous year 14213.64 142631.28 397349 4098065 1587.40 15427.92 592441 5592931
Motor Third party 17605.43 161162.40 659971 6789618 6550.55 48902.61 682972 6623662
Previous year 11054.88 112259.79 595224 6067699 901.13 9582.53 591827 5583349
Motor (Total) 37501.77 339982.82 659971 6789618 12233.25 85091.75 1366997 13257777
Previous year (Total) 25268.52 254891.07 595224 6067699 6583.83 45771.67 1184268 11176280
Workmen's compensation /
Employer's liability 543.98 5817.90 4340 50132 97.99 1258.05 46081 500463
Previous year 445.99 4559.85 3862 45662 115.12 1234.13 32827 370565
Public Liability 5.12 80.90 62 820 1.14 14.31 1500 57271
Previous year 3.98 66.59 61 833 0.56 7.15 1505 32085
Product Liability 63.37 379.76 15 103 51.94 161.76 87447 266655
Previous year 11.43 218.00 7 102 9.79 -15.73 19350 193071
Other Liability Covers 221.51 1720.74 587 6126 20.37 205.82 208694 1638351
Previous year 201.14 1514.92 493 4950 131.57 322.62 72981 1000992251
Liability (Total) 833.97 7999.30 5004 57181 171.44 1639.94 343722 2462740
Previous year (Total) 662.53 6359.36 4423 51547 257.03 1548.17 126664 1001587972
Personal Accident 1078.15 12698.48 32256 327397 -39.85 1348.24 2703967 36833971
Previous year 1118.00 11350.24 30438 321739 471.39 3264.69 1908635 63906430
Medical Insurance 15106.82 172245.46 139800 1280363 2585.72 36092.55 1013704 152709500
Previous year 12521.10 136152.91 126635 1176263 2841.92 45052.96 9011988319 9237036307
Overseas Medical Insurance 46.72 701.43 999 17677 17.65 113.81 5 5748
Previous year 29.07 587.62 1204 19623 -3.94 -0.30 0 1608
Health (Total) 15153.54 172946.89 140799 1298040 2603.37 36206.36 1013709 152715248
Previous year (Total) 12550.17 136740.53 127839 1195886 2837.98 45052.66 9011988319 9237037916
Crop Insurance
Previous year
Credit Guarantee 0.00 0.05 0 1 0.00 2191 0 15
Previous year 0.00 21.96 0 4 0.06 -9.20 0 1975
All Other Miscellaneous 3938.29 40783.83 89461 895738 -1130.34 3680.65 14787618 164191665
Previous year 5068.63 37103.18 96563 983997 1844.78 9231.05 209474696 605420055
Grand Total 68660.00 691549.00 988319 10025745 13204.00 147607.00 88580354.16 | 2171066581.33
Previous year (Total) 55456.00 543942.00 911689 9243184 16678.28 125741.78 | 9242066286.65 | 15489431145.21

* Wherever applicable




(Premium in % Lakhs)

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
411.03 5444.99 6771 74516 459.29 6154.36 0 0 0 0
358.20 5483.94 8007 82337 291.06 5767.75 0 0 0 0
78.24 854.30 546 6021 117.69 1645.83 0 0 0 0
61.54 709.61 396 4537 70.73 998.33 0 0 0 0
22.05 187.61 54 579 35.28 367.48 0 0 0 0
23.13 21114 42 651 15.38 205.14 0 0 0 0
100.29 1041.91 600 6600 152.97 2013.32 0 0 0 0
84.67 920.75 438 5188 86.11 1203.47 0 0 0 0
0.00 1.15 0 0 0 0
0.00 3.97 0 0 0 0
70.29 1485.34 327 3745 205.81 2722.69 0 0 0 0
65.14 1059.18 338 3593 302.29 1968.47 0 0 0 0
1365.12 13741.11 80252 829222 950.10 7570.59 0 0 0 0
1271.96 11391.50 70812 688015 614.33 5814.28 0 0 0 0
1851.28 18409.49 121602 1259044 1066.52 8956.56 0 0 0 0
1260.41 11551.66 110288 1047069 562.72 5474.64 0 0 0 0
3216.41 32150.60 121602 1259044 2016.62 16527.16 0 0 0 0
2532.37 22943.16 110288 1047069 1177.05 11288.91 0 0 0 0
63.01 673.99 673 8259 74.58 648.17 0 0 0 0
58.41 521.86 697 7995 48.44 433.16 0 0 0 0
0.05 417 2 52 0.08 4.21 0 0 0 0
0.01 2.57 5 57 0.01 3.06 0 0 0 0
6.06 12.83 2 6 7.98 19.16 0 0 0 0
2.67 8.85 2 5 2.67 15.39 0 0 0 0
90.69 113.29 35 283 122.54 276.38 0 0 0 0
6.60 106.58 28 235 9.84 209.58 0 0 0 0
159.81 804.28 712 8600 205.18 947.93 0 0 0 0
67.70 639.87 732 8292 60.97 661.20 0 0 0 0
44 47 54763 4472 47324 55.44 944.20 21019 198614 169856 2115523
38.20 489.72 4489 45924 45.90 885.75 18436 208920 169080 1895347
448.95 6907.19 12325 109494 1251.52 16158.03 45552 386680 374397 3527408
781.42 7958.56 11514 111004 905.44 16351.96 37352 341002 342403 3362857
1.08 21.21 31 629 1044 18246
0.94 21.80 30 677 1244 20290
450.03 6928.40 12356 110123 1251.52 16158.03 45552 386680 375441 3545654
782.36 7980.36 11544 111681 905.44 16351.96 37352 341002 343647 3383147
=
0 0 N
0 0 §
709.06 6054.33 27290 247435 354.13 3220.98 13727 110966 124939 647851 =
671.39 5622.10 30423 279157 325.16 3408.70 15412 137522 44956 673592 %
5161.39 54457 .48 174130 1757387 4700.96 48689.82 80298 696260 670236 6309028 ©
4600.03 45139.08 166259 1583241 3193.98 41540.18 71200 687444 557683 5952086 £



E irda journal May 2012

non-life insurance

Name of the Insurer: Raheja QBE General Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 2.14 166.29 3 58 2.14 166.29 2320.91 342515.02
Previous year 1.58 99.68 4 72 1.58 99.68 5328.37 126548.17
Marine Cargo 213 4.68 0 14 213 4.68 0.00 6856.05
Previous year 1.76 7.09 B 39 1.76 7.09 2220.93 7871.57
Marine Hull (Including
Onshore & Offshore oil energy)
Previous year
Marine (Total) 2.13 4.68 0 14 213 4.68 0.00 6856.05
Previous year (Total) 1.76 7.09 3 39 1.76 7.09 2220.93 7871.57
Aviation
Previous year
Engineering 7.72 20.49 6 33 7.72 20.49 56868.68 72272.06
Previous year 2.99 30.37 0 23 2.99 30.37 3210.15 24859.00
Motor Own Damage 1.50 16.99 9 160 1.50 16.99 179.21 2107.51
Previous year 1.89 15.43 9 147 1.89 15.43 199.13 2135.96
Motor Third party 0.68 10.98 66 896 0.68 10.98 0.00 0.00
Previous year 2.05 428 395 475 2.05 4.28
Motor (Total) 217 27.97 66 896 217 27.97 179.21 2107.51
Previous year (Total) 3.94 19.71 395 475 3.94 19.71 199.13 2135.96
Workmen's compensation /
Employer's liability 2.30 12.79 6 38 2.30 12.79 315.55 3310.14
Previous year 0.00 BI5il 0 3 0.00 8IS 0.00 625.00
Public Liability 0.88 10.69 2 7 0.88 10.69 1029.00 3873
Previous year 0.23 2.39 1 4 0.23 2.39 25.00 2525
Product Liability
Previous year
Other Liability Covers 62.17 112.79 20 241 62.17 112.79 91153.58 420728
Previous year 82.41 526.45 12 96 82.41 526.45 2269 165431
Liability (Total) 65.35 1136.27 28 286 65.35 1136.27 92498.13 427911.29
Previous year (Total) 82.63 532.35 13 103 82.63 532.35 2293.71 168580.64
Personal Accident 1.48 45.89 22 91 1.48 45.89 1885.00 50695.51
Previous year 20.18 53.00 2 22 20.18 53.00 144857.14 194582.14
Medical Insurance
Previous year
Overseas Medical Insurance
Previous year
Health (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Crop Insurance
Previous year
Credit Guarantee
Previous year
All Other Miscellaneous 83 510.31 3 44 83.19 510.31 10879 77165.35
Previous year 0.12 3.50 2 34 0.12 3.50 60.00 1939.66
Grand Total 164.18 1911.89 128 1422 164.18 1911.89 164630.79 979522.79
Previous year (Total) 113.19 745.70 419 768 113.19 745.70 158169.43 526517.13

* Wherever applicable




FOR AND UP TO THE MONTH OF FEBRUARY, 2012

(Premium in % Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month

0.00 40.10 0 10 0.00 0.00 0 0

0.00 2747 0 4 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

2.86 7.31 4 16 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0.00 0.00 0 0

0.00 0.00 0 0.00 0.00 0 0

0.55 5.56 66 683 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.55 5.56 66 683 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

1 2 2 5 2 2 237 237
0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.14 0 1 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.67 2.37 2 6 2.30 2.30 237 237

0.00 0.00 0 0 0.00 0.00 0 0

1.46 31.20 21 19 0.67 11.89 600 6811

142 1.42 2 8 2.00 2.00 4000 4000

0.00 0.00 0.00 0.00 0

0.00 0.00 0.00 0.00 0

0.00 0.82 8 0.00 0.00 0 0

0.00 0.00 0 0.00 0.00 0 0

5.54 87.36 93 842 297 14.19 837 7048

1.42 28.89 2 7 2.00 2.00 4000 4000
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E irda journal May 2012

non-life insurance

Name of the Insurer: Reliance General Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 892.78 11265.72 3152 35257 132.33 2066.54 1571714.88 19156092.31
Previous year 760.45 9199.18 3691 35801 -428.52 -3294.70 899241.38 13012405.03
Marine Cargo 188.34 3862.86 2001 23943 47.23 1727.18 450080.47 7685397.01
Previous year 141.11 2135.68 2051 23227 18.48 -440.41 270127.63 5446515.10
Marine Hull (Including
Onshore & Offshore oil energy) 10.19 80.93 0 7 -127.02 -1637.77 0.00 6003.41
Previous year 137.21 1718.70 2 19 -176.41 -52.69 -23930.27 1810093.49
Marine (Total) 198.53 3943.79 2001 23950 -79.79 89.41 450080.47 7691400.42
Previous year (Total) 278.32 3854.38 2053 23246 -157.93 -493.09 246197.37 7256608.59
Aviation 29.50 364.75 0 40 -7.68 -4199.38 0.00 686115.95
Previous year 37.18 4564.13 0 44 -8.96 510.57 0.00 354009.74
Engineering 1052.70 8814.73 396 4144 425.46 4021.95 1087284.61 9805556.53
Previous year 627.24 4792.78 354 4223 -784.28 -3399.67 550480.71 4692288.53
Motor Own Damage 5831.14 63403.28 132708 1440572 -1325.56 -2706.23 384532.99 4043618.79
Previous year 7156.70 66109.51 161066 1387591 1113.70 -19113.58 459836.13 4159703.32
Motor Third party 3881.41 39308.35 134758 1467747 682.59 9086.95
Previous year 3198.82 30221.40 164281 1556680 237.02 -8569.13
Motor (Total) 9712.55 102711.63 134758 1467747 -642.97 6380.72 384532.99 4043618.79
Previous year (Total) 10355.52 96330.91 164281 1556680 1350.72 -27682.71 459836.13 4159703.32
Workmen's compensation /
Employer's liability 47.15 538.40 172 1845 21.18 -33.34 7822.23 59378.20
Previous year 25.97 571.74 145 2399 -8.34 -69.59 2235.58 54978.20
Public Liability 55.69 187.27 66 688 49.72 78.91 13729.55 95828.48
Previous year 5.97 108.36 57 439 2.76 -127.47 3413.69 186678.11
Product Liability 0.21 8.10 1 13 0.21 -4.07 6.00 3666.00
Previous year 0.00 1217 0 13 0.00 -58.93 0.00 3575.00
Other Liability Covers 20.10 1184.29 537 5897 2.27 273.26 7478.50 413114.98
Previous year 17.83 911.03 691 6000 5.24 60.58 9509.50 311043.55
Liability (Total) 123.15 1918.06 776 8443 73.38 314.76 29036.28 571987.66
Previous year (Total) 49.77 1603.30 893 8851 -0.35 -195.40 15158.77 556274.86
Personal Accident 132.35 2461.51 1545 21403 5.88 -1677.91 225682.26 6606381.03
Previous year 126.47 4139.42 2964 50848 -34.76 -120.88 261690.26 10400105.19
Medical Insurance 1315.38 17615.78 9881 95897 -70.81 -2688.27 83494.44 832578.71
Previous year 1386.19 20304.05 10524 176398 404.61 1617.45 183439.56 72757715
Overseas Medical Insurance 268.30 3346.62 61352 670048 44.02 -38.06 1799062.79 24311292.93
Previous year 224.28 3384.68 47340 630395 -0.91 375.59 1593571.45 21306845.50
Health (Total) 1583.68 20962.40 71233 765945 -26.79 -2726.33 1882557.23 25143871.64
Previous year (Total) 1610.47 23688.73 57864 806793 403.69 1993.04 1777011.01 22034422.65
Crop Insurance 0 0 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Credit Guarantee 0 0 0 0 0.00 0.00 0 0
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
All Other Miscellaneous 437.14 5299.68 4583 49330 222.50 2064.17 386671.99 8198679.44
Previous year 214.64 3235.51 4871 56681 -20.57 -606.64 256217.91 6800795.34
Grand Total 14162.38 157742.27 218444 2376259 102.32 6333.93 6017560.71 81903703.77
Previous year (Total) 14060.06 151408.34 236971 2543167 319.05 -33289.47 4465833.54 69266613.24

* Wherever applicable




Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

No. of Lives covered
in Social Sector

(Premium in % Lakhs)

No. of
Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 767.26 0 2930 0.00 0.00 0 0
13.72 401.81 65 996 0.00 29.39 0 0
0.00 190.92 0 1221 0.00 0.00 0 0
0.67 22.92 2 84 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.30 0 1 0.00 0.00 0 0
0.00 190.92 0 1221 0.00 0.00 0 0 0 0
0.67 23.22 2 85 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
40.58 504.66 61 507 0.00 0.00 0 0
-0.37 47.42 3 155 0.00 0.83 0 0
596.39 5678.06 14342 137521 0.00 0.00 0 0
647.88 6064.13 10946 106992 0.00 0.00 0 0
447.23 3858.25 190 2030 0.00 0.00 0 0
327.21 2979.79 257 37346 0.00 0.00 0 0
1043.62 9536.31 14342 137521 0.00 0.00 0 0 0 0
975.10 9043.92 10946 106992 0.00 0.00 0 0 0 0
6.91 125.10 26 203 0.00 0.00 0 0
0.00 11.07 0 52 0.00 0.00 0 0
0.11 12.67 1" 72 0.00 0.00 0 0
0.00 1.09 0 3 0.00 0.00 0
0.00 0.17 0 1 0.00 0.00 0 0
0.00 0.27 0 1 0.00 0.00 0 0
0.63 16.16 48 1032 0.00 0.00 0 0
0.01 0.99 2 106 0.00 0.00 0 0
7.65 154.10 85 1308 0.00 0.00 0 0 0 0
0.01 13.42 2 162 0.00 0.00 0 0 0 0
347 78.59 166 1152 0.00 0.00 0 0
0.24 45.40 48 3576 0.00 133.45 0 504038
208.35 2069.47 320 5737 0.00 0.00 0 0 199697 2324991
7.63 1162.46 126 2503 0.00 0.00 0 0
23.22 260.34 4004 51430 0.00 0.00 0 0 10171 146391
1.32 108.53 336 28543 0.00 0.00 0 0
231.57 2329.81 4324 57167 0.00 0.00 0 0 209868 2471382
8.94 1270.98 462 31046 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0 0 0 0 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0
20.89 578.54 719 8101 14.28 190.07 114 410631
743 92.08 387 4379 5.04 7113 176 6891
1347.78 14140.19 19697 209907 14.28 190.07 114 410631 209868 2471382
1005.74 10938.24 11915 147391 5.04 234.80 176 510929 0 0
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non-life insurance

Name of the Insurer: Royal Sundaram Alliance Insurance Company Limited

BUSINESS FIGURES:

E irda journal May 2012

Total Premium u/w Polices lssued the month (promium) Sum Assured
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 280.36 4573.50 2909 26661 66.37 404.16 429664.25 8010425.73
Previous year 213.98 4169.34 2525 29719 -56.52 194.67 440706.91 7010755.49
Marine Cargo 392.11 2719.97 3050 29932 214.11 550.48 552143.83 6249143.55
Previous year 178.00 2169.49 3101 32020 57.25 300.68 519662.23 5187180.17
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 34.34 0 0 0.00 -6.40 0.00 0.00
Previous year 0.00 40.74 0 0 -4.16 -11.77 0.00 0.00
Marine (Total) 392.11 2754.31 3050 29932 214.11 544.08 552143.83 6249143.55
Previous year (Total) 178.00 2210.23 3101 32020 53.09 288.91 519662.23 5187180.17
Aviation 0.00
Previous year 0.00
Engineering 351.38 3249.12 118 1068 39.21 -143.63 115893.12 723611.18
Previous year 31217 3392.75 126 1324 2414 150.51 81564.26 1213589.10
Motor Own Damage 7714.71 70639.52 97798 943463 1878.50 14564.66 426202.27 3736451.69
Previous year 5836.21 56074.86 79240 781614 1748.93 13708.16 326500.56 2964962.47
Motor Third party 2797.59 24407.02 608 5948 1227.09 9839.18
Previous year 1570.50 14567.84 441 5083 361.05 2240.72
Motor (Total) 10512.30 95046.54 97798 943463 3105.59 24403.85 426202.27 3736451.69
Previous year (Total) 7406.71 70642.70 79240 781614 2109.98 15948.88 326500.56 2964962.47
Workmen's compensation /
Employer's liability 271.37 24467 59 560 8.11 28.18 4787.53 31764.41
Previous year 19.26 216.49 37 449 3.38 14.27 1304.66 22022.55
Public Liability 131.04 1203.07 30 436 84.89 128.32 23922.12 290084.40
Previous year 46.16 1074.75 32 412 -228.11 -71.32 22158.57 233565.65
Product Liability 6.80 288.80 4 83 -0.37 47.54 2478.86 90784.07
Previous year 717 241.26 5 76 -7.33 28.49 2330.57 75467.63
Other Liability Covers
Previous year
Liability (Total) 165.22 1736.54 93 1079 92.63 204.04 31188.51 412632.87
Previous year (Total) 72.59 1532.50 74 937 -232.06 -28.56 25793.79 331055.83
Personal Accident 339.85 3271.25 7611 96034 138.98 -110.59 3690780.30 22913739.59
Previous year 200.87 3381.84 5188 65326 68.83 732.93 2004768.27 26076748.29
Medical Insurance 1295.00 19585.84 22595 236899 322.79 5354.16 145752.28 17756631.67
Previous year 972.20 14231.68 17136 197067 -290.36 2720.10 209529.07 1602392.43
Overseas Medical Insurance
Previous year
Health (Total) 1295.00 19585.84 22595 236899 322.79 5354.16 145752.28 17756631.67
Previous year (Total) 972.20 14231.68 17136 197067 -290.36 2720.10 209529.07 1602392.43
Crop Insurance
Previous year
Credit Guarantee
Previous year
All Other Miscellaneous 67.91 2782.79 444 7828 71.86 -516.22 70154.95 970754.79
Previous year -3.95 3299.01 -7239 450716 -182.04 808.11 -269176.06 19192436.23
Grand Total 13404.12 132999.89 134618 1342964 4051.55 30139.86 5461779.52 60773391.07
Previous year (Total) 9352.57 102860.03 100151 1558723 1495.08 20815.56 3339349.04 63579120.01

* Wherever applicable




Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

No. of Lives covered
in Social Sector

(Premium in % Lakhs)

No. of
Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
458 48.64 288 2521
3.77 106.51 87 3034
0.00 0.00 0 0
0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0
0.00 0.00 0 0 0.00 0.00 0
1.09 4.89 4 30
0.87 7.66 5 36
556.18 5219.27 8748 60439
504.52 6056.87 5206 84120
556.18 5219.27 8748 60439 0.00 0.00 0
504.52 6056.87 5206 84120 0.00 0.00 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
10.47 155.18 2862 37464 0.03 1.89 98.00 6809.00
6.36 524.64 374 312309 0.02 8.98 1382.00 27487.00
81.45 9022.05 3731 57598 5.45 2613.13 27.00 644578.00 338120.00 | 3705500.00
619.38 5834.26 1091 129238 60.81 2460.14 327005.00 973500.00 38204.00 | 503554.00
81.45 9022.05 3731 57598 5.45 2613.13 27 644578 338120 3705500
619.38 5834.26 1091 129238 60.81 2460.14 327005 973500 38204 503554
215.83 2082.46 3649 31097 0.00 0.00 0.00 0.00
185.95 1639.68 2788 24163 0.00 0.00 0.00 0.00
869.62 16532.50 19282 189149 548 2615.03 125 651387 338120 3705500
1320.85 14169.63 9551 552900 60.83 2469.12 328387 1000987 38204 503554
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E irda journal May 2012

non-life insurance

Name of the Insurer: SB/ General Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 1788.76 13177.93 19241 161058 1301.34 12014.02 2200409.47 8899242.94
Previous year 487.42 1163.91 3673 7700 487.42 1163.91 244525.46 816514.90
Marine Cargo 69.02 167.70 45 171 69.02 167.70 29600.71 345629.26
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Marine (Total) 69.02 167.70 45 171 69.02 167.70 29600.71 345629.26
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Aviation 22249 223223 4 84 0.00 1062.15 0.00 333384.81
Previous year 351.40 1170.08 8 58 351.40 1170.08 0.00 230555.49
Engineering 182.11 977.01 138 996 178.22 874.03 78809.95 1049709.17
Previous year 3.89 102.98 20 74 3.89 102.98 503.68 42501.21
Motor Own Damage 461.40 1929.24 9874 36483 461.35 1926.27 30924.15 20211717
Previous year 0.05 297 1 8 0.05 297 2.00 162.19
Motor Third party 190.12 548.82 0 0 17.59 26.13
Previous year 0.01 0.06 1 3 0.01 0.06
Motor (Total) 651.52 2478.06 9874 36483 478.94 1952.40 30924.15 20211717
Previous year (Total) 0.06 3.03 1 3 0.06 3.03 2.00 162.19
Workmen's compensation /
Employer's liability 3.32 3.55 3 5 0.00 0.00 704.37 721.25
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Public Liability 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Product Liability 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Other Liability Covers 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Liability (Total) 3.32 3.55 3 5 0.00 0.00 704.37 721.25
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Personal Accident 0.00 574.28 0 13 -3.62 31.29 0.00 5789628.50
Previous year 3.62 542.99 1 5 3.62 542.99 72409.95 1845217.81
Medical Insurance 10.61 335.37 4 54 10.61 335.37 -3.00 9168.98
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Overseas Medical Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Health (Total) 10.61 335.37 4 54 10.61 335.37 -3.00 9168.98
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Crop Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Credit Guarantee 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
All Other Miscellaneous 132.97 1143.94 4734 18197 124.16 1111.04 343820.95 4248808.41
Previous year 8.81 32.90 198 359 8.81 32.90 30653.87 295705.42
Grand Total 3060.80 21090.07 34043 217061 2158.67 17548.00 2684266.60 | 20878410.49
Previous year (Total) 855.20 3015.89 3901 8199 855.20 3015.89 348094.96 3230657.02

* Wherever applicable




Amount of Premium
u/w in Rural Areas

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

(Premium in % Lakhs)

No. of

Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
460.66 2392.50 7384 31815 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.94 211 3 10 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.94 2.1 3 10 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
28.00 147.40 36 298 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
188.86 481.09 5131 10289 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
101.24 164.92 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
290.10 646.01 5131 10289 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0 762.00 50120.00
0.00 0.00 0 0 0.00 0.00 0 0 0.00 0.00
0.00 0.00 0 0 0.00 0.00 0 0 0.00 0.00
0.00 0.00 0 0 0.00 0.00 0 0 0.00 0.00
0.00 0.00 0 0 0.00 0.00 0 0 762 50120
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
36.59 117.70 2438 6368 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
816.29 3305.72 14992 48780 0.00 0.00 0 0 762 50120
0.00 0.00 0 0 0.00 0.00 0 0 0 0

o~
i
o
o~
>
2~}
=
©
c
=
>
=
©
e
—



E irda journal May 2012

non-life insurance

Name of the Insurer: Shriram General Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 74.20 688.75 98 1669 -15.09 284.39 104674.66 1449892.32
Previous year 89.29 404.35 141 1196 67.85 24714 120413.35 670314.69
Marine Cargo 7.31 137.51 143 1310 -28.33 82.98 13160.67 344813.85
Previous year 35.64 54.53 65 454 35.64 54.53 71808.56 93269.61
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Marine (Total) 7.31 137.51 143 1310 -28.33 82.98 13160.67 344813.85
Previous year (Total) 35.64 54.53 65 454 35.64 54.53 71808.56 93269.61
Aviation 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Engineering 40.13 312.76 55 625 6.81 115.93 16220.55 149917.71
Previous year 33.32 196.83 46 401 24.69 66.67 8499.89 137489.19
Motor Own Damage 5526.08 47260.94 166147 1504231 1160.89 11549.97 558955.39 4798665.95
Previous year 4365.19 35710.97 121927 1036763 1838.70 18380.85 450918.48 2930670.13
Motor Third party 7165.14 62360.58 166239 1505480 3395.75 30381.12
Previous year 3769.39 31979.45 123677 1052831 1195.45 13979.58
Motor (Total) 12691.22 109621.51 166239 1505480 4556.64 41931.09 558955.39 4798665.95
Previous year (Total) 8134.58 67690.42 123677 1052831 3034.15 32360.43 450918.48 2930670.13
Workmen's compensation /
Employer's liability 3 31 17 229 1 7 17 551
Previous year 1.19 23.84 14 18 1.16 9.93 85.95 306.73
Public Liability 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Product Liability 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Other Liability Covers 0.36 21.80 4 94 0.14 7.16 85.00 18412.26
Previous year 0.22 14.64 6 16 0.17 13.40 85.50 10445.45
Liability (Total) 3.02 52.34 21 323 1.61 13.87 101.69 18963.04
Previous year (Total) 1.41 38.48 20 234 1.33 23.33 171.45 10752.18
Personal Accident 37.62 255.41 315 6950 27.94 52.09 49946.52 311776.65
Previous year 9.68 203.33 1528 14822 -9.68 43.89 9432.31 251332.31
Medical Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Overseas Medical Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Health (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Crop Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Credit Guarantee 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
All Other Miscellaneous 3.67 241.31 101 1635 -20.82 81.51 8201.11 1190362.16
Previous year 24.49 159.80 88 1146 22.84 131.65 57391.87 767493.43
Grand Total 12857.17 111309.59 166972 1517992 4528.76 42561.86 751260.59 8264391.69
Previous year (Total) 8328.41 68747.73 125565 1071084 3176.82 32927.63 718635.91 4861321.54

* Wherever applicable




Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

No. of Lives covered
in Social Sector

(Premium in % Lakhs)

No. of

Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
328.45 2858.67 8125 102312 0.00 0.00 0 0
274.60 2068.64 7088 60706 0.00 0.00 0 0
358.72 3108.10 8126 102361 0.00 0.00 0 0
173.54 1503.79 7115 61102 0.00 0.00 0 0
687.17 5966.78 8126 102361 0.00 0.00 0 0
44814 3572.43 7115 61102 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.16 047 2274 6728
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
687.17 5966.78 8126 102361 0.16 047 2274 6728 0 0
448.14 3572.43 7115 61102 0.00 0.00 0 0 0 0
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E irda journal May 2012

non-life insurance

Name of the Insurer: Tata AIG General Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 772 20,381 7,550 167,268 - 6,297,255 107,181,122
Previous year 737 17,415 4,879 96,149 - 9,278,873 128,612,516
Marine Cargo 1,281 17,663 4,588 30,408 - 401,600 4,557,827
Previous year 1,040 14,078 2,233 20,402 - 334,062 8,211,942
Marine Hull (Including
Onshore & Offshore oil energy) - - -
Previous year - o o o -
Marine (Total) 1,281 17,663 4,588 30,408 - 401,600 4,557,827
Previous year (Total) 1,040 14,078 2,233 20,402 - 334,062 8,211,942
Aviation - -
Previous year - - - - -
Engineering 203 4,692 98 1,109 - 1,450,579 16,145,573
Previous year 205 3,685 72 911 - 737,585 15,901,516
Motor Own Damage 6,242 58,274 156,643 1,449,632 - 317,218 3,050,657
Previous year 3,703 31,158 89,779 735,329 - 198,212 1,740,500
Motor Third party 1,085 10,158 156,643 1,347,893 -
Previous year 607 5,244 89,779 735,329 - = S
Motor (Total) 7,328 68,432 156,643 1,449,632 - 317,218 3,050,657
Previous year (Total) 4,311 36,403 89,779 735,329 - 198,212 1,740,500
Workmen's compensation /
Employer's liability 124 1,501 10 275 - 8,058 436,775
Previous year 84 953 16 186 - 6,920 305,116
Public Liability 295 2,783 70 518 - 300,185 5,932,541
Previous year 177 2,809 49 518 - 234,538 4,042,803
Product Liability 75 616 15 123 - 66,407 1,437,347
Previous year 99 540 10 150 - 45,107 7,262,570
Other Liability Covers 728 11,701 658 7,333 - 145,159 3,086,714
Previous year 620 9,774 527 6,042 - 136,551 2,905,924
Liability (Total) 1,221 16,602 753 8,249 - 519,809 10,893,377
Previous year (Total) 980 14,077 602 6,896 - 423,116 14,516,413
Personal Accident 859 10,815 7,534 107,258 - 782,995 10,215,503
Previous year 883 11,374 8,814 84,268 - 587,609 7,430,625
Medical Insurance 581 3,461 30 - 168,769
Previous year 0 1,297 - - -
Overseas Medical Insurance 533 9,012 26,166 370,751 - 3,556,544 46,170,335
Previous year 728 8,812 25,043 307,587 - 3,201,421 36,541,314
Health (Total) 1,114 12,473 26,166 370,781 - 3,556,544 46,339,104
Previous year (Total) 728 10,109 25,043 307,587 - 3,201,421 36,541,314
Crop Insurance - - -
Previous year - - -
Credit Guarantee - - -
Previous year o o o
All Other Miscellaneous 316 3,764 8,219 78,031 - 8,682 119,396
Previous year 297 2,570 14,103 59,527 - 3,954 77,692
Grand Total 13,094 154,822 211,551 2,212,736 - 13,334,681 198,502,559
Previous year (Total) 9,181 109,712 145,525 1,311,069 - 14,764,831 213,032,519

* Wherever applicable




FOR AND UP TO THE MONTH OF FEBRUARY, 2012

(Premium in % Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
49 1,666 823 4,969 - -
190 1,075 256 1,013 - -
150 1,954 135 1,550 - -
395 1,220 270 824 - -
150 1,954 135 1,550 - - -
395 1,220 270 824 - - - -
70 426 6 64 -
22 95 5 23 - -
1,207 10,202 36,244 311,990
1,812 4172 59,260 120,812 - -
1,207 10,202 36,244 311,990 - -
1,812 4172 59,260 120,812 - -
0 39 22
1 19 - 9 -
139 848 90 888
72 459 218 475 -
139 886 90 910 - -
83 478 218 484 - - -
37 884 1,341 23,509
6 515 4,330 11,563 2 - 13,764
581 3,410 30 2,309 1,672,481
(16) (12) 248 467
262 1,593 1,506 2,529 -
565 3,397 248 497 2,309 1,672,481 - -
262 1,593 1,506 2,529 - - -
208 1,877 8,514 81,161
144 1,071 6,759 44,347 -
2,425 21,293 47,401 424,650 2,309 - 1,672,481
2,913 10,218 72,604 181,595 2 - 13,764 -
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E irda journal May 2012

non-life insurance

Name of the Insurer: The New India Assurance Company Limited

BUSINESS FIGURES:

Total Premium u/w Policies lasced the month (promium) Sum Assured
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 8444.43 101531.45 48680 657298 749.77 3927.46 | 629038536.42| 8562128088.96
Previous year 7694.66 97603.99 1151591 1999809 178471602.62| 1873317988.59
Marine Cargo 2208.22 25565.92 12101 243401 21118 243713 33851325.74| 317520026.46
Previous year 1997.04 23128.79 -8986 243578 2858004.76| 100500343.82
Marine Hull (Including
Onshore & Offshore oil energy) 2016.02 27371.51 1916 9719 1299.68 2722 .61 -38653210.36 22310564.40
Previous year 716.34 24648.90 1018 12098 120399.90 27841325.34
Marine (Total) 4224.24 52937.43 14017 253120 1510.86 5159.74 -4801884.62| 339830590.86
Previous year (Total) 2713.38 47777.69 -7968 255676 2978404.66 128341669.16
Aviation 351.50 8654.01 54 796 -150.85 1785.78 1100132.04| 107698853.30
Previous year 502.35 6868.23 206 1299 -7021967.78 75233755.62
Engineering 2820.71 34347.77 9099 124450 770.81 4804.99 13461507.12| 212745893.30
Previous year 2049.90 29542.78 8447 74994 12685831.97| 512503812.47
Motor Own Damage 14697.81 141475.67 542129 5738841 2530.60 21080.58 36104668.21| 103174069.59
Previous year 12167.21 120395.09 487157 4815136 17272468.77| 284556880.88
Motor Third party 12416.06 129955.74 566362 5783168 3734.06 43770.39
Previous year 8682.00 86185.35 577281 4434414
Motor (Total) 27113.87 271431.41 566362 5783168 6264.66 64850.97 36104668.21| 103174069.59
Previous year (Total) 20849.21 206580.44 577281 4815136 17272468.77| 284556880.88
Workmen's compensation /
Employer's liability 160 4451 5371 55771 678 -306 732784 4860983
Previous year 838 4757 9931 75590 185224 1072070
Public Liability -7 278 1 481 -7 212 -1300 26791
Previous year 0 65 3 637 30138 648172
Product Liability 17 494 -1 154 11 63 -428 3387
Previous year 6 431 205 1214 21967 362422
Other Liability Covers 1820 15726 3544 70220 1564 6345 1616191 16774274
Previous year 256 9381 4122 54468 156114 2000763
Liability (Total) 1989.99 20949.16 8915 126626 890.27 6314.55 2347246.46 21665434.95
Previous year (Total) 1099.72 14634.61 14261 131909 393442.51 4083426.51
Personal Accident 1647.87 13612.64 49412 506918 724.21 2715.93 7440202.59| 112500769.25
Previous year 923.66 10896.71 54599 514461 1725525021.43| 1783204569.13
Medical Insurance 14618.55 212228.65 123212 1388733 2560.69 33921.31 412556711.11| 632693929.32
Previous year 12057.86 178307.34 99908 1232523 12375634.92| 373098697.00
Overseas Medical Insurance 67.37 953.71 2166 32617 17.11 -164.08 13873.78 552226.70
Previous year 50.26 117.79 793 47294 7794.68 247634.36
Health (Total) 14685.92 213182.36 125378 1421350 2577.80 146986.08 | 412570584.89| 633246156.02
Previous year (Total) 12108.12 179425.13 100701 1279817 12383429.60| 373346331.36
Crop Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00
Credit Guarantee 0.00 0.55 0 15 0.00 -5.17 0.00 3.05
Previous year 0.00 5.72 0 58 0.00 19.65
All Other Miscellaneous 4041.91 47518.00 67916 1027532 -273.96 3765.81 59179019.17| 778771984.26
Previous year 4315.87 43752.19 81289 1112654 -151810213.26| 304168399.21
Grand Total 65320.44 764164.78 889833 9901273 13063.57 127077.29 | 1156440012.28{10871761843.54
Previous year (Total) 52256.87 637087.49 1980407 10185813 1790878020.52| 5338756852.58

* Wherever applicable




Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

No. of Lives covered
in Social Sector

(Premium in % Lakhs)

No. of
Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
817.36 9282.88 6586 76832 420.50 2869.55 0 0
1843.62 6034.36 9316 89717 689.43 3902.69 0 0
187.98 2180.10 2488 13336 -11.34 749.90 0 0
36.90 839.59 1149 10253 -34.73 744.01 0 0
63.65 211.53 123 570 7342 87.26 0 0
9.79 20.81 92 341 417 92.74 0 0
251.63 2391.63 2611 13906 62.08 837.16 0 0
27.11 860.40 1241 10594 -30.56 836.75 0 0
0.00 13.09 0 1 6.54 6.54 0 0
0.00 0.00 0 0 0.00 0.00 0 0
176.44 2166.70 3924 17971 447.83 1397.07 0 0
197.53 998.14 914 5038 220.60 985.03 0 0
2683.40 32507.74 7548 547738 -361.96 6303.80 9370 116740
3185.38 9667.05 68299 366812 1014.98 6551.34 66507 405280
4103.93 31588.69 2346 494346 506.48 6030.74 60525 679591
2101.93 6067.92 62726 303442 1104.22 4668.95 48961 530698
6787.33 64096.43 7548 547738 144.52 12334.54 69895 796331
5287.31 15734.97 68299 366812 2119.20 11220.29 115468 935978
48 973 603 5920 -4 292 1467 22318
28 435 784 5994 -2769 426 1955 25736
0 0 0 2 0 0 0 0
1 8 15 68 6 26 231 903
16 0 39 0 1 0 0
23 1 7 4 46 0 1
167 1818 1234 15847 130 622 734 8010
65 464 499 5928 18 226 9 708
215.61 2807.03 1837 21808 89.32 915.63 2201 30328
96.93 930.66 1299 11997 -2740.36 722.93 2195 27348
98.77 1194.82 7367 57111 -312.81 413.90 30835 684760
128.32 653.77 5733 45724 826.93 1392.11 372765 681226
858.50 8539.22 -7822 68180 1464.69 10127.99 859102 4239605 1210089 9188829
190.99 5831.95 11503 134160 1160.08 6917.76 791612 4006264 437776 5509703
7.96 45.16 353 1747 0.33 30.04 1051 6499 6042 23679
2.84 76.77 157 2405 0.84 95.18 1178 8160 4273 43338
866.46 8584.38 -7469 69927 1465.02 10158.03 860153 4246104 1216131 9212508
193.83 5908.72 11660 136565 1160.92 7012.94 792790 4014424 442049 5553041
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
1418.40 12002.11 30984 260839 636.08 3960.67 9207 10249996
4352.28 12290.19 47720 264444 1011.13 3579.20 3466090 7369040
10632.00 102539.07 53388 1066133 2959.08 32893.09 972291 16007519
12126.93 43411.21 146182 930891 3257.29 29651.94 4749308 13028016
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E irda journal May 2012

non-life insurance

Name of the Insurer: The Oriental Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 3341.56 68268.63 44102 456008 499.95 9423.45 10172147.36 | 157312665.05
Previous year 2841.61 58845.18 42984 473025
Marine Cargo 1979.31 25510.92 15372 162626 403.30 4512.22 5390776.33| 80855122.03
Previous year 1576.01 20998.70 13950 163050
Marine Hull (Including
Onshore & Offshore oil energy) 1705.07 18935.83 588 4744 827.80 -31.80 754392.13|  10956126.24
Previous year 877.27 18967.63 447 4406
Marine (Total) 3684.38 44446.75 15960 167370 1231.10 4480.42 6145168.46| 91811248.27
Previous year (Total) 2453.28 39966.33 14367 167456
Aviation 734.10 7810.10 39 415 172.06 169.48 279962.23 4266783.68
Previous year 562.04 7640.62 45 400
Engineering -365.49 27791.85 3275 37439 -2994.96 690.81 3093475.91| 2256442441
Previous year 2629.47 27101.04 3165 37642
Motor Own Damage 9575.43 93557.23 501300 4995695 1273.99 7022.01 638186.27 6190364.04
Previous year 8301.44 86535.22 436308 4694742
Motor Third party 10235.42 100032.74 680483 6805429 3485.68 28377.21 0.00 0.00
Previous year 6749.74 71655.53 604365 6484236
Motor (Total) 19810.85 193589.97 680483 6805429 4759.67 35399.22 638186.27 6190364.04
Previous year (Total) 15051.18 158190.75 604365 6484236
Workmen's compensation /
Employer's liability 570.31 6944.94 5317 59204 115.73 706.92 8777.22 107735.63
Previous year 454.58 6238.02 4853 56239
Public Liability 12.21 96.11 39 396 1.31 493 611488.33|  11775559.82
Previous year 10.90 91.18 35 379
Product Liability 70.63 504.78 10 109 59.02 75.87 398238.75 2092237.25
Previous year 11.61 428.91 10 131
Other Liability Covers 275.34 2849.24 2983 30869 100.31 273.30 635726.63| 14079734.05
Previous year 175.03 2575.94 2285 26769
Liability (Total) 928.49 10395.07 8349 90578 276.37 1061.02 1654230.93| 28055266.75
Previous year (Total) 652.12 9334.05 7183 83518
Personal Accident 1241.37 13489.33 76227 845892 507.00 1502.68 2458577.87| 32081938.25
Previous year 734.37 11986.65 85038 943606
Medical Insurance 12990.27 114061.70 93798 850690 4167.06 -104.01 478860.44 5391767.48
Previous year 8823.21 114165.71 76651 765269
Overseas Medical Insurance 4343 650.46 1179 18750 5.78 -25.08 103681.06 1793176.80
Previous year 37.65 675.54 1113 20531
Health (Total) 13033.70 114712.16 94977 869440 4172.84 -129.09 582541.50 7184944.28
Previous year (Total) 8860.86 114841.25 77764 785800
Crop Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0
Credit Guarantee 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0
All Other Miscellaneous 257417 54262.03 81510 829907 -2077.90 7792.90 4907224.77| 76834746.79
Previous year 4652.07 46469.13 92037 979648
Grand Total 44983.13 534765.89 1004922 10102478 6546.13 60390.89 29931515.30 | 426302381.52
Previous year (Total) 38437.00 474375.00 926948 9955331 0.00 0.00

* Wherever applicable




FOR AND UP TO THE MONTH OF FEBRUARY, 2012

(Premium in % Lakhs)

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
366.62 4660.68 8744 84731 0.00 0.00 0 0 0 0
303.85 3486.10 7604 81584 0.00 14832.22 0 0 0 0
82.39 905.22 822 7843 0.00 0.00 0 0 0 0
57.66 773.46 649 7809 0.00 3549.54 0 0 0 0
10.97 1305.33 135 1623 0.00 0.00 0 0 0 0
21.74 146.91 92 1663 0.00 2126.25 0 0 0 0
93.36 2210.55 957 9466 0.00 0.00 0 0 0 0
79.40 920.37 ™ 9472 0.00 5675.79 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
76.64 1150.78 543 5321 0.00 0.00 0 0 0 0
T4.77 974.06 385 5035 0.00 3726.03 0 0 0 0
1802.88 17711.99 91468 913813 0.00 0.00 0 0 0 0
1575.71 15388.66 79655 807497 0.00 18062.75 0 0 0 0
2234.92 21193.57 132985 1309404 0.00 0.00 1412 2008861 2082 10424840
1406.18 13855.00 114054 1144947 0.00 14418.47 22260 4169194 210830 10730734
4037.80 38905.56 132985 1309404 0.00 0.00 1412 2008861 2082 10424840
2981.89 29243.66 114054 1144947 0.00 32481.22 22260 4169194 210830 10730734
77.87 915.59 869 9702 141.20 1791.79 0 7917 0 52988
67.50 814.89 847 9586 121.87 1640.67 1607 121295 17032 639385
0.00 7.76 0 21 0.00 0.00 0 0 0 0
0.20 5.97 8 28 0.00 12.57 0 0 0 0
0.00 0.91 0 4 0.00 0.00 0 0 0 0
0.00 9.13 0 4 0.00 79.32 0 0 0 0
13.72 213.76 215 2627 0.00 0.00 0 0 0 0
8.79 179.57 182 2179 0.00 836.94 0 1322 692 17197
91.59 1138.02 1084 12354 141.20 1791.79 0 7917 0 60905
76.49 1009.56 1032 1797 121.87 2569.50 1607 122617 17724 656582
71.74 1104.84 15747 179489 616.55 3165.91 254 321013 1936 628786
67.00 1210.42 18424 206530 265.54 3748.47 5507 1146124 58161 4156420
45483 3466.17 6138 54556 1992.55 21187.54 44 1109488 161 309579
241.29 2575.19 4663 46006 1815.72 19777.23 5943 2164124 22158 4580277
1.50 20.26 23 605 0.00 0.00 0 0 453 453
0.88 23.73 20 634 0.00 145.58 0 9989 453 16259
456.33 3486.43 6161 55161 1992.55 21187.54 44 1109488 614 310032
24217 2598.92 4683 46640 1815.72 19922.81 5943 2174113 22611 4596536
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
989.28 15275.92 30641 282161 1335.68 16387.08 Al 561026 1017 1581926
803.07 11863.04 34935 319200 917.60 9170.01 12612 681607 68886 5698384
6189.36 67932.78 196862 1938087 4085.98 42532.32 2421 4008305 5649 13006489
4628.64 51306.13 181858 1825205 3120.73 92126.05 47929 8293655 378212 25838656
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E irda journal May 2012

non-life insurance

Name of the Insurer: United India Insurance Company Limited

BUSINESS FIGURES:

Total Premium u/w Policies lasced the month (premiuim) Sum Assured
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month

Fire 5861.00 83926.00 79053 849495 838.00 13964.00 6349946 90927411
Previous year 5023.00 69962.00 78191 803062 1121.00 13115.00 8030376 111922195
Marine Cargo 2748.00 29548.00 24707 297769 813.00 4867.00 5828208 62668081
Previous year 1935.00 24681.00 23323 283828 145.00 2741.84 4103924 52353718
Marine Hull (Including

Onshore & Offshore oil energy) 1765.00 22076.00 3214 23851 -387.00 638.00 634892 7941007
Previous year 2152.00 21438.00 3091 20420 1377.00 5285.04 774101 7709186
Marine (Total) 4513.00 51624.00 27921 321620 426.00 5505.00 6463100 70609088
Previous year (Total) 4087.00 46119.00 26413 304248 1522.00 8026.88 4878024 60062904
Aviation 684.00 2156.00 42 826 494.00 1126.00 102626 323481
Previous year 190.00 1030.00 33 640 80.28 222.63 28507 154538
Engineering 4430.00 45620.00 13633 140802 671.00 10236.00 1909483 19663793
Previous year 3759.00 35384.00 11688 125009 904.00 10742.32 1620259 15258044
Motor Own Damage 12909.00 125124.00 579029 5751432 2310.00 23127.00 1831719 17754431
Previous year 10599.00 101997.00 543857 5092572 1515.00 10329.15 1503942 14472833
Motor Third party 13642.00 131856.00 941175 9480794 5233.00 44411.00 0
Previous year 8409.00 87445.00 830474 8136924 567.00 15689.40 0 0
Motor (Total) 26551.00 256980.00 941175 9480794 7543.00 67538.00 1831719 17754431
Previous year (Total) 19008.00 189442.00 830474 8136924 2082.00 26018.55 1503942 14472833
Workmen's compensation /

Employer's liability 489.36 7079.99 6562 69486 25.82 2424 44 0
Previous year 463.54 4655.55 5495 62669 134.16 471.70 0 0
Public Liability 2.93 1777.90 46 6144 -39.57 783.78 497 301339
Previous year 42.50 994.12 378 6342 -20.14 313.34 7203 172205
Product Liability 73.08 880.80 184 1816 -31.90 195.96 14540 175249
Previous year 104.98 684.84 224 1928 9.91 260.92 20887 136262
Other Liability Covers 63.31 2779.99 677 19982 -58.67 545.50 19261 845779
Previous year 121.98 2234.49 1833 19177 244 135.16 3711 679819
Liability (Total) 628.68 12518.68 7469 97428 -104.32 3949.68 34298 1322367
Previous year (Total) 733.00 8569.00 7930 90115 126.37 1181.12 65202 988286
Personal Accident 127453 17697.00 42936 528593 -292.47 6636.00 4196676 58271315
Previous year 1567.00 11061.00 46606 507236 1080.66 2662.87 5159693 36422070
Medical Insurance 10354.00 167324.77 125810 1496528 -564.79 34554.40 1430254 23113470
Previous year 10918.79 132770.36 111656 1338037 4400.90 32755.45 1508272 18340284
Overseas Medical Insurance 649.00 11240.23 7461 104259 -76.20 1502.60 190939 3306924
Previous year 725.20 9737.64 8804 107251 396.09 1613.38 213357 2864919
Health (Total) 11003.00 178565.00 133271 1600786 -641.00 36057.00 1621192 26420394
Previous year (Total) 11644.00 142508.00 120460 1445289 4797.00 34368.83 1721629 21205204
Crop Insurance 0.00 0.00 0 0 0.00 0.00 0
Previous year 0.00 0.00 0 0 0.00 0.00 0 0
Credit Guarantee 0.00 0.00 0 0 0.00 0.00 0
Previous year 0.00 0.00 0 0 0.00 0.00 0 0
All Other Miscellaneous 4724.79 52220.32 147534 1969643 1513.79 374.32 910803 10066568
Previous year 3211.00 51846.00 137980 1799461 -903.30 4584.81 618989 9994387
Grand Total 59670.00 701307.00 1393034 14989987 10448.00 145386.00 23419842 295358848
Previous year (Total) 49222.00 555921.00 1259776 13211984 10810.00 100923.00 23626620 270480460

* Wherever applicable




(Premium in % Lakhs)

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
671.58 6779.00 12579 132890 0.00 0.00 0 0
639.60 6456.19 11980 126562 0 0 0 0 0 0
7443 969.02 2919 22098 0.00 0.00 0 0
68.28 889.01 2862 21665 0 0 0 0 0 0
10.35 91.96 195 1831 0.00 0.00 0 0
9.09 80.67 191 1795 0 0 0 0 0 0
84.78 1060.98 3114 23928 0.00 0.00 0 0
77.37 969.68 3053 23460 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0 0 0 0 0 0
204.10 2242.96 5302 30839 0.00 0.00 0 0
187.25 2057.76 4310 25072 0 0 0 0 0 0
1578.68 25411.33 129361 845779 0.00 0.00 0 0
1422.23 22893.09 114479 748477 0 0 0 0 0 0
1411.97 20942.90 178805 1296203 0.00 0.00 0 0
1086.12 16109.92 159647 1157324 0 0 0 0 0 0
2990.65 46354.23 178805 1296203 0.00 0.00 0 0
2508.35 39003.01 159647 1157324 0.00 0.00 0 0
40.39 543.58 674 13043 670.93 1216.95 33996 70950
32.31 434.86 571 11053 512.15 928.97 32376 67570 0 0
3.72 43.85 9 961 0.00 0.00 0 0
3.54 41.76 18 951 0 0 0 0 0 0
0.00 3.79 0 35 0.00 0.00 0 0
0.06 291 0 30 0 0 0 0 0 0
312 159.51 222 2039 0.00 7.78 0 0
2.81 143.70 188 1728 9 0 -14 0 0 0
47.23 750.73 905 16078 670.93 1224.73 33996 70951
38.72 623.23 777 13760 503.58 928.96 32362 67571
159.93 5909.97 9430 76562 342.12 4088.41 21201 3407552
136.70 5051.26 8345 67754 552.22 4214.86 15413 197642 0 0
666.46 11312.70 22432 163349 927.45 23896.66 1451367 21192749 2117759 25031654
403.91 6856.18 16023 116678 1993.44 15121.78 1834443 12260693 2022369 13846393
0.00 182.06 0 3015 0.00 0.00 0 0 45 261018
2.84 282.84 159 3887 0 0 0 0 50 137576
666.46 11494.77 22432 166364 927.45 23896.66 1451367 21192749 2117804 25292672
406.75 7139.02 16182 120565 1993.44 15121.79 1834443 12260693 2022419 13983969
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0 0 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0 0 0 0 0 0
2723.34 19629.47 956266 1425917 2089.75 12947.73 5785 584637
968.03 17069.11 937516 1397958 1671.80 10358.18 3104 523895 0 0
7548.06 94222.10 1188833 3168783 4030.25 42157.53 1512349 25255888 2117804 25292672
4962.78 78369.27 1141810 2932456 4721.04 30623.79 1885322 13049801 2022419 13983969
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non-life insurance

Name of the Insurer: Universal Sompo General Insurance Company Limited

BUSINESS FIGURES:

E irda journal May 2012

Total Premium ufw Policies lasced the month (premiuim) Sum Assured
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 550.23 6684.04 9724 100680 60.32 1943.89 602681.38 8010796.30
Previous year 489.92 4740.15 8963 86511 11.15 1141.36 504718.35 5455358.08
Marine Cargo 9.43 791.29 194 1860 -21.62 285.99 104930.70 6786945.41
Previous year 31.06 505.29 132 1124 15.77 139.77 164394.46 3336471.61
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Marine (Total) 9.43 791.29 194 1860 -21.62 285.99 104930.70 6786945.41
Previous year (Total) 31.06 505.29 132 1124 15.77 139.77 164394.46 3336471.61
Aviation 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Engineering 174.23 860.32 153 1434 139.72 387.26 58819.56 634143.73
Previous year 34.51 473.06 48 913 20.01 169.16 18142.49 311796.15
Motor Own Damage 1272.80 15207.38 35562 415354 209.84 3927.76 66334.06 764273.25
Previous year 1062.96 11279.61 31728 379810 181.28 6334.57 77546.00 762839.33
Motor Third party 318.21 3855.13 0 0 52.46 707.15
Previous year 265.75 3147.98 45.33 2204.37
Motor (Total) 1591.01 19062.51 35562 415354 262.30 4634.91 66334.06 764273.25
Previous year (Total) 1328.71 14427.60 31728 379810 226.62 8538.94 77546.00 762839.33
Workmen's compensation /
Employer's liability 15.98 196 148 1088 6.94 89.39 1864 31405
Previous year 9.04 106.83 121 747 10.62 73.47 678.35 10821.67
Public Liability 0.03 7.57 1 22 0.03 3.30 150 10436
Previous year 0.00 4.27 4 0.00 -1.74 0.00 5900.00
Product Liability 0.00 8.99 6 0.00 8.99 0.00 1993.75
Previous year 0.00 0.00 0 0.00 0.00 0.00 0.00
Other Liability Covers 2 63 10 137 0.64 9.35 345 18657
Previous year 1 54 5 60 1 35 185 39476
Liability (Total) 17.60 275.92 159 1253 7.61 111.03 2358.60 62490.73
Previous year (Total) 9.99 164.89 126 811 11.56 106.42 863.35 56197.50
Personal Accident 22.07 436.86 888 7564 13.98 119.28 68516.47 4458850.63
Previous year 8.09 317.57 217 5685 3.80 -646.89 14968.13 1986131.10
Medical Insurance 229.45 3194.06 6480 47576 -55.31 1065.47 10267.00 159038.99
Previous year 284.76 2128.60 5243 35503 90.59 514.23 10532.70 126193.68
Overseas Medical Insurance 0.66 9.88 16 532 0.66 9.88 4569.48 169939.07
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Health (Total) 230.11 3203.94 6496 48108 -54.65 1075.35 14836.48 328978.05
Previous year (Total) 284.76 2128.60 5243 35503 90.59 514.23 10532.70 126193.68
Crop Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Credit Guarantee 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
All Other Miscellaneous 396.54 4270.26 16179 157749 76.74 1M12.77 197823.50 2528282.45
Previous year 319.80 3157.49 13198 131209 25.84 429.70 169197.69 1654381.63
Grand Total 2991.23 35585.14 69355 734002 484.39 9670.49 1116300.75 |  23574760.56
Previous year (Total) 2506.84 25914.65 59715 641566 505.35 10392.71 960363.17 13689369.08

* Wherever applicable




Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

No. of Lives covered
in Social Sector

(Premium in % Lakhs)

No. of

Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0 0 0 0 0 0 0 0
0 0 0 0 0 0 0 0
0 0 0 0 0 0 0 0
0.00 0.00 0 0 0 0 0 0
0.00 0.00 0 0 0 0 0 0
0.00 0.00 0 0 0 0 0 0
0 0 0 0 0 0 0 0
0 0 0 0 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0 0 0 0
0.00 0.00 0 0 0 0 0 0
0.00 0.00 0 0 0 0 0 0
0.00 0.00 0 0 0 0 0 0
184.70 1719.58 7153 63962 0 0.00 0 0
135.61 1320.67 4385 47281 0 0.00 0 0
184.70 1719.58 7153 63962 0.00 0.00 0 0 0 0
135.61 1320.67 4385 47281 0.00 0.00 0 0 0 0
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E irda journal May 2012

non-life insurance

LINE OF BUSINESS

Name of the Insurer: Agriculture Insurance Company of India Limited

BUSINESS FIGURES:

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to
month the month

For the Up to
month the month

For the Up to
month the month

For the Up to
month the month

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

37550.01 243172.53

118541 652181

-1237.38 65765.74

630511.45 5003787.97

Previous year

38787.39 177406.79

42750 547144

22572.86 35253.16

494259.07 4475508.97

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

37550.01 243172.53

118541 652181

-1237.38 65765.74

630511.45 5003787.97

Previous year (Total)

38787.39 177406.79

42750 547144

22572.86 35253.16

494259.07 4475508.97

* Wherever applicable




Amount of Premium

No. of Policies

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

(Premium in % Lakhs)

Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
37550.01 243172.53 118541 652181 NA NA NA NA 2142378 19164655
38787.39 177406.79 42750 547144 NA NA NA NA 5760841 23140155
37550.01 243172.53 118541 652181 NA NA NA NA 2142378 19164655
38787.39 177406.79 42750 547144 NA NA NA NA 5760841 23140155
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non-life insurance

Name of the Insurer: Apollo Munich Health Insurance Company Limited

BUSINESS FIGURES:

Total No. of
Policies Issued

Accretions during

the month (premium) Sum Assured

Total Premium u/w

E irda journal May 2012

LINE OF BUSINESS

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

0.00

0.00

0.00

0.00

0.00

0.00

Previous year (Total)

0.00

0.00

0.00

0.00

0.00

0.00

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

0.00

0.00

0.00

0.00

0.00

0.00

Previous year (Total)

0.00

0.00

0.00

0.00

0.00

0.00

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

0.00

0.00

0

0.00

0.00

0.00

0.00

Previous year (Total)

0.00

0.00

0

0.00

0.00

0.00

0.00

Personal Accident

80.09

791.35

3324

29106

80.09

791.35

58827.00

475363.25

Previous year

53.82

584.90

2937

29423

53.82

584.90

31670.00

334965.38

Medical Insurance

6916.21

39991.58

27969

195290

6916.21

39991.58

148576.94

1011637.42

Previous year

5187.43

23582.42

18553

131620

5187.43

23582.42

2812113.74

3851143.94

Overseas Medical Insurance

26.99

439.92

1214

20193

26.99

439.92

221662.50

2364992.07

Previous year

22.41

415.60

1058

18778

22.41

415.60

175790.03

2054404.08

Health (Total)

6943.20

40431.50

29183

215483

6943.20

40431.50

370239.44

3376629.49

Previous year (Total)

5209.84

23998.02

19611

150398

5209.84

23998.02

2987903.76

5905548.02

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

70.80

725.06

2

70.80

725.06

301245.00

3349905.00

Previous year

43.97

551.45

2

43.97

551.45

279285.00

2666905.00

Grand Total

7094.10

41947.92

32507

244591

7094.10

41947.92

730311.44

7201897.74

Previous year (Total)

5307.63

25134.37

22548

179823

5307.63

25134.37

3298858.76

8907418.39

* Wherever applicable




Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

No. of Lives covered
in Social Sector

(Premium in % Lakhs)

No. of
Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 0.00 0 0 0.00 0.00 0
0.00 0.00 0 0 0.00 0.00 0
0.00 0.00 0 0 0.00 0.00 0
0.00 0.00 0 0 0.00 0.00 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
9.59 56.04 15575 20180 0 0.08 0 751
4.54 29.86 1402 17505 0 3.60 972 15571
834.07 4291.60 129891 555081 0 448.39 0 63377 238553 1519898
185.88 1175.67 3799 44922 0.49 46.34 17 9806 0 846828
2046 28034
1782 26709
834.07 4291.60 129891 555081 0.00 448.39 0 63377 240599 1547932
185.88 1175.67 3799 44922 0.49 46.34 17 9806 1782 873537
843.67 4347.65 145466 575261 0.00 448.47 0 64128 240599 1547932
190.42 1205.52 5201 62427 0.55 49.95 1089 25377 1782 873537
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E irda journal May 2012

non-life insurance

Name of the Insurer: Export Credit Guarantee Corporation of India Limited

LINE OF BUSINESS

BUSINESS FIGURES:

Total No. of
Policies Issued

Accretions during

Total Premium u/w the month (premium)

Sum Assured

For the Up to For the Up to For the Up to
month the month month the month month the month

For the Up to
month the month

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

0.00 0.00 0 0 0.00 0.00

0.00 0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00 0.00

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

0.00 0.00 0 0 0.00 0.00

0.00 0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00 0.00

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

0.00 0.00 0 0 0.00 0.00

0.00 0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00 0.00

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

0.00 0.00 0 0 0.00 0.00

0.00 0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00 0.00

Crop Insurance

Previous year

Credit Guarantee

8118 86936 956 10781 246 8673

254506 3615984

Previous year

7073 78263 1026 11399 17 5091

243846 3655627

All Other Miscellaneous

Previous year

Grand Total

8118.16 86935.50 956 10781 245.58 8672.96

254505.83 3615984.37

Previous year (Total)

7072.58 78262.54 1026 11399 16.82 5091.23

243846.00 3655626.94

* Wherever applicable




Amount of Premium

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

(Premium in % Lakhs)

No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 0.00 0 0.00 0.00 0
0.00 0.00 0 0.00 0.00 0
0.00 0.00 0 0.00 0.00 0
0.00 0.00 0 0.00 0.00 0
0.00 0.00 0 0.00 0.00 0
0.00 0.00 0 0.00 0.00 0
0.00 0.00 0.00 0.00 0
0.00 0.00 0.00 0.00 0
0 0 0
0 0 0
0.00 0.00 0 0.00 0.00 0
0.00 0.00 0 0.00 0.00 0

N
—
o
(gV]
>
[1°}
=
©
[
e
>
3
©
o
=



E irda journal May 2012

non-life insurance

Name of the Insurer: Max Bupa Health Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to
month the month

For the Up to
month the month

For the Up to
month the month

For the Up to
month the month

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

0.00 0.00

0.00 0.00

0.00 0.00

Previous year (Total)

0.00 0.00

0.00 0.00

0.00 0.00

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

0.00 0.00

0.00 0.00

0.00 0.00

Previous year (Total)

0.00 0.00

0.00 0.00

0.00 0.00

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

0.00 0.00

0.00 0.00

0.00 0.00

Previous year (Total)

0.00 0.00

0.00 0.00

0.00 0.00

Personal Accident

Previous year

Medical Insurance

1,015.49 9,896.80

8451 62977

923.17568 8191.7175

23748.5 318569.5

Previous year

298.48 2061.37

3223 23579

290.35 2047.80

13611.6 90541.60

Overseas Medical Insurance

Previous year

Health (Total)

1015.49 9896.80

8451 62977

923.18 8191.72

23748.50 318569.50

Previous year (Total)

298.48 2061.37

3223 23579

290.35 2047.80

13611.60 90541.60

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

1015.49 9896.80

8451 62977

923.18 8191.72

23748.50 318569.50

Previous year (Total)

298.48 2061.37

3223 23579

290.35 2047.80

13611.60 90541.60

* Wherever applicable




Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

No. of Lives covered
in Social Sector

(Premium in % Lakhs)

No. of
Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 0.00 0 0 0.00 0.00 0
0.00 0.00 0 0 0.00 0.00 0
0.00 0.00 0 0 0.00 0.00 0
0.00 0.00 0 0 0.00 0.00 0
0.00 0.00 0 0 0.00 0.00 0
0.00 0.00 0 0 0.00 0.00 0
14.41619 82.39415 126 828 0 22.0953 2671 19013 177819
5.09 26.73 54 356 0.00 0.00 0 7050 38464
14.42 82.39 126 828 0.00 22.10 2671 19013 177819
5.09 26.73 54 356 0.00 0.00 0 7050 38464
14.42 82.39 126 828 0.00 22.10 2671 19013 177819
5.09 26.73 54 356 0.00 0.00 0 7050 38464
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non-life insurance

Name of the Insurer: Star Health and Allied Insurance Company Limited

LINE OF BUSINESS

BUSINESS FIGURES:

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to
month the month

For the Up to
month the month

For the Up to
month the month

For the Up to
month the month

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

0.00 0.00

0.00 0.00

0.00 0.00

Previous year (Total)

0.00 0.00

0.00 0.00

0.00 0.00

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

0.00 0.00

0.00 0.00

0.00

Previous year (Total)

0.00 0.00

0.00 0.00

0.00 0.00

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

0.00 0.00

0 0

0.00 0.00

0.00 0.00

Previous year (Total)

0.00 0.00

0 0

0.00 0.00

0.00 0.00

Personal Accident

96.31 1226.79

11351 120264

23.51 162.31

156855.02 2012044.83

Previous year

72.80 1064.48

11171 120173

9.57 -41.76

133154.97 1556699.09

Medical Insurance

5043.90 103540.15

100081 957671

1627.68 -15074.19

397937.40 | 26018321.30

Previous year

3416.22 118614.34

84935 765318

-9855.67 25684.89

228833.05 | 31786152.78

Overseas Medical Insurance

74.52 1127.84

2279 37905

-3.72 81.75

247259.63 4153701.38

Previous year

78.24 1046.09

2269 35373

2591 305.06

253886.27 3465598.21

Health (Total)

5118.42 104667.99

102360 995576

1623.96 -14992.44

645197.03 | 30172022.68

Previous year (Total)

3494.46 119660.43

87204 800691

-9829.76 25989.95

482719.32 |  35251750.99

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

0.00 276.10

0 98959

-45.52 -138.45

0 989590.00

Previous year

45.52 414.55

16322 147836

-1.27 32.15

163220.00 4691550.00

Grand Total

5214.73 106170.88

113711 1214799

1601.95 -14968.58

#VALUE! | 33173657.51

Previous year (Total)

3612.78 121139.46

114697 1068700

-9821.46 25980.34

779094.29 |  41500000.08

* Wherever applicable




(Premium in % Lakhs)

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *
For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
0.00 0.00 0 0 0.00 0.00 0 0 0 0
47.72 774.82 4882 52627 11.34 192.98 6360 86893
22.68 363.84 4771 50621 24.83 339.93 16084 222377
1782.47 53834.98 33763 322556 1075.63 30883.54 25472 16543511 118537 |54002192.00
1127.98 52588.71 28692 262801 1737.60 86190.83 46964 19619944 101509 |85641418.00
17.77 211.06 435 6592 2323 447.26 871 16208 2279 37889.00
19.19 22247 520 6328 36.88 498.95 1259 18002 2269 35603.00
1800.24 54046.04 34198 329148 1098.86 31330.80 26343 16559719 120816 54040081
1147.17 52811.18 29212 269129 1774.48 86689.78 48223 19637946 103778 | 85677021
0.00 0.00 0 0
0.00 108.50 0 38574
1847.96 54820.86 39080 381775 1110.20 31523.78 32703 16646612 120816 54040081
1169.85 53175.02 33983 319750 1799.31 87138.21 64307 19898897 103778 | 85677021
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E irda journal May 2012

non-life insurance

Name of the Insurer: L&T General Insurance Co. Ltd.

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 92.63 1,183.19 170 1,468 40.11 1,032.69 363,949.77 4,887,745.49
Previous year 52.52 150.50 122 323 52.52 150.50 104,737.19 300,132.26
Marine Cargo 5217 524.84 399 2,739 48.76 507.72 134,428.18 2,193,195.64
Previous year 341 1712 19 48 3.41 17.12 11,906.43 59,776.57
Marine Hull (Including
Onshore & Offshore oil energy) - - -
Previous year o o - - -
Marine (Total) 5217 524.84 399 2,739 48.76 507.72 134,428.18 2,193,195.64
Previous year (Total) 3.41 1712 19 48 3.41 17.12 11,906.43 59,776.57
Aviation - - - -
Previous year - - - - -
Engineering 195.46 1,084.14 381 2,642 187.07 978.76 206,891.20 1,111,241.36
Previous year 8.39 105.38 56 139 8.39 105.38 57,640.70 207,390.37
Motor Own Damage 484.38 5,197.75 6,827 59,39% 292.50 4,701.21 61,032.77 483,705.76
Previous year 191.88 496.54 2,474 5,579 191.88 496.54 18,267.96 40,543.77
Motor Third party 651.58 2,875.26 22 227 556.60 2,713.83 -
Previous year 94.98 161.43 - 94.98 161.43 3.70 3.70
Motor (Total) 1,135.95 8,073.01 6,827 59,394 849.09 7,415.04 61,032.77 483,705.76
Previous year (Total) 286.86 657.97 2,474 5,579 286.86 657.97 18,271.66 40,547 .47
Workmen's compensation /
Employer's liability 26.99 239.57 212 1472 22.23 207.33 6,394.63 46,319.95
Previous year 4.76 32.24 31 141 4.76 32.24 434.07 6,439.82
Public Liability
Previous year
Product Liability - (1.33) (23.95) -
Previous year 1.33 23.95 2 7 1.33 23.95 999.99 26,820.00
Other Liability Covers 0.41 128.42 14 88 0.41 128.42 2,804.50 374,895.55
Previous year - - - - -
Liability (Total) 27.40 367.99 226 1,560 21.31 311.80 9,199.13 421,215.50
Previous year (Total) 6.09 56.19 33 148 6.09 56.19 1,434.06 33,259.82
Personal Accident 7.40 181.24 336 8,498 7.40 181.24 1,656.43 567,270.46
Previous year - - - - -
Medical Insurance 12.67 566.76 75 423 12.67 566.76 317,927.92 337,302.25
Previous year = = = = =
Overseas Medical Insurance - - -
Previous year - - - - -
Health (Total) 12.67 566.76 75 423 12.67 566.76 317,927.92 337,302.25
Previous year (Total) - - - - -
Crop Insurance - - -
Previous year = = = = =
Credit Guarantee - -
Previous year o o o o o
All Other Miscellaneous 14.72 464.56 88 1,038 14.26 435.00 26,859.81 5,581,727.62
Previous year 0.46 29.56 26 95 0.46 29.56 999.99 56,210.79
Grand Total 1,538.41 12,445.72 8,524 77,989 1,180.68 11,429.00 1,121,945.20 | 15,583,404.10
Previous year (Total) 357.73 1,016.72 2,730 6,332 357.73 1,016.72 194,990.03 697,317.27

* Wherever applicable




(Premium in % Lakhs)

FOR AND UP TO THE MONTH OF FEBRUARY, 2012

Amount of Premium No. of Policies Amount of Premium No. of Lives covered No. of
u/w in Rural Areas in Rural Areas u/w in Social Sector in Social Sector Lives covered *

For the Up to For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month month the month

8.85 26.95 17 89 - - - -

- 420 821 = -

1.14 4,05 21 76 - - - -

114 4.05 21 76 - - - -

5.19 23.26 20 95 - - - -

136.07 590.33 1,648 7,433 - - - - -
28.39 60.01 - - - - -
74.37 282.64 - - - - - -

7.65 15.86 - - - - -

210.44 872.97 1,648 7,433 - -

36.04 75.87 - - - - - - -
211 743 19 41 - -
- 0.85 12 - -
2.1 8.28 19 53 - -
0.10 0.85 17 339 0.06 478 139 5,760 -
- - 0.17 0.62 35 119 -
- 0.17 0.62 35 119 -
2.32 3.93 9 30 -

230.14 940.29 1,851 8,115 0.23 5.40 174 5,879

36.04 75.87 420 821 - - - - -
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GET READY
FOR A MARATHON!

A Unit Linked Insurance Policy (ULIP) is a long term
instrument for Risk Protection with a lock-in period of 5 years.

Do you know that if you do not pay your premiums on time, your policy stands
discontinued? You must keep your policy alive by paying premium on time.

Do you know that if your policy is discontinued you have an option of reviving it or
completely withdrawing from it ¢ If you don’t exercise the option within 30 days, it
would be deemed that you are withdrawing from the policy.

Do you know what you will get when you discontinue your policy? If you discontinue
your policy, the proceeds of the discontinued policy will be given to you on
completion of five policy years and you earn an interest rate of 3.50% p.a on the
fund from the date of discontinuance.

Have you ascertained the charges levied for discontinuance of your policy? Ask for
details of the Discontinuance Charges.

Remember that if you don’t pay premium every year for 5 years, there will be a Discontinuance
Charge. Discontinuance Charge will not apply to Single Premium policies.

A public awareness initiative by

mmmw INSURANCE REGULATORY AND

isdes  DEVELOPMENT AUTHORITY

You may contact IRDA Call Centre at 155255 if your grievance has not been attended to by the insurance company or

You may approach the Insurance Ombudsman, if applicable. For further information, visit www.gbic.co.in or www.irda.gov.in
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Workshop on Distribution Channel Management (NL)
By National Insurance Academy.

Management of Project Insurance (NL)
By National Insurance Academy.

Conference on Bancassurance & Alternative Distribution Channels
By Asia Insurance Review, Singapore.

Managing People at Work (NL)
By National Insurance Academy.

Seminar on Policyholder Protection
By IRDA, Hyderabad.

Management of Fire Insurance & Business Interruption
By National Insurance Academy.

Actuarial Appreciation Programme
By National Insurance Academy.

4th Asia Life Insurance Summit
By Asia Insurance Review, Singapore.

Financial Awareness Programme
By National Insurance Academy.

The International Takaful Summit 2012
By Asia Insurance Review, Singapore.
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As the insurance marketplace grows even more globally interconnected, we must respond to
the increasing need for supervisors to coordinate their actions and to allocate resources in a
manner that best suits the ultimate goal of policyholder protection.

Mr. Peter Braumdiiller
Chair of the Executive Committee of the International Association of Insurance Supervisors (IAIS)

We've worked hard to get to a point where our regulators can continue to build a mutual trust
inour respective solvency systems to ensure that trans-atlanticinsurance business continues to
prosper.

Mr. Kevin M. McCarty
NAIC President and Florida Insurance Commissioner

The increasingly educated consumer will expect his representative to help him make sense of
the complexity of the products and their suitability, even if he eventually settles on simple life
insurance and investment products.

Mr. Ravi Menon
Managing Director, Monetary Authority of Singapore

Supervising insurers and banks together also ensures consistency of treatment between the
two sectors, meaning that transactions will be treated in the same way if they are the same in
substance, irrespective of their legal form.

Mr. Julian Adams
Director of Insurance Supervision, Prudential Business Unit, FSA, UK

There is no doubt that the global finandial crisis brought forth numerous examples - mainly
from overseas - of remuneration practices that led to excessive risk-taking, often with fatal
consequences for the firms concerned.

Mr. David Lewis
General Manager, Australian Prudential Regulation Authority

Companies often come up with products whose features are not in line with the best practices
and they lack clarity, leading to delay in product licence.

Mr. J. Hari Narayan
Chairman, Insurance Regulatory & Development Authority, India
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If undelivered please return to:
IRDA, Parishram Bhavan, 3 Floor, Basheer Bagh, Hyderabad - 500 004. Ph: +91-40-23381100




